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1A 

Sri Manindra Kumar PurkE'kj ~tRhh ors 

I 
Shrj U.K. Nair. 	 NJVOCATE FOR THE 

PETITIONR(S) 

ViRSUS 

Unioof India & Ors. 	 RESPONDJ1\1T(S) 

1 
Shri A.Deb ROy,Sr.C.GS.0 f6r npon ADVOCATE FOR THE 

• 	
-dents No .1 to 4 and Shri M.ChaIa 	RESPONDENTS 
for respondent No.5. 

THE HON'BLE. JUSTICE SHRI D.N.BARUAH, (E CHAIRM¼N. 
1.

THI - -HON1  BLE SHR I G .L . SANGLYINE, ADMINIrRATIVE ME4BER. 

• 	 • 

- l.jwhether aeporters of local pairs  may be allowed to 
see the Judgmnt 7 

To be ref erred to the Reporteror not 2 

Whether their Lordships wish t see the fair co' 
of the judgment ? 

vhether the Judgrnnt is to be drculated to the ether 
• 	

• 	 Benches 7 

Judgment delivered b\r Hon'ble rnjnistratve Member. 
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CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH. 

Original Application NO. 124 of 1996. 

I4 

I 
Date of . 0rder : This the 17th Day of Febxary, 1999 

justice Shri D.N.Baruah, Vice-Chairman. 

Shri G.L.Sanglyine, Administrative Member. 

Sri Manindra Kurnar Purkayastha, 

Sri Hirnangshu Paul,. 

• Sri. Tararil Karita Deka, 

Sri Tarun Talukdàr and 

Sri Sournendra Math Dutta 

All the applicants are working in the 
Grade of HSG-II, S.A under the respon-
dent No.4 at Guwahati. 

By Advocate Shri U.K.Nair. 

- Versus - 

. . . Applicants. 

The Union of India, 
represented by the Secretary to 
the Government of India, 
Department of posts, 
New Delhi. 

The Director General, Posts, 
New Delhi. 

The Chief postmaster General, 
Circle, Guwahati-1. 

The Senior Superintendent of RM.S. 
Guwahati Division, Guwahati-1. 

Sri. Biplab Kumar Roy, HSG-II S.A. 
of fice of the Sr.Superintendent of R.M.S, 
Guwahati Division, Guwahati-1. 	 . . .Respondents. 

By.AdvoCate Shri A.Deb Rby,Sr.C.G.S.0 
for respondents No.1 to 4, 
Sri M.Chanda for respondent No.5. 

ORDER 

G.L.SANGLYINL ADMN.MEMBER, 

The five applicants in this Xiginal Application 

have contested the action of the. respondents as contained 

in order No.Staff/17-1/96 BCR dated 1.5.1996, nnexure-6, 

insofar as it relates to Respondent No.5, Sri Biplab Kumar 

Roy, and the Draft Gradation List of Railway Mail Service 

contd. .2 
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IA 

(i.MS for short) officials in the cadre of HSG-I (General Line) 

and HSG-II (BCR) communicated vide letter No.B-2/26/Ch I 

dated 30.5.1996, nnexure-70 

2. 	The applicants and the respondent No.5 were Sorting 

Assistants (SA for short) in the RMS. The applicants No.1 and 

2 entered service on 15.3.1966; the applicants N0.3 and 4 

on 1.6.1967; the applicant No.5 on 6.4.1968 and the respcn-

dent No.5 on 23.10.1969. There was one channel of promotion 

commonly known as one third LSG (Lower Selection Grade) 
availed of this chaññel and 

/ quota. The respondent N0.5qualif led in the Limited Cornpetl-

tive Examination for promotion against the one third LSG 

quota and was promoted to LSG against the said quota on 

12.11 .1981. The respondents introduced a Time Bound One 

Promotion (TBOP for short) Scheme On 17 .12.1983 vide Annexure 

-1 which took effet 'from 30.11.1983. According to this 

scheme all officials belonging to basic grades In the Group 

C and Group D to which there is direct recruitment either 

from outside/or by means of Limited Competitive Examination 

from lower cadres and who have completed 16 years of service 

in the grade will be placed in the next higher grade. Under 

this scheme the first four applicants were promoted as LSG 

(TBOP) with effect from 30.11.1983 and the applicant N0.5 

with effect from 6.4.1984. Thus the respondent No.5 had 

entered Into the grade of LSG earlier than the applicants. 

On 11.10.1991 the respondents vide. Directorate letter No. 

22-1/89-PE.I dated 11.10.1991, Anriexure-4, introduced a 

scheme known as Biennial Cadre Review (BCR for short) with 

effect from 1.10.91. The object of this BCR is that under 

this scheme the incumbents of existing posts would be enable 

to draw pay in higher scales on completion of 26 years of 

service,not only for providing promotional opportunities 

k 
contd. .3 
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for the staff concerned but also on the basis of functional 

justification. This scheme will be applicable for only 

those cadres in Group C and D for which scheme of One Time 

Bound promotion on completion of 16 years of service in 

the basic grade is already in existence vide O.M. dated 

17.12.1983 referred to above. Consequently the applicants 

who were in LSG(TBOP) were promoted to HSG (Higher Selection 

Grade-II (BCR) under the 8CR scheme. applicant No.1 and 2 

were promoted with effect from 1.7 .1992 and applicants No.3, 

4 and 5 with effect from 1.7 .1993. The respondent No.5 was 

not promoted alongwith them as he had not ccmple ted 26 years 

of service till 1996. He was promoted only on 1.1.1996. 

Thus the respondent No.5 came to the HSG-II (8CR) later 

than the applicants. In the gradation list of Group C 

officials of RMS 'GH' Division as on 1.7.1994, knexurè-5, 

all the five applicants were shown senior to respondent 

No.5 who occupied serial No.49 in the list. However, in 

pursuance of Directorate letter No.22-5/95-PE.I dated 8.2.96 

circulated vide C.O.Guwahati letter No.Est/2-56/91 dated 

20.2.1996 regarding modification of 8CR scheme for promotion 

of senior officials from the date of promotion of their 

immediate juniors in the next higher scale the date of 

promotion of some officials including respondent No.5 were 
- 	 pomoti•on 

modified. The Modified ááoft.tn is shown as .10.91. The 

app'licant is the only one from the 'GH' RMS. Subsequently 

a Draft Gradation List of RMS officials in the cadre of 

HSG-I (General Line, HSG-II (Norm base) and HSG-II (8CR) 

was circulated vide letter dated 30.5.1996, Annexure-7 

referred to above. In this Draft Gradation List of HSG-II 

(9CR) in respect of SA cadre in Assarn Circle the respondent 

No.5 became senior to the applicants, Thus, in short, the 

contd.. 4 
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issue in this O.A. is whether the respondents have proposed 

to place the respondent. No.5 above the applicants correctly. 

Learned counsel Mr U.K.Nair submitted on behalf of 

the applicants that the applicants were promoted to. HSG-II 

(8CR) on completion of 26 years of service earlier than the 

respondent No.5 and therefore they ranked senior to him in 

the grade. The proposed action of the respondents to place 

him above the applicants in the Draft Gradation List of 

HSG-II (BcR)• is therefore unsustainable. Learned counsel Mr 

M.Chanda appearing for respondent N0.5 on the other hand 

submitted that the respondent No.5 was promoted to the grade 

of LSG one third cota much earlier than the applicant,s and 

had occupied his position in the cadre of LSG long before 

the applicants were promoted to LSG(TBOP). In view of this 

fact he cannot be placed junior to the applicants in. the 

grade of HSG-II (BCR). Mr Chanda also, relied on the decision 

of Luçknow.Bench of this Tribunal in Ausan vs. Union of 

India and others; reporte6 in (1996) 32 ATC 337. 

The originJof the cause of action in the application 

presently under consideration before us Can be traced back 

to the lette.r dated 8.2.1996 issued by the Government of 

India, Ministry of Communications, Department of Posts to 

all Heads of Postal Circles. We reproduce the letter herein 

below :- 

"Subject: Modifications ofTBOP/BCR scheme 
- instructions regarding. 

• 	 Time Bound One Promotion scheme and 
Biennial Cadre Review Schemes were 
introduced vide this office letters 
No.31-26/83-PE.I dated 17 .12.83, No. 
20-1/88-PE.I dated 26.7.91, No.22-1/, 
89-PE.I dated 1.10.91 and No.4-12/88-
p.i (pt) dated 22.7 .93 with a view to 
improve promotional prospects of emplo-
yees of the Department of post. As per 
these Schemes, officials who complete 
prescribed satisfactory length of service 

contd..S 
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in the appropriate grades are placed 
in the next higher grade. Subsequently, 	- 
it was::noticed thqt some officials e.g. 
UDCs in the Circle and SBCO, LSG (both 
3rd and 2/3rd), P.O. & R.M.S. Accoun-

tants, who were senior before implernen-
tation of the schemes were denied higher 
scales of pay admissible under the 
Schemes while some junior officials 
became eligible for higher scale of 
pay by virtue of their length of service. 
Some of the affected officials filed 
applications before various benches of 
the Central Administrative Tribunals 
demanding higher scale of pay from the • 	 . 	 date their juniors were made eligible 
under these Schemes. 

The case has been examined in consul-
tation with the Ministry of Finance, 
Department of Expenditute. It has now 
been decided that all the officials, 

• 	 . 	 such as, Urns in the Circle Office and 
SI3CO, LSG (both p3rd and 2/3rd), p.O.,& 
R.M.S. Accountarits,.whose seniority 
was adversely affected by implementation 
of BCR Scheme placing their juniors in 
the next higher scale of pay will now 
be considered for next higher scale of 
pay from the date their immediate juni-
ors became eligible for the next higher 
scale. This will, however, not be appli- 

• 	 cable to the officials who are senior 
• 	 to those officials, brought on transfer 

• 	 under Rule-38, P&T Vol.IV and are placed 
• 	 . 	 in the next higher scale of pay by 

virtue of length of service. 

The inter-se seniority of the of f i-
cials in the lower grade will be kept 
intact for the purpose of eligibility 
for promotion to next higher grade. 

- 4. Heads of Circles are requested to 
settle all such pending cases/represen-
tations etc. according to the above 
guidelines within 60 days of issue of 
these orders. 

. . . . . . . . . . . . . . . . . . 

. . . . •. . . . . . . . . . . . . . 

It maybe noted that this letter dated 8.2.1996 has not been 

impugned in thig Original Application. We have therefore 

to see whether in issuing order dated 1.5.1996, nexure-6. 

and the Draft Gradation List enclosed with letter dated 

30.5.1996. Annexure-7, the respondents had illegally violated 

the terms embodied in the modified Scheme as contained 

/<. 

contd. • 6 



4 

r 1 
-6- 

in the letter dated 8.2.1996 aforesaid. The letter dated 

8.2.1996 states that all pending cases of all the officiajs. 

A 
 

such as, ijOCs in the Circle Office and SBCO, LSG (both, 3rXd 

and 2/3rd), P.O. & R.M.S. JCCountants whose seniority was 

adversely affected by implementation of the 8CR Scheme 

placing their juniors in the next higher scale of pay will 

now be considered for next higher scale of pay from the 

date their immediate juniors became eligible or the next 

higher scale. It is not disputed that the applicants were 

junior to respondent No.5 in LSG. However by virtue of the 

8CR Scheme the applicants were promoted to HSG-Ir('acR) 

earlier than the respondent No.5 who Was promoted only with 

effect from 1.1.1996. According to this modified scheme the 

respondent No.5 was due to be considered for placing him 

in the HSG-II (8CR) from the date his immediate ijuniors 

became eligible for the HSG-II (8CR). It is not known who 

were those immediate juniors to the respondent No.5 in 'GH' 

RMS who were eligible for HSG-II (8CR) with effect fiom 

1.10.1991. Definitely the applicants were not eligible as 

on that date but only in 1992 and later. Whatever may be, 

the respondent No.5 was senior to the applicants in LSG 

and in accordance with this Scheme he was entitled to be 

considered from the date the applicants became eligible 

for HSG-II (8CR), if not earlier. Paragraph 3 deals with 

inter-se seniority. It is apparent from para 3 that the 

seniority in the lower grade, that is LSG in this case, 

will prevail even after the employees are placed in the 

HSG-II.(BCR). In view of the provisions of the modified 

Scheme and the facts available as indicated hereinabove we 

are of the view that there is no room for interference with 

Annexure-6 order dated 1.5 .1996 and the Draft Gradation 

coritd..7 
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List as circulated vide Annexure-7 letter dated 3.5.1996 

In the light of the above the application is 

dismissed. No order as to costs. 

LL--- 1/ / 7..; 

	

irwi ) 

	

G.L.SANG1INE 

	

VICE CHAIRMAN 
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BEO RE ¶I}E CTRAL A1i"1INISTRA2VE TRIBUNAL:: WWAIATI BENCH 

(in application under Secticri 19 of the Miinistrative 
Td.buna].s Act, 1985) 

1Ltleo± the Case 	: O. 	lb.12-(l of 1996 

Shri Mindra Purkayastha & 4 others ..... 	pplicants 

Versus — 

Union of India and o the rs 	 .... 	Respondents 

I N D E X 

 ApplicatiOn ... 1 tq 16 

 VefiCatiofl ..., 16 

 ?nnexure-1 ••. 
 Annexure-2  

 Annexize-3 ... 

 kinexue-4 

7 •  Annexue-5 ..• 30 
8 0  nexure-6 ... 

9 1  ?nexure-7 

10. Annexure-8 ... 

110 Annexure-9 ... 

12.. Annexure1O ... 	
. 

7 	
Ar .,.f 

For use in Tribunal's Office 

Date of filing : H 
Registration No, : 

REGI STRAR! 
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BEFO RE THE CENTRAL ADMINISTRATIVE TRIBUN 	 BEN  

0 • A. b. 	of 1996  

BETWEEN 

Shri M&iindra Kumar Purkayastha 

Shri Himangshu Paul, 

3 Shri Tarani Kanta Deka 

Shri Ta run Talukdar 

Shri Soumendra Nath 1itta 

All are working in the grade of HSG-II, S.A. 
under the respondent No • 4 at (iwah ati 

•.• 	vplics 

AND 

The union of India, 	 - 
represented by the Secretary to 
the (> ye rnmen t of I ndi a, 
Department of Posts, 
New,  Delhi. 

The Director General, Posts, 
New Delhi. 

The Chief Postmaster General 
Asn ctrcle, Gtiwahati-781001 

4, The Senior aiperinten dent of R.M. S. 
Guwahati Division, Guwahati-78100 1 

5. shri Bipi ab Kurnar 
Office of the Sr. 
Guwahati Division, 

Iby, HSGII S.A. 
Supdt. of R.M.S. 
Qiwai'ati.-78 1001. 

••. 	Reofldeflt, 

DETAILS OF APPLI CATION 

1. EARTICULARS O
,
F TIE ORDER AG1ENST WHECH 

THE?ppLaI CATION I S MADE : 

The instt application is in respect of 

the retrospective promotion and assignment of higher 

seniOritY to ths respondent No. 5.In this regard, the 

application is d±rected against the order No. 

Contd.. P/2. 
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Staff/17-1/96 DCR dated 1.5.96 modifying the date of 

promotion of the reondent No. 5 to HSG-II from 1.1.96 

to 1J0.91 and the draft gradation list circulated under 

Memo No. B2/26/c1I dated a:). 5,96 assigning high3 r 

siiority to the resporidit No, 5. 

2. JURISDICTION OF THE TRIBUN. : 

The applicants declare that the subject matter 

of the application is within the jurisdiction' of this 

Hon'ble Tribunal. 

3, LIMITAflON 

The applicants further declare that the 

applicadoflis filed within the period of limitation 

prescribed under SectiOn 21 of the Administrative 

Tribunals Act, 1985. 

4. FACTS OF 

4.1 	That the applic&its are all citizens of India 

and at present Tqorking in the cacity of MSII SA 

under ths respondent No, 4. They are entitled to all the 

rights, protections and privileges guaranteed under the 

Constitution of India. 

4.2 	That the iistaflt application has been filed by 

as the spp]iiCants making a grievance against giving 

tetrospective promotion to the respondent No, 5 and so 

al go assignnVnt of highet seriio tity to the sai d respondents 

over the applicants. Thus they have got the same cause 

Contd.. .. .P/30 



* 
4; 

-3- 

of action and have a corrmon iitterest in the matter. The 

reliefprayed for by all the applicantw are also seine. 

Acrdingly, it is reectfuliy prayed that the Ibn'b].e 

Court may be pleased to in'voke its power under Rule 4(5)(a) 

so as to permit the present applicants to join together 

and to agitate their grievce in this single application, 

4.3 	That the respective dates of entry of the 

applicants into their services vis-a-vis the respondent 

k, 5 are as follows : 

	

Q Ii' t Alicant No. 1 
	

15. 3.66 

I7 
	

Applict NO. 2 
	

15. 3.66 

	

7-93 	C- t- ' z,Applicant 1t). 3 
	

1.6.67 
a 	. 	' 

" 	Fplicent No. 4 
	

1.6.67 

	

?7 	'4fplicantNo. 5 
	

6.4.68 

9-' 	Respondent No, 5 
	

23.10•69 

The applicants entered into the services of the zgr R.N.S. 

as &rtiflg Assistarit 	so also the respondent No, 5. Thus 

apparently having regard to the date of entry into the 

services, all the applicants are senior to the respondent 

. 5. 

4.4 That all the applicants were prorroted/placed 

in the Lower Selection Grde (in s1rt LSG) on completion 

of 16 years o f service pursuant to a sdie popularly 

known as "Lme Bzund Promotion" Schøne. The sal. d scheme 

was introduced vide DG P&T New Delhi's letter No, 

31_26/83-_I dated 17.12.83 as circulated by the Senior 

Supdt. R.M. S. vide letter N0•  c_1/Estt/i/1 Prorrotiori Sche 

dated 6.1,84. The said scheme came into effect with effect 

from 30.11.83 as per the provisions of which all officials 

Coritd., . .P/4. 
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belonging to basic grade in Group C and 1) on completion 

of 16 years of service in the grade will be placed in the 

next hier grade. In the said scheme, it has been laid 

down that the officials on promotion to the higher scale 

of pay on completion of 16 years of service will maintain 

their inter-se seniority in the lower grade for purpose 

of promotion to supetvis3ry posts and the sne was stated 

to be for the purpose of protecting the interest of the 

senior officials who may not be eligible for promotion 

in a particular year for non-completion of 16 years 

of service but are promoted on the basis of the recommer 

dation of a subsequent DPC. In the said scheme, it has 
is 

also been laid down that the official-. who bis considered 

unfit by DPC (on completion of 16 years of service) 

will lose the seniority vis-a,vis the officials 

p rorro ted to ti higher scale of pay on the basis of the 

recommendation of that D.P.C. 

In stead of repeating the various provisions in 

the said schne, a copy of the scheme is 

annexed herewith as ANNEJ. 

4.5 	That as stated above, the applicanofl corn.etiofl 

of 16 ye at a of service we re p rorno ted/pi aced in Lower 

Selection Grade with effect from 30.11.83, 30.11.83, 

30.11.83, 30.11.83 and 6.4.84 respectively. On the other 

hand, the respondent No 5 was promoted to LSG with 

effect from 12.11.81 under 1/3rd LSG quota meant for 

candidate who .xuld qualify in the limited competitive 

exaLTtifltiOfl. The respondent No. 5 was so promoted with 

effect from 12.11.81 and thus in his case, the time 

bound promotion sbkeme was not applicable at that time 

same having come into operation with effect from 30.11.83. 

Contd. ...P/5. 
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4.6 	That the reofldeflts in continuation of Annexure-1 

letter dated 17.12.83 issued another letter by way of 

a ciroular under No. 45_1/85_SPII dated 19.9.85. By the 

said letter, it was laid &wn that for implementation 

of time bound one promotion scheme, the o:Eficials on 

promotiOn to LSG on completion (f 16 years of service 

were to retain their inter-se suiority in the LSG 

for further promotion to HSG.II. 

Acopyof the saidQ letter dated 19.9.85 

i s annexed herewith as ANNEXLJRE_ 2. 

	

4.7 	That the GDvernm1t of India, Ministry of 

communication (Department of Posts) vide ther letter 

No. 6_19/82SPB_II dated 13.12.85 addredsed to all the 

Heads of Postal 2kx&d= Circles on the sithject of 

"Diyisionalisatiofl of Lower Selection Grade Cadre" 

conveyed the decision of the postal Service Board to 

make the Lower Selection Grade a Divisicnal cadre. As 

per the said letter, the officials in the LSG will be 

borne on the gradation list of the DivisiorVUflit. For 

the purpose of prOmo tic*n to the HSG, the secio rity of 

the officials in the time sc&.e will be based for such 

p romotion at ci. rcle level even after promotion to the 

L SG undet the time bound one promotion scheme. 

A copy of the said letter dated 13, 12.85 

is apnexed herewith as 

	

4.8 	That the applica nts state that the respondents 

under their letter No. 22_1/89_PE.I dated 11.10.91 
low 

Contd.,...P/6. 



introduced another scheme knoi as "Bjennjal Cadre 

Review" according to which the i ncurnbe n ts of exi sti ng 

posts would be enable to draw pay in higher scale 

on completion of 26 years of service. 	Such a scheme 

was intro duC ed, not only for providing promotional 

opportunities of the staff ocnrned but also on the 

basis of functional justification. Bi-ennial Cadre Review 

was made applicable for only those entrts in Group C 

and D for iiich sohne of one time bound pronotiai on 

comtion of 16 years of service in the basic grade is 

aixeady in existence vide Arinexure-1 scheme dated 11.12.83. 

Criteria for promotion, according to the said BCR is 

eligible 26 years of issz satisfactory service. 

A copy of the said BR scheme circulated under 

letter dated 11.10.91 is annexed herewith 

as 	EXUR-4. 

4.9 That pursuant to the said BR, 	all the applicants 

were promoted/plad to HSG-Il with effect from 1.7.92, 

1.7.92, 1.7.93, 1.7.93 and 1.7.93 reectively. On the 

other hand the re:ndent No. 5 on completion of 26 years 

of service in the year 1996 was promoted to the said cadre 

with efft from 1. '96. Thus obviously ven the gradation 

list of I4S, Qawahati D.vision in reect of group C 

officials orrected upto 1.7.94 was published, his name 

was not shcrwn against HSG..II (BCR) (TBDP) at Sl. No. 49 

in the said gradation list. As against this, the aDplicants 

in the said gradation list figured at Sl.I'bs. 11, 8, 20, 

25 and 3'. 

Contd,. .P/7 
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A copy of the gradation list is annexed 

herewith as INEXURE-5. 

4.10 	That the applicants were surprised to come 

across a letter No. Staff/17_1/96 3R dated 1.5.96 issued 

from the office of the Chief Postmaster General, A53&n 

Circle, aiwahati by which the responnt No 	5 alongwith 

some others have been gLv&i retrospective_effect of their 
- .._._'____-,-___-__-___•______ 

promotion to HS.II as against the actual date of 

promotion with..effect from 1.1.96. The modification has 

been made with effect from 140.91. The said retrospective 

promotion and/or effect of prortotin has been stated to 

be made in pursuance of Dte/MD's letterdated 8.2.96 

mentionedtherein. 	As already stated above, the respondent 

No. 5 was promoted on 	rnpletion of 26 years of servi 

under the BCR Sc1me with effect from 1.1.96. However, 

by thisimpugned letter dated 1.5.96 i±s he is sought to 

2 	be promoted to HSGII with effect from 1.10.91 and if the to  
Se is given effect to naturally all the 	 OMeYS*dftz  

would rank junior to him. although the facts remain that 

so far as the initial date of entry is concerned, 	all 

fr the applicants are senior to him. Further in respect of 

entry into the m grade of HSII under the BCR sc1me 

also the applicant on completion of 26 years of service 

got their such promotion much abead of the said respondent 

No. 5. 

A copy of the said letter dated 1.5.96 is 

annexed herewith as ANNEXURE-6. 

4.11 	That after the said letter dated 1.5.96 showing 

the modified date of promotion of therespond&it No. 5 

as 1.10.91 as against the actual date of promotion on 

Contd.. . . .P/8. 



1.1.96, the respondents have published a gradation list 
r -...-.  .-,-.-.------..--- 

under Memo No. 3.2/26/CM dated 30.5.96 accordingto which 

the seniority position of the respondent No.5 is at S1b •  

6 and that of t1 applicants are at S1. Nos •  74, 73, 100, 

103 and 119 respectively. 

A copy of the said gradation list dated 30.5.96 

is annexed herewith as ANN EXURE-7. 

	

4. 12 	That being aggrieved by the said gradation list 

dated 30.5.96, the applicants made representation to the 

Chief Postmaster General, Assarn '.rcle. RepresentatiC1s made 

by the applicants are 1ing identical, one such tepresenta-

tion is annexed here4th as ANEXtJR. 

The app li ca nt s crave leave of th i S Hon 'ble 

Tribunal to produce the copies of the other representations 

at the time of hearing of the instant application. 

	

4.13 	That the app1kants state that their such 

represtations are followed by time to time reminders 

but till date no action has been taken by the respondents 

towards redressal of their grievance in respect of their 

seniority position. 

4.14 That the apppicarlts state that aãnittedly the 

respondent t. 5 was p rCTo ted to HSG.1 I under 3Z R scheme 

to which grade the applicants were prOntted to that grade. 

This being the position, tIre is no question of assiiing 

the respondent No •  5 higher seniority over the applicts. 

In this connection, the Directorate letter under ]b •  

4_62/93_B_II dated 31.1.94 as aircu.lated under letter 

Contd. .. .P/9 



dated 10.2.94 may be referred to. The said letter is 

on the subject of seniority of 1/3rd LSG offi.als 

pronted to HS.II and BCR officials prOmoted to HSG-II. 

As per the contents of the said letter, it is crystal 

/'6lear that the issue regarding fixation of seniority 

is under consideration in the Directorate and no decisifl 

has yet been taken. 

A copy of the said letter dated 31.1.94 

circulated under letter dated 10. 2.94 is,)'fff 

annexed here4th as 

4.15 	That the applicants state that wren the matter 

of fixation of seniority even otherwise al so is under 

c on si de ration o f the Di re cto rate, i t i s no t kno n to the 

/ applicants as to how tke seniority of the respondent No •  5 

/ has been fixed above the applicants. Both as per the 

initiaak grade of entry into service as well as promotion 

to HSG..I1 under the BCR scherre, the applicants are all 

admittedly senior to the respondent No. 5 and thus by the 

impugned ordershe could not have been placed abotethe 

applicants. 

That the applicants state that viien the said 

gradation ii st i s still a provi sional one, the respondents 

have decided to prQrote the respondent No. 5 further to 
- -. -- --. 

the next hi gl r grade. In such an eventuality, the 

applicants 411 suffer irreparable loss and injury and 

the saliC will seriously tell upon the service career 

of the applicants. In case of such an eventuality being 

mate rialised, all the applicants will have to wOXk under 

Contd.. .,.P/10. 
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the respondent No•  5 much to the detriment of their 

service career. 

	

4.17 	That the applicants state that the respondents 

have misinterpreted and misread the letter dated 8.2.96 

,1 on the Lsis of which the impugned ?tinexuro-6 letter 

given retroective promotion to the respondent No. 5 

with effect from 1.10.91 instead of 1.1.96 has been issued. 

A bare perusal of the said letter dated 8.2.96 leaves 

no manner of doubt that the said letter is not at all 

applicable towards determination of seniority of the 

iicant vis-a-vis the respondent Nz. 5. This will be 

further evident from the ?nnexure-9 letter dated 31. 1.94 

in which it was apecific&.ly stated that the matter regarding 

fixation of seniority in respect bf the two streams i.e. 

1/3rd LSG of fici&s promoted to HSG.II and BOR officials 

promoted to HSGII was under consideration. In the letter 

dated 8.2.96 there is no mention nor even any whiaper 

ab-ut the said Annexur9 letter dated 10.2.94. Thus 

there i5 no manner of doubt that the issue is still under 

consideration of the Directorate Qnd thus the letter dated 

8.2.96 is in no way applicable to the case of the 

applicants. Ging by the contents of the said letter, it 

is crystal clear that the same is in different context. 

Av A cyof the said letter dated 8.2,96 is 

annexed herewith as ANNEXURE..1O. 

	

4.18 	That the appoicants state that the impugned 

orders having been issued on the basis of a wrong inter-

pretation of the Annexure..10 letter dated 8.2.96, same are 

Contd.. ..P/11. 
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not sustainable and liable to be set aside and quashed. 

As already pointed out above, the applicants having been 

promo ted to HSG-I I under the B R schne much beth re the 

respondent No. 5  who  has also been promoted under the 

said scheme there is no question assiing higher se'niority 

to him. Further by the impugned letter dated 1.5.96 

(?nexure-6) assigning of retrospective promotion to the 

respondent No. 5 with effect from 1.10.91 as against 

1.1.96 is also not legally sustainable firtly because 

thexpa basis on which the said impugned order has been 

issued is not at all applicable to the said case and 

.secondlY nothing new can be introduced to the BCR scheme 

so as to give double benefi.t to tl 	respondent No •  5 

The BCR sthne is made applicabl i 	only to the 

persons who have o3mpleted 26 years of service. The 

respondent No. 5 having been given the benefit of the said 

scme on completion of 26 years in the year 1996, entitling 

him tobe promoted to HSG...II with effect from 1.1.96, tI 

a• beneficial oonsido ration cannot be adopted so as to 

bestow undue benefit to him and thereby seriously 

jeopardising service interest of the applicants. Admittedly 

the said Annexure-6 impugned letter dated 1. 5.96 has been 

issued without hearing the appellants and many other such 

employees. By such retrospective promotion given to the 

.respoddent No •  5 not only the applicants, but many other 

persons who were promoted underthe BCR scheme during the 

period 1.10.91 to 1.1.96 are also going to be effected. 

Apparently the impugned letter dated 1.5.96 is in gross 

violation of the principles of natural justice. Accordingly 

both ?nnexures-6 and Annexure..7 impugned orders are liable 

to be set aside and quabsed. 

Cont&...P/12. 
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5. GRJUNDS FOR RELI F 'II TI-L IQL pDV1SL4S: 

5.1 	For that the impugned order being pazsud On 

misreading and misinterprctati.0n of GoveanCnt circular 

same are not astainable and liable to be s-t aside and 

quashed. 

5.2 	For that the appliCfltQ being senior to th 

respondent N0 •  5 in their basic grade and was also WitIl 

ref e r enC e to t hei r b nt ry into HSG-I I and acco rdi ngl y by 

the impugned orders tyaflflOt be pushed dDwn sa ,. -3  to  

give undue benefit of seniority to the respondent No. 5 

and that too withoUt giving zxd irnn frk 

la them any op'.OrtUritY of being heard. 

5.3 For that the purported design of the tenpfldeflts 

to pRotO the respondent Zo. 5 to the next highor grade 

even before finalisatiOn of the gradtiofl lint taking jr1 

accot1t the representatiOns made by the 

sppliCtS is palpably illegal nod arbitrary nod are n(11  

sustainable in the eye of las,. 

5.4 	For that it being specifically laid 

the various ci rculars that the d e termining factor 

seniority would be the basie seniority, therc 

any deviation from such  a  posit ion so as to ... 

1 	benit of seniority to tho rspnd°flt No. 5. 

55 	For th 	the gradation list of 1994 hat) 

clearly placed the applicants above th 

the respondents by their impugned acti'O/Otds d-ei 

(I 
intd. 

7) 
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turn dwn the sane and give undue benefit to the respondent 

Nz. 	5 and that too in violation of the principles of natural 

justice. 

5.6 	For that it is well establi shed principles of 1 aw 

that a provisional gradation list is made final only after 

taking into the representation that may be made against 

the respective seniority positions of the rspresenationists 

but in the instant case the respondents. v1t1ut respon.ng 

to the representations of the applicants are going to 

act upon the said gradation lit so as to give further 

prorrotion to the respondent No. 5 which is quite illegal 

and arbitrary. 

5.7 	For that the respondent No. 5 having been given 

benefit under the BCR scheme Pu ru ant to which he got hi s 

promotion to HSG_II in the year 1996, to which date the 

apppicants were promoted way back in 1992/1993 he cannot be 

placed above the applicants by the impugned orders • 1COrd-

ingly, the impugned orders are not sustainable and liable 

to be set aside and quashed. 

	

5.8 	For that 6 cub1e standard cannot be ma.intained 

only for the respondent No 5 inasmuc# as he having been 

'given the benefit of BCR Scheme and -be having availed of 

th e same C anno t a]. O be given ano the r ben efi t o f ret ro spec-

ti ye p romo ti cri on an analogy not ge rmane to the B R 

	

5.9 	For that in any view of the matter, the impugned 

order is not sustainable, and liable to be set aside.d 

quashed. 

Contd. .. .P/14 
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DETAILS OF RE1IES EXHAUSTED 

The applicants declare that they have no other 

alterna.ve efficacious remedy except by way of filing this 

application. 

MATTERS NOT PRESIOT5Y FEDOR PENG 

BEFORE ANY OIHEROURT : 

TI applicants further declare that they have not 

filed any application, writ petition or suit in respect of 

which this application has been filed, before any other 

Court and/or autbority and/or any other Banch of this Fbn'ble 

ribunal nor any such application, wtit petition os suit 

is pending before any of them. 

RELIEFS SOUGHT EOR 

In view of the facts and circumstances stated 

above, the app icants most respectfully pray that the 

Hon'ble Tribunal may be pleased to anit this application, 

4 	
call for the records of the case and upon hearing the 

parties on the cause or causes that may be sIwfl, and on 

perusal of the records, be pleased to allow the 	kzt±s 

application granting the following reliefs : 

8.1 Set aside and cuash the impugned orders dated 

1.5.96 and 30.5.96 (Annexure.es 6 and 7 respectively) 

8.2 To direct the respondents to assign the correct 

seniority p0 si ti on of the applicants above the 

respondant No 5 with all consequential benefits. 

Contd.. ..P/15. 
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8.3 To make a declaration to the effect that the 

applicants are senior to the respondent No. 5. 

8.4 O3st of the application ; 

8.5 Any other relief or reliefs to which the applicants 

may be entitled to and as may be deemed fit and 

proper under the facts and circnstances of the case. 

9 • I NTE RIM 0 RDE R P RAYED 0R: 

Pending disposal of the application s  the 

applicants most respectfully pray that the }bn'ble Tribunal 

/ 
may be pleased to suspend the operation of the impugned 

not 

./ orders and/or direct the respondenttO act upon the 

impugned orders alternatively it may be directed not to 

give any promotion to the respondent No. 5 witlUt first 

diving such promotion to the applicants. 

In any case 	it being thewell establited 

principle in reect of a gradation list that a gradation 

list is not final till the same is kept provisional one. 

In the instant case the impugned'gradatiOfl list being a 

provisional one against which the rep reentatiofls of the 

applicants are pending, same cannot be held to be a final 

one so as to give any p rono tion to any of the i ncumbents 

based on such a provisional gradation list. Acrdjng1y 4 it is a fit case for granting an interim order as has been 

prayed Lot, s pointed out above under the facts and 

circumstances of the case, the respondents are seriously 

contemplating to give promotion to the respondent No, 5 

to the next higher 	grade on the basis of the impugned 

contd. . . .P/16 
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impugied orders. If the contemplation is allowed to be 

materialis ed, the applicants will suffer irx:eparable loss 

and injury and there may be occasion for multiplicity 

of litigation. ?cordingly, it is a fit case for granting 

an interim order as has been prayed. 

 

The application i s filed through Advocate. 

PARTICULPS OF THE I.P.O. 

(i) I.P.O. b.093 ( '393 
	

(ii) Date ? 3/6/% . 

(iii)Payable at : Guwahati. 

LIST OF ENCLOSURES: 

As stated in the Ind. 

V E P I F I C A T I ON 

i t  Shri Manindra Purkayastha, son of Late 

Bharat Qiandra Purkayastha,, aged about 52 years, at present 

working = in the grade of HSG..II under the respondent 1b.4 

do hereby soleily affin and verify that the statemits 

made in paragraphs 1 to 4 and 6 to 12 are true to my 

knowledge ; those made in paragraph 5 are true to my legal 

JVA advice. I have not aippressed any material facts. I am 

also autl ri se d and compe ti t to si gn this verification 

on behalf of all the applicants. 

And I sign this verification on this the 8th 

day of July 1996 at Guwehati. 

fr 
 /<uM/P 	 TRA)  

/ 
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in RMSGH' - Dn. 	.. 	. 	 ; 

No.C_1/Estt/GH/One Pmot1on Scheme., D1ed Guwhti-8 the 

.: 	
. 	

';:• 
': . 	' 	

:. • 	

. 	. 	
.6th Jan 	1 8.' 

A copy 'of lnsturctions issuqj byi DG, P&T New 
I 	

1etterWo.31-2/83..pE dtd.17.12.83 and qu1tdvjde Co 
1et0rNo.Est/20_19/83 dtd.24.12 83 on  ~jtjo above subject i 

• forwarded herewith fni' lflfQlniatlon, gu14inco a nd nocessaiy ;.aet•ion, 	y. ;.!'': 	: Y.•' . 	. ; ,: 	 , 	
: 	 •• 	. 	 ', 

I i, t 	 A 	Th 	percent and 1 Percenl ,rc1Uction in 
., :. 

:; 

•: ,oporitjvo arid Supe'vjsoy, staff rOspocte1y refernc1' to ii: 
p1.r-tnd 10 of the instruqtjons shruJ.ctpe offected by 

, 	131.12.83 at the 1'ttest.  

' 	 ' 	 I 

Tho.'recoipt of th$ letter ivy plepsebe ackn wic' . 	... 	.. 	.. 	 . 	. 	. 	 . 	. 	. 	. 	. . 	. 	, 	

?.• 	•• 	?. : 	, 	...... 	 • 	. 	. 

I 	 i1 	lit 	U 
(AjIACT2du) 

4 	 Senior 3pperintondont, I 	

' 
BMS GI{'Dfl,Guwhatj_8 

Copy of the above, cited lette.r. 	' 

No.31'.2/83_pE_I dtd.'17 I 1c':83. fpm D.G. P& T N.Dc1It 
Sir, 	 ç 

ThG'1SUG of 4 givjng'tj.nie bpipd prr)rnotion to I Ij 	uenipJ.oyte. 	 cacIre, in tho P&1' 1prtrt 
' his 1  bn unda cnd 	t10 	f h 1I)o4rtjp1enta1 CouncjJ.(Jç1 Th Government 'hav.3 agr edto 	t1mo_boç1 2fle1)roTnoti.rn1 schern in the basjs oport1voccjs in the P&T Departrient An agreement on th18 1 scheme ( hag4bn siped htwcen the 

offici,l side and Stffsido in the, P&T Ppartmenta1 Coui-icil oJQI on 1 30.11.1983. A copy of ho agreement with 
js forwrded for 

•.,ifl.O.flnation. 	 . 	.... 	 .•. 	 . . 

The following instctjo 	hereby issuo in 
connocjon with implementation of the aove mentioned schei * Att in the P&T Jpartmont, 'I 

Scheme will Come Into offoct fri 1983 	 '1 • 	 pto which thofl31ci e1therul rom

:

low  

• 	.. ,ezj.ce inthat grade will be'placed Inho next, higher 
padres listed • 	 .". 

in the. .Annexure..I': to .'tho agxeme nt •will  the schemo 	 be conve red undo r 

	

• 	(2) 	•'Th ibads of Circles/Djvjslohaj Suporintendont 
Hds of other functjonal units will t .- uk imrneiate action • 	
to identify the officials who have comptor-1 16 yoirs of 'rogulir soIvjco'In tho cadres convorecl 4ndcr the schuj:n is-• 	on 30.11.83 as well as the offic11s wh&wjl1 completi.. 
16 years of service f rain 1.12.83 to 31 .3, 81+. 

unt.d. 

'I 
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I 	 , 
I 	

Thoto,baetln wj 	be 1nit1t01 by the He3cls of 
1 rc1 

	

': 	• 	• •• 	I • 	 ••.• 	

tO COnVoflQoP 

	

 ) 	

Cns1dor P'ptio of 	 mGtings' o  the oficj1H,1n the 	 qd 

p 	
to tho fl3xt h1gr SC1 of , p '  T0 	

olt1 Promotj0 
lj..

I 	
Committee Which will be constj, In 

	
w1t the 

•• 	
.:•.:., I 	

assess thO1ftnossiOf the iOflt1f1q Officials for Pflot1ci
IT.

th 	1ghor Scae of p,y., The foa3jt1es in th1 ShOU1(I be Completed Withj 	P3r1j11of 3 mOnthg Th

jg  

Promotions to thc net 1her sc0f 
	

wi1 be grtor 
I 	

Tfrom'the date following the'cltc OI Which thG l(Ientifeu1i 

	

h 	p 	
Offlcj1sc0mpiote1 yo 

Q 	
SO7lCQIIfllCS of 

. - I . • 	

Off1C11.;h 	
16 yos 	sejce befo 	• • 

	

1183, the prootjot0 tho ne 	higher scaleoe 	11 

I 	 I 

 tce effect 	30.11.1983 	, 

.tf 

I 	
(3) 	Siii effb 	WhOU1I 	

ie at ii 1evis t o  

I 

 tako quick 	Pmpt atj 	1ch bod b monito 	by 
th '•Othe Circle8O 

d 	 ht • the ..•ppCf comp1ot 	
motjon olors issu 	tost by 29.2.8 () 	

With effect fm 1 	onwj5 th Hej5 of 
• 	- •;: Circles/ 

DiV1Sj01 .SUpdtJ0 ds of function1 units will 
belonging t'o he C'l5 

	

tho' scheme, 	
O will COmplete 

16 Y°r of ' soic0 upto 
31st wch of 	next yor Tho 	

Pmbt1on 
I Comm1tt 	

meeting will be CoflVfled bfo '30th 
	to 

1 

	

	
COnsider fitness 

oftho offjois °°plet1ng 16 Years of.  
30

1ce i the grade dUng the yeir 0ffij15 who CnmpJj 

	

16 Yrs of seice on date ltor 
	

th it of COflvenir •,of the meeting Of.:thQ DP11 be.p.0 
	

on the ppvor 
c.. llStnl.Wj11;b 	

next higher sc 	of P on' completion of io Yorq of so0 	SUbjct 

I 	

to their being fOr1 fit byh DPC&d SuhJ3ct to flonn rules 	 toproQjQ 
In spqpt of tho off iCils 

I 	
'who' CQflplQt 16 years 'of, sewice 

hoto th p°riod fm 
1st Anril 

to the dt thQ meetlflg0f hc D1'C 
is coened 

thej will be Placed in the 
next higher sce of py 

dt following the dt they coripleto 16 Yors of so,j0
0  SUbjEct to their being fourri fit by t4e DPC. 

() 	As 5i 	s th 	
ep1meflt1 p'motin comjttu flj50 to ljt of °fficii who • 
	

t0 be proint 	0 
tho 	higher:.g 	

theHeac10 th Cjie L1 enu 
	• 

that th bs15 grpI posts 	upgraPtQ( to th 
1llghor SCQ 

	

'1SSU.3 O•a.foa1:sctj 	
distriting the hihur tsts 

__ 	

t0 diffent units So •thtsu0i1 officj 	
be I)lccd 

	

.- oaUo. • On the higher grus 
	• 	

• \ (6) 	
or promotjo5 under the tmebod one Pmot , '( 	the n5 	

orders ltjn to 	BJt10 for C/S gard,
'..:... comrñitios wnotpy,, 	

ny 
S1è1flc o1ur n this i SUbsoquej. issued 

• 	 • 	
• 	-. 	 • 	

• 	/ 
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. .. . (7) Tho p 	bftho offjbit1siithoir boing placuri in the 

	

.. 	, 	next higher scale of py under.tho scheme wi. be 1  fixed ' 
uxider FR 22-C 	' 

Offjcj 	'promot1rn to thu hilthor sc't1j 

	

. 	 S 	 •5,•)fl 

S 	seriiority. in the 1wer grir10 for purposes oI, pmrnoti'w to 

	

. . 	 s.tnct.-u1s . J4 	jr- cL. 

	

\ 	
1 he ut 	st 1 the senior o icii. Sorn'ayno 	C eli iblo 

I for promotionin a partic -r yei.r for_non-QprnplOt on of 

	

S • 	

S ,D:i 	rs fu1ar e 	 oi. 
; 5H co t.flca 1()ñ-O .a_S seqn 	• nci.se, however, ar 

	

fTiTi1., 	S;.COfl t unfitTbfa DPOtT?5ThftTITF of 

..'..fi'.roeonirne4atip.ns 6f that pp S 
I \ 

' 	' Intthe operaive'ctdres coviered ,y the schne '1 
•c :..redUctiofl wi1l;be.effected in.:tho sancti)rIo4posts by.tho 

Head of tho Cirolo/Division'il Office r/1Ietrls pf indejx3ndont 
becione In respect 

... of the basis grade posts conve red. uncle r the Øcheme e g. 

	

r 1ii 	cal Assistants, Postmen. Group 'D' etc on a divisiiii 1  
basis. In othor words, the 55  cut will not o offoctcl offic 
wise The tot,aj numrof possin -t 1ivisip willh6 ton 
into accunt md with immerlicte offe'ct th3 ttal number of 
posts nil be reduced by 5% WhLlo ci.lcula4ng the reductin 

o 'ractin'pQ 5 nd.abovc' will, be rounded Ôff'tr) the next hiit: 
integer The Divisio.nfl Supdt. will enSui that the reduct\I • 	: 	' 

 
is .uitabiy 4trihuteclJiIong various off tcQp so that the 1 • 	service isnot.displocatod. It;my be nood 1that 'i.s a rsuJ4; 

•,,,,,, ,;of thj5s.whileth 	•m,net.be :rtzy' thysicl 'o4ucti"n' of 
staff' str itth ithnia1ior runits," in bigge inits the number I 

f 	 \ 	(C 	
I (io) 	SimilarJ.y, In respect of sUpdWfloIy posts, which 

are Sanctioned on the basis of prescribed rIr 1 s '1.s well as 
promotionalU posts which 	sanebioned oqsir1e the basic 

C 	 '- 3 grades as 	 Sup3rv-ipoly LSGPosts, 
Mail Overseen Sorting Postmen ote.) the rniber of s-tnctione 
posts will bereducoti. by is'% on.'rl1visIona1asjs. While 
calculi.tin the x 'luction,' fraction of 5 4pd aYvo will be 
rcyunded off' to'::the 'next .higherinteger. ':Hro' •'train the 
'reduction should' be'.suitRbly' distrjbuteclt.arr,ng the different 
Of.f1cOs. The CXC rv-jse referredi;to ' in th s ira and the previ 
parawilihavo to be. cojpletod bYfbre31-183 and .t 

certifjcto 'sMuJ.d be given by the 'Head ofho CI'clo 
• personally, addresd tO.AthG Deputy. Directc Genural(P)(By n . 

that this h -tS bier done.  

	

Atte's1jd(ii) 	,. .•'As'per the agreoment with thelaff side in the iCM 	 appoIntedo any basis grad. 
'will not :be. rtrenched f rein Sewjce as  aC npuJt of 5 cut If' in the asis posts as montiDnerl in the prev.ous paraga1s Advocate. 
If there 'arenot sufficionvcncjos. In'-tpivjsjori t cover 
51b' roductin in the bisis. grado'posts' by 31-12-83, the JK)sts 
rn.y he continued to the extent necessary 11orrler to keep 
the officials. in'servjce' Asand when vac-rlcjes arise as 
result of'now creation, ±'Otiremont, etc. tiq extra p,1rts 
r9t.4nocl 'houlrl be adjusted •aaInst thorn. 'i 

• 	• 	• 	 • 	• 	•'.', 
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. - - 	 S 0 .& . j .. '  . C.ontiflUc3.to1Jo!is.c 	C) (Y 	fl t e bsj.;o 	pg sonj nog 	. 	.• urth2r o 	rs, Howoov1r I 
I F 	

L. 0 I i: 1 C 0 S C are 

	

I 	
t S 0 ri e 1\ I I lfl tnu 'yor' 

1983-8]+ :Ls duly taken ;into •1Ccr)uflt; 'flrl the staff reduce jj  a PU'tiCU1ir office even beyocl 	Is not qite( aE1fl ifl1thc'flextvio of'th est.ib11shrnen 	
I 

I 	I 	
I 

 

	

.......... 	
SchGme,tho'pog. . 	. 	.,.. ..' 

I
I 	

In t e isis -tnd the slpurrisory gr-tcles, 	
Ofl3 On 	Q... 

	

I 	
c ire ry ye ir , ' 

/
I I I 	

?TUöj tb bis1 Czaclo prsts and 15 in suPXv±stirj 

	

j 	)osts s (IQ5cribe 	n prrs 9 	abo 	be effected 

	

/ 	in respect 	 S'flCtierI rturing t 	pnViOus 

	

I I 	finnc1J. yemiI j clrifjodjt}iat the % nri i% cuts1.I I 	reforxc1 to 	plras 9 ind lO'ifl'13snoct of posts existing 

	

/
/ I 	n 30 11 83 wi be effecteI irnmod1-tely on 	ceir)t of this 

	

/ I
I 

	

	1tLür, in any Cs not later than 31 12 83 rn 	a ks1mj1.1r reduction will 
Ibe rvde' in 	spect of posts stnotion 

	

' 	betwon 1 12 83 	d 31 	Theretethe 	rIucofl will he dfftrI on the 1st 	
isiectOfhQ 

	

I 	 11 PoStsSanct 1 rnedur1njthe tprevjous fthanciyo 	& 

In bigor office5 wheJ1mmo(liaty on ntroduct 
of.the . sanct1ed. posts were reduc rda.  to rnaintjn...t on dvj9hal:hjg j h

as to 'bo ensured that a 	
of tablishment of that pffice :onlyextr -  pôts jUStf1O(l on tirc3 tEs or 

	

'I proscrib 	
flOs will bosct1ofldd and the çtra butinade 

. 	

fl ithat offjCü Jro ci 	 . 	. 	 1 
I 	

I 	
I 	P 	 I 

For Ox - in1e, in an officc if thj-  were 100 os4
t.  

in basis 	on 30.11 83 and 8 posts are rrtuce(1 in orIer maintain 5%'•c.. O;djvjsjonai basis,92 posts  g;) 	he 	' • ..1aY afllo. theffect f•3i 12 83(lt t) .f subsequently arovjw of etab1jshplont of this off ic is cionu and th 	- 

	

J  f 	tot.l 	
103,' thai only -•1 - 3 more -pr 	will., be: s.anctjOne(If for thó..offj0 mak,n the 
	I t,ota1effectjve:berof:, 	s.'as 	

: 

	

I 	II 	
I. 	 I 

/ _'1.,••'. •.II.:.Witfft frem'thedate"of 1fltUct1ôflb tbe 

	

• :,. 
' Scheme th :offjcjals •postd against. regul1 	1purvisory  oSts,sanctfldcflti 	

h ontjtld to draw I 
• :spc1ai aliow,anc 35 ifldjcated in •Aflflü 	'B't to th a

.
greorn,:: -  
 Only offjis who hold supr.ijs 	posts will hI o1giblo to (iraw the Specj 	allowance and SIuch flOcessarj 

	

• 	•.I?Iadjstnot 
based on seniority in 	 1have to ho ria SUCh of the senior Offji.Us as 

aa Ofltjtil4 to hold SUPGI'riSoiy pOStS 1 Itnl have to move out for want of posts in th'statjrrns of their losting whore they are wbrking t prosentn, be 
ailowedat the1 option o mov out at the 

• cGfl1of.tho Curnt acadomic year..   But   they   
wi1   bo eljib1 to   •raw'specj   'aIln  	1   •wheh   thcyct•   ly work   aains 

allowncewhjCh  ise

•   the.  	
post.   SUj0  	osts C rrt ng SpcjJ fromCj1  	w   11   have 	1lclon 

	

• 	 . 	 •. .... . . • 	
• 	 .contd...5. 	

. 	 I 
~ ~Iqulll 

:AOca 	
-. 	

.; 



, 	. 	.... 	.-_. 	. 	_• 	._.. 	- 	. 	-. 	. 	- 
: 	. 	• 	• 	. 	•. 	 .. 	

,. 	 . 	. ' 
t 	.; 

I • 	: 	 , 	 , 	. .. 	. 	 ' 	• . 
I 	 • 

'-5..- 
, 	

.:, : 	• 	• . . 	. 
1. 	The 1ncumbont 	of POStS in promq1rjn al gr:t(iL)J 
like Head Postmen/Sorting POstinon,'Mail Overer upto the 
extent 'of 10 	ofthe.tota1nibur of posts 	th 	b.sic 	L 
grade aftor.5%cut,f rom which prornOt1on is r4 111 1c, w111 be 

j 
, On1it1ed to'Rs. 25/-'pr month as spoclal a1.ow.nc3. 	Posts :i.i ' 	 ..,. Nail• Over8eor/6ortjng .Ps.tmenetc. 	cadres •uptO 	1imit 	f 

..:"lO%of tot.a1:numbr;'6f posts in Posten .cad4'o after 5"fo, pd t1OflshouJ 	' he. identjfjed .nd the dfficils 'jolcUng those 
POStS :  nay.begiven the special' 	IIowanco..T 	filling UI) of these POS.'S.m.Y:ipk3. .drine .on seniority 	. 	ThIS:il1'app y to 10% 	posts i.n the case of Mall Guaris alsq, 

The incumhnts of tho nostsQf J1mc1ars upto the 
OtOfltof 10% of the total n1xber of rnsts 	the basi •'grace :ofGioup:.'.D' 'Test . Catoogry.(1nc1uajng 	hso of 
Jjnad'rs cIatecUhy upgrdation')f Gmup''D' posts)after 
efectin 	the 5% cut, will be entitleri to 	1-per month as Specil Allowance. Such 	 Jjndr 

	

posts of 	 houJ.d he 

	

iclentifiorl and the officials holdIn' 	these posts my be 1ir .,.se 	al:al1ow 	The filJ.,Ing'up of thosQ posts xm'y be Of 	seniority. 	•.:'.' 	v'.•': 
•; 

• 	,' , 	, 	' 	. 	. 	•. 	' 	' 
16 	/ 	 ith effect fvm 30.11 83 specie pay s'inctionor l  

•,.:for..basjc::.grade,sts as'charge 'a11'wance w...l he withrlrawn. 
HOwever, "spoäi.-1 piY....on gmunds such as for'cuiring adc1it.. 
al qualificition 	for special traini.ng and Vor handling • 

a  ,:csh.etc 	wil1COfltjflUO;Sf) long..s those 	its 	hlrl by the officials in the bisic gr-de unless a stscial  pay is '•pscrjbodjrj'th 	hIher.'sôalo . ',a1so. 	' 
.17. 	

•" 	• 	. 	
prticu1.rs' 	f 

the' POStS.tothjcha•spocjal.py/C1g, allanco Isancti:,nr )  : 	.at:'iyrosnt will:bowjthCt.r , iith effect frrn'30.1.83. • W 	
I 

18 	 Th 	Posts of 	1ngle'nde 	-tfld 	puble handed ,..f ,SUb.'postmastrs..'jch Carry'charge 	allowinc 	at present will '..hencoforti 	.ib 	mannedby offjcj1s."o have ompletod• 16 • '.. 	.. 	.:..years,':of 'sevicean(1..have.' .beenplacecj inthq next higher 
scale cof pay. In order to avcnd inconvenienoe to the off ici"i 3 
•cnsequent..on.the•jt.f the schemqHn mid ac.adunic .SOSSjOfl 	't. IS,flOt: . .rOce3sa1ytorieflly such 	jçficiais 

) 

dout4Q han'ierl Sub 'PStmasteriinmediato1y.SUchdeployot my 	e effected at 'the enrI of. the :  academic year. Cha,rgo Aliôwaqo to those posb 
effect f rom 30.11.83. 

'.19.,' 	'' 	"O-SaflctIpn of ' s'ujxirvsiory, :pst± j 
on standards In .hIhor grades In future the posts justified as per existing standa1s in thelower gradefl before re.duc-tion will be taken into aceot 	 " 	' . • 

H. 2Q 	
The.specj1a11wCo:fOr supervPoyr posts "mentioned. 1n'. p.araslif . and 15. aove will not flave the char-ip- 

teristics of 'special py. 'The special allcwces 	hal1 not 
-• 

count for' any purpose other than pension 	enefjts. 1 

contd ..... 6. 	• 	 . 
A3es'  
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& R.M.S.ACÔOtd; who 	.i .t e . 
' 	

_( 21tQ2n Scale . of S., 	 n Com5fljtj 	OfThjr. toti I 	 1 

	

However, the officials belonng to P& 	4S , 'Accountants cad,0 have chosen the Qjeo f pay of Rs. 380620 are 
not eligible for one Promo4on on completion 

°f16 YOaof Seice in that Scales e may be ive 
an 

¼V.*3 ;
.O Pt 1 Ofl to. re1rotth 	

sca1e'of - 	p us S 

	

roSpeC1ve1y wit 	
0 ey chose the 5ci otpJofRs3ooG2oTh 	
reversiOn o ho time scald tf aywj 	

flOt1ona1 fioc1 with r)feronce 
to tho payj th itime Which they would have drawn 
plus 1specj p of I4/_ They would be eligb for bei ng 'prootod to he sceof Rs . 

on the basis of COp10tiOn 
f 1 years of,sej0 in thq time Soale of p 

specjaJ p grantecj to them on notiqpj basis my be 
taken into acc t for fixation of thej pay 

SUhjct to thecofldit105 laid down i G')vt of I4a's\Qrde
r  No 6 read with AnnexUrebolo w 

 FR 22(Swiyts qompj1atjn of F R & ( S.R The excess pay ahd lowance 
	ic 'they might have dr 	in the Scale of p of fls.38o_620 ter fixation of their pay oto shrUld be exorcised by l conceQ(1 Within a•pCriod• °f't 	nths fm.'th dtof 	of th,s 

.1 	
O0S,afld.the2 Ion oIxorclsecl.once.ShaI be. final. 

• 	.. . 	22.. 	:Sine, 
ith.as. boeflcjocj4ed.t0 ivo oo 

piti 
: to. 

all offjoi1$who.. comploto 16 years o 	W Sejce In 'a partjjar grade, 0fjc.j3 
hohaveboo1 transforr)(I under '.. Rule. 33. o:the.p 	Manuai Vo.I in .tbp so 	r1re, are 

	

eligb to count thoirt ontlsprj 	sowj0 for .; P0motiofluder,tho sch 	
Thj. will ovr even offjci s  who ha9 hen trsferre,1 freri one Circlq to another in • 	:..the- same 	The quostio 	Xt0flh11ng the scheme -  to 

• . 	off1cjs.0 have 
re 	 undo b3Ofltrsfërred 	 j0 38 fi 	eromcad 	to another..(e 	

t PO . AsSist.\.11  is sopjrate 	
under consideration 

The following further clar1fjca
tuc't are al5oisud )fl$ and in 

 • 

o.31_177 	I dated 1 	. 	Minis 	of 
vi 

 
• 	 cO.0 	

A 	dtd. 1 Q,l.1977 will 
S - 	Wjt.&ur,awfl aX teF 	__ 

Premot10 to the LSG 1/3.t on the b.i5 of °XoJnin, 	
111 .b ahol SI-ic on 1 	C on o 	ho so ern. Owever, iraccis falling un or 

	1 3r quo a up s..3o12c 	
llb fjl1d in accordce with he instructiont. 

	

•.•. 	. 	 . 	 . 	 . 	
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4(iii) The introduction'of the scheme will not effect 
./offjcja1s whohavo alrDic1ybn promoted onrogulr basis 

• 	 troayeen.probed-rti• 	next hiier sc.ale of py 

	

'V 	before 30 1 .83 will11rankon block soior to the officials 
who are placed in the next higher sco ivancotbo 

• new scheme 
'• 	 . 	 . 

• ,. ./. 	(iv) Te officerswho completed 16 y.ars of seivice and who 
are promotpdt'& next higher of any w4.11 continue to pei'oxm 
operative duties unless the±' are potJd to regular 
supozyisoiy'popts intheir turn, 

• 	 '• 	 . 

• 	The Heads of Circles and Winistrative personJJy 
/responsilo.to ensure implement.atIonof the 
/ ' • 	••,, issued above. They will oxamino the 'prclosures to this 

7 • 	letter inoluding the Agreement and te instructions containo.i 
' 

in Ahe above p.ris very carefully ari4 tike all stops for 

7 	, its most expedltior)s implementation 'They will also be 
rspponsi.bloto monitorthe progress riade in the Circle/ 
Administrative Units'under their ju1rliction regarding th 

I 

	

	implementation 1 of the scheme. Their ,ttention is specially 
drawn to' 1he instructions contiined j.n para 10 'rerarding 

- the certifIcate to be sent by them tr the DDG(P) by nino. 

- - The Hoads of CIrcles/Admiq1strat1ve Offices will 
lJle'ase send a fortnihtly progress 	port to the Dir3ctort: 
inthe enclosed profroma regarding i,.piplemontation 'of tho 
schmo of time-hound one promotion. ', 

• 	 •' 	

•.• 	 - 	 - 

 

In case of any doubt r3gajing implementation of 
tho.shcorno, a reference may be rnade'1y Hea'ls of Circles 

.• 	• to-the.ADG(ono'. - promotion coll)in t4o P&T Dto. which has 
• 	• 	been specificallyconstituted tode1 with the natters 

• •• ..• 

	

	arising out of the Implementation oltime bouni one 
ronoton shceme in the PT Dopartmit. 

- 	 Receipt bf. this ]etter may please he tcknwoeldgod 
to Shri P.H.Venkaeswarna,.ADG(P).' 

• 	 • 	 1/c 	w. 	 - 
.'11 'JLiLO ti UjyiJf 

a'. 	 Deputy ireetor Generil(F). 

' I 	 •• 	• 
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4 	 DPARTMFNT OP 
FFIQE OP T17E POSTI1ASTER GENERAL, N £. CIRJj: S1ULLONG3 

-- ------------- 
' No,. Staff/M19/R1g/TB 	Dated Shillong 	 /I7 

To: 	 . 	 . 	
-r 

1 

	

. CI4 	b UW 1385  

3. SSRM GH Dii Guwhatj. 	 I 	Senfr 	" 	. . 
811 'a' 1)1 Sjlchar 	I 	'ew ()i•, 
Supdt PSD/1wahati/S4char_--"'. 

6! iSupdt N.,S.D./Guwahatj 
7,1 Manager, 1Lo/SHLllong.: 
8 0  Manager MLS Guwahati . 
9 * 1  All Postmasters in N.e.' Ci1e 
10,: Pstmaster(G) SWJ-1/SCG 
ii.: 1-RO R1 Glj/SC 
12. ,  RM Share do Shillong, 
i.3. 	

2'c2)4/''-F 
Clariioatjon in respect of/3?.tcating 
position of T.B. P Officials 4n Circle 	I Gradation list. 

A copy of D.G. P&TT New Delhi :1 •  45-1/85-spn..ii 
dt. 19.9 .85 on the subject indicated above u.s. fdd, herewith 
for ihcfforntion, guidance & necessary actip.' 

This is ifloontunUatiori of 	par. NJ) Memo 
No. 31-.26/3...pE._I at.: 17.12.83. ôd under tjs office letter o. 	t/2o-19/83.. dt.; 24.12.83, 

The receipt of this letter may please be 
acknow1edged! 	 . 	F. 

cA- &t/ 

( L.Hhnga -) 
Asstt,Director (Staff ) 
for Postmaster peneral 

Circle,; Sliiliong 

Copy of.  lettur No & subject referred to abqve 

• I am directed to. refer to you; letter No.T/1185, 
dated the 18th of .pri1, 1985, and d.o. of qveri nunther dated tie 
3 	of o'uiej 1985.1. 	the above subject. 

The matter has beenexjnined. pndcr the spirit of 
orders issued under this office Memo. No.34...26/83_PE_I, dated 
the 17th of December,1 1983, for implementati,on of Time Bound 
One Promoticn herne, the officialg on pronotion to LSG_on 
completion of 16 years3Yë 	 t 	 inter.. 

IIotilYthosefljj w wore over- 00 3 	 of 
PbtoLSGundcrT.B.d.. Scheme on bung found unfit for 
uhproinotion by the D.P.Cwere to lose Enior1ty. 

Order regarding reservation VCancies in the higher 
grade viz JG-II will continue to be app1iáb1e (in so for SC and ST Community candidates are Coflccrnt) though they are not 
applicable for promotion to LSG Under the ¶L'4.rne Bouflcl one promo-tjon. Scheme.  

'SQ. 	 Yours fa , tiJy,i 
Shaxma 

IF 

4 

I 

I..- - 

•1 
I , ? 

•1 
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' 	 ._p PY 	• • •, 	. 	 (\\ Y1  
' 	 Goverrirnnt of India 

	

Min.stry o Conimun1CatoflS 	. 	. 
(bepatrnent'of. Posts) 

	

Dak-Tar 13iawan, Parliament Streq. 	 . 
Now Delhi-11001  

,. 	. 	. 	 :, 	......(..., 	. 

:.6_19/82_ 	
Dated NOW DelJ)eJ., 13-12-1985 	. 

All Heads of PosalCircle, 	. 	. . 

	

. . . . 	

.. 

sub': Divisionalistion....of5LoW.er1e1ectiOfl . 
Grade Cadre.  

sir 
The lower selection. grade cadre, : ul1 the pepartment of  

Posts is a Circle cadre at present. In this padre, posts are 
filled by promotion of officials in the caclrq o.Pos-tal/'orting  

	

Asistarits, 	 - —. 	- 

2, 	The issue regarding divisionalisation pf Lower Selection 
- r•addre'has been' under consideration of e Directorate 

--- :or a long Urne., with effect from 3O..11.1983 a decision was 

	

S-'•. 	
.tPrç mote 

stts. to the .lower'sIét1on?e on coñtion of 16 years. . 
erv cej 	their'Theing found'f it 	'the DEC O  Senior 

:\ 	 .. 

tbe5r 
t0 

ie bound One prornoEi scneme, The LSG upvior 1  posts were 	P 
o be ,filled on:Cic'le-seniority 

	

I 	 , 

'It',has now,tbeen'decided by the' Posbal. ryis Botd to ' 
ake lpwer aeleçtion 9rade a divisional cadv'p, he officials 
n the LSG will be borne on UaE n1b of. the division/ 

rnit, The supervsory posts in the division)Eiit wiU be held 
• v offi1 	 ot. 	:,th grade in that 

	

• .pticu1ar 	nit.:.,':'- 	 • 	 • 	' 	. 	' 
I v 

4 , , For purpose of promotion to L$G, Posta Assistants/sorting 
sstants in 'all.the.uz4ts lOcated at the fpur metropolitan . 
tis','of Bombay, Calcutta,' Delhi and Madrai•nd those C1±ies 

• pr'more' than -cne Division exists, will 'conUtute one 8ingLe 
'dr. .LSG.. .ofIicials j the'Djvjsjon.j.u.ths citiè& will be •.', 
orfie in a ccmmon Di,vi.siona1-cdre. . 	' . •• 

50 	The cases regading p;pnQtion,confimaJion apd transfers 
• 	Qf officials in the. LSG will be dealt wit. a the leyel of thé-• 

ead, of the divisiop/unit. Further prom'otiong of officials to. 
she' higher grades, viz. HSG-II and HSG-I' %ki14. continue 'to be dealt 
Utt at the Cicle level. Fr purpose of 	otion to the higher 

	

rads, the_seni?i 	ggc±a1s', .n thjjescaiT. 
1 	 - th' .a 	.foj ,'.uch,praznotins at Ce 'levI7, even " 

, •. 	
.- 	

. 	1. , 	, 	
• 	 .5 	• 

	

-• .•. 	 . 	 S  -' 	
•. . • 2/-' 	' 	. 

aft 

" iv, 



:• 	 .... 	

.•;. 

afterpromotions to the lower selectiop grade under the time 
bound one promotion scherne However, siach of the officials who 
are asec1 over at. 	ime of romot cn to the LSG under ti.me 
boun one.prornotion scheme w 11 lose e r nrity 

• 	 . 

6. . The head of the division/unit, even though designated as 
appointing authority ui respect of th.officials in the LSG 
consuent to di.vis1or)±sat1cn of L 	c.dre, will not be given 
powers to impose th !ajiJr ...1lt ic pfovided under items (v) to 
(ix). QfL Rule 'II of the CCS (CCA) Rule,L965. Necessary orders 
regarding.modificaf.iori of the entries .n the Schedule to CCs(CcA) 
Rules, 19 	in thij :egard till be e p.rQtelr issued by the 
Directorate0 	

.: 

• 	 •• 	
: 	 - 

• 	':7 	.:.hofficials in the LSG who werp allotted outside their 
ieme:unitsj.at' the.time of promotion to the LSG for want of 
vacancies in the home division/unit w1l be : given optiin to be 
transferred to their home division/un4.t. A list of the optees • 	Who; want to be transferred to their hä(ne  division/unit will be 

• kept by, the concrned he3 of divisiç/unit for . period of two 
years and suth requests will be accded to on availability of 
vacancies. The' off.cials seeking traner to their home 4ivision, 
units will not, however, be •granted TTP.. 	,. 

849 	 Consuent. to LSG becoming adisiona1 cadre, the transfer 
• liability of the • official In the LsG'will ordinarily be restri-' 

.ctedto the horn? djvisicn/unjtf However, in the interestf serv-
ice; the, officials may be transferred utside their home .dlvisior, 
and within the jurisdiction of the Cirle'at the'dscret±tn.of 4  

• the'Heads of the. Circle and outside ç4cle jurjsdidton by the 
Directorate. / 	 • . 	. 	V 	 I 

9. 	,There may be occasions where thq number of supervisory 
lower selection grade posts in more than the number of officials 
who have completed..1G, years of servic;in a particular division/ 
unit. The question of manning supervipry posts in LSG in such 
instances is under consideration of tIle  Directorate. Till issue 
of further instructions, Heads of Circ4es may have iiSG • 	
supervisory posts in such divisions/uxts manned by making 

• •
h0c. rrangements AtJSd. 	 . 	• • 

	••. 	• • 
to. 	Itrediate necessary action may pi.ease  be taken for 

/1J'7 	irupl.ementationof.•the ordersto make WG a dvisiona1 cadre. 
• 	 • 	 • 	 ., 	 . 

,.}nd.iverion willfoJi..ow, 

• 	 • 	 • 	• 	onrs faithfully, 
sd/- - 

• 	 (j. Banerji 
• 	 •. 	• 	' 	 .• 	Aspthr .Genra1(SPN)' 

• 	

- 	 •: 	 . • 	 - ----'--- :-.----.. 

•..• 	

•\ 	 . 	 -•...••• 	 •.• 	 ......• • 	 • 	 . 

• 	 . 	 Is 

• 	 • 	 . 	 • 
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me 

For sometime past, the Staff flion have been raising dem 	for 	
0ng two 

' icereer T e Deparent had, 	t e 
tie Time Bound One Promotion Scheme for basic eratjve Group 

'c' 

dtd,1712_83 The Staff Unions have been ress 
	for accept demand for Secon Time Boun Prootjo ance 

e basic grad A 	eF1 	erflj as been'.decjded 	
is not acceptable - 2. 	

'However with a.'viewto Providing'f..0 the employees • 	
Goveent have accepted the need for Biennial' Cdre Reviews i.e. 
(Olice in two years)flder wjch the incumbents Of Xistingp Would be enabled'todr pa in hi 
	

P0Ion of6 yea o seicen0 on y for Providing Promotioèl OPPOtes for 
he staff concerned.but a1sc on the basis of fuCtjona1 just! 

	tio While it is at 'the same time realised that in ma cases the ofic 
ials concerned may dontjnue to perfo the same sk even in the. 
•highe sca1e,effo3 Wou.1de made to utiliSe.thfO Providing ' 

with workkinvving Compart1ve1y 
	j The fo1owing instctjo 5  . 

are accordng1y 2.ssued..,, 

1) The scheme Wi11'come into effect from l 
±l)Bienniai 	 -1O_1g9 

CadreRevjews will be applicable for 
Only those cadres and 

fon 

Biennial Cadre Reviews 'wjl -be conducted n respect of the elig ible cadr5 at '-the -
level' or authority'who &iter o 	

C0l 
these cadres. The' 	

for promotj 'will be eliiblj 	of 26 years 
Stisfactoryse 

created -.  by In the."'aiennialiCadre Reviews suitable nUmber pf Posts will be 
. upgradaj0 by the Heads of CircTh' ± Consultatio 

iv!) Creation of POStS 	
ii indicatedbelow. 	• 	 be in th scales as' I 

Basjc scale - 	Scale of Pa 	Scale of pay of a  on Time Bound 	, after Biennial di 

• - • 	

Promotion • 	Cadre Rev ew after16 yea 	(on Comp1etjo 	'j ice4 
l)PostalAsstt/ 	

I-- 75-166Q 	, ,1400_2300 	-16002660 rs  Postal 
• 0 -Fc4-5 

	

'tttPO 	•\. 	--. 	., 	- 	, 	•' . 

	

& RMS ACCOUntS/ 	- 	-, 	- 	• 	- 	, 	' 
RLO Clerks/s Clerks 	

- 	

• 	 7 - 
2)Posten/Mai1 Guard 	251200 	 ''•95o 	

975-1660 3)Posti:' Machine 	';:l3,2o_2o4d- 	
s 	 1640_2g00 

- - AsStt 	 ',Grade II - 	 OO ' 	 1400 	2  • 	-, 	- 
Machine - 	-9501600 ASsttGrade ii 	 13202040 	1400_2600 - 

S)Departmentaj 	800_1150' 	
- 	75_1j 

/6)Group 'D'Test 	 . 

Stamp Vendors. 	 ' 	- 	
- ç 	i 	 4T;'1 	D I / 	Catego 	•°fficjais 	750940 	 800-1150 	 950-1400 

(contd,..2/...) 	
pr 

;Psi 

- 	/q It 	' 	__ 

Advoc 



-2- --- 

• i) Pay of, the officials nromoted unc3r the biennial Cadre 
C. Review will be fixod rnder the provisior of FR-22-I(a) (i)/ 

' 	ubstItutod vide Ministry of Personnel, iib1ic Grievances and 4 	 Pensions (floptt. of J: SOflflQ1 and Training) No. i-i O/89-E'r 
s amended from tinieto time. 

The first Biennial Cadre' Review for eliqthle officials may 
he conducted immediieiy and orders issrI before 31st 
DeCember,91. 'rl1c1:fter the J3iontijal Cafte Review for 
eligible officials covering 
- -9 iho will b completip 26 - ear. of service 	more on1ecucja1. 	viz. th(? c.1tc of 

and i-/_Y 3 	conducbed, The pumber of posts 
needed to be upgradc to provide for th& promotions required 
immediately and on 1-7-92, 1-1-93 and 17793 may also be 
worked out. With these posts it would bj possible to provide 
promotion to those emplyees who have coppleted 26 years of 
service or more on the above crucial daips subject to ththir 
otherwise being found fit. 

The 2nd Biennial Cadre Review,whjch will cover the period from r' l-l-9'k to 31-12-95 Should be oompleted before 
1-1-94 The required number of posts 'need to be released 
in half yearly instalments on 1-1-94, 17_94, 1-1-95 and 
1-7-95 to provide promotion to these Whwou1d have comple-
ted 26 years of service n the four crud4al dates will be 
ascertained and sanctions released in apropr1ate instalme-
nts so that the rrornojj')fls of oliqil)le  notified on due daLes. 	 dficjois could he  
Sppervisory -, 	- 

admissible to 

is scheme w.of. 
are promoted to the 
an  fyear 
Sp'jflSjhjljtg 
visor. Further 

wJ•J_i_ -I-I- ws. 
Creation of posts  j, upgradetjn under the Biennial Cadre 
ReVIeW will be by matching sovings to thQexLyHK of 1% cut 
on basi5 operative cwre and 5% cut on spervisory cadre. 
These cuts are in Cddjtion to be existjncuts of 5% on 
basis operative cadres and 15% in SupervIoty Cadres under the First TITT1O flQUfl9 romot['fl schumu.  

Soon after implementatioj of) the schemey 31-12-91, the 
Circles should furnish information regarqng the number of 
posts of various A: categories that ex.istÔrl as on 1st 
October; 91, the reductions that were e ffcçci on the s Lrerigth 
of operative and supervisory posts In acc2rdanco wjth(xj)ho 
the number of Officials who had completed 26 years of serice 
in various categories for wh.jm posts in hghor scales were 
created and tho net posts in the different scales that are 
In force as on 1-1-92. The information duty vetted by the, 
IFA of the Circle may be furnished on or before 1st Feb., 1992. 	 ' 

p it 

Jte;s 

Qca.. 

41  

be aholjç1 with UK 
O11o_1y91. It is expected that f oso wh 
HSG_II 	under this scheme on ,  compi serj.ce wou d take over the suorviso either i-c- 	

lcrform by the LSG su 
(JCtajlecJ iflStrucLjorfl ---7, 

xi) 

xli) 



br 

P1 

Assistants deployed at the post.office gounters as well as 

where multi-purpose counter machines or other technological 

The implmentatjon cjf  the scheme is alsq,  subject to the condi- 

kept frozen to the maximum extent possitic- by a judicious 

areas such as Sortirg in Sorting Off iccp,Savings Dank, P.L.I., 

tion that the operative strength of the kpeportmcnt would be 

level(less the reduction as no proposec1J.n all the Post Offices 

scheme or mechanjsation and Computeriajon programme in other 

Post Office Accounts and other operatio. 

of procedures and rovi.w of existing work norms wherever 

in behind the counter operations will hb frozen at th existing 

inputs have been installed/or are proposed to be installed. 

iinpro;o productivi t 	n :hc Dcpi :Lrrin L, LTho irnplcincntation 
of the scheme is subject- to the condition that the Department 

suitable technological inputs as also through simplification 

The proposed chcmc cf promotion cntniip CXJXPRIILULC 
cxcess of the savings offered by the Staff Si.e by w 	of 

supervisory posts. In order to bridge the gap and also to 

considered appropriate. Therefore,the 	: strength of Postal 

increased productivity by reduction of 1% operative and 5% 

introduces a phi:;ed proramme ofodernisetion through 

4.-  The orders relating to reservation for k/sT communities for 
promotion unzler this scheme, will be isp.ec3 separately by 
the Staff flranch. 

5. While the r m 
othe existin 

ion in the first occsi 
nonns of seniority-cum- 

rT;üTtetion wiim rh 

wilJ. be  in.tcrins 

iTEi T 	T onproccd u re 
tuti-  Side. 

6. This issues with the concurrence of the p4inistry 
and in consultation ith Memher(Finance,posta.l 
N0.2739/91 dated 08.10.91. 

£tt sLeQ. 

of Finance 
vide his ID 

M.,.Bhaskar 
Asstt.Diretor General (PE.I) 

S 
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H -SG--I- 

LSS Supervisor-. 	 19 .nc1uding 2 Relaxations 0  

• 	 LSG Account-,.-J.v,  

;ccountant. 	•- 	 .;V 	 :. 

T3OP ) - 
	293' (anc1udng 18 relation) 

V. 	. 	r'.SA) 

L7... 5orting Asstt..- 	 46 

St 

Total 	s77 

*ttse 	V 	 V 	 • 

Ad 
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Ir 

	

-SG-iI bCrt, LSG (T0) including time sc-1e cadre 	 Nos of Posts 

Ile — 	 - 	Permanent- 293. 

, 	Scale of pay Rs1. 1603-50-2300 Ei 60-2660/-  

	

P 	 Scale of Pay zs. 1400-40-1800 E3 50-2300/- 	 - 

	

- 	 Scale of Pay is.. 975-25-i 1O-E 33-1660/- 	- 	 c  

Ar 
f 	 Na 	 tate 	iiate 	 B 	 Date of ?resen 	Pay J=te 

o. 	qu3lification 	whether 	of 	
•- 	 te 	Dateof i-iSG II Desianation   now   ofRemarcs bl  continuous 	of 	 graced 	r .\ 	 - 

otrth 	 iice -substantive L 	
iC- 	& office 	drawn next 

entry in 	 — 	- 	inc. e- 

3_:i:T 

	

U. 	1 ; Smt.Arati Das 	OC 	11-45 	25-4-64 	1-7-67 	30-11-83 1-10-91 	HSG-II GY 	1950/- 1-5-95 

2. Sri Subrata Moan 	OC 	1-2-45 	22-7-64 	1-7-67- 	30-11-83 1-10-91 -HSG-II(6Ci) 1950/- 1-5-95 
HGhY 

, 3, Srnt Jyotika Ha'iJ. 	OC 	2-7-45 	11-11-64 	1-7-67 	 'I' 	 1950/ 	1.505 

bnattac erjee 

	

- 	 - 	 . 	 - 	 -- 	 — 

- -4 Si Jyotirinoy 	00 	30-3-38 	j---2_. 	1-12-64 
— 	nat.ache_jee 	 9-7-5 	1-7-67 	 0 	 1950/- 	1-5-95 

5 	Niranjan De 	CC 	1-3-46 	11-5-65 	1-1-67 	 SS0'Bongn 	1950/- 1-5-95 

Praip anj&1 	00 	1-2-42 	11-5-65 	1-3-68 	 I 	 u 	G-Y 	1950/- 1-5-95 

- 	 Sen 

?--- -L 	 C 	1-6-46 	11-5-65  

Sri 1TI 	 -1 	CC 	4-11-44 	15-3-66 	2 	/ 	 I 	1-7-92 	 - 1-2-95 

flt '---. — 	 00 	18-1-47 	15-3-66 	2'- 73 	 1-2-95 

	

- 	 uasta 

Sri D:irendTa 	50- 	18-10-39 15-3-66 	6-3-70 . 	
U 	 -. 	 .193Q/-- 1-2-95 

i'1nora 1(r 	CC 	10-12-44 15-3--ób 	26-3-70 	 190.-if- 	1--95 

Purkayestha Attestedo * 	 — 

	

• - 
	 J 	 . 	contd. . 	-• 	 -. 

-' 	 -- 



- 	 -. 

contd. 
12 

45 . 

__ 	

- 	 -- ---------- 8- 

12. Sr bl3U1 	usan ST 	1-2-46 15-3-66 26-7U 30-11-83 1-7-92 	SRO R3ngi 	1900/- 	1_2-95 

13 	L:it Ci. 	k 	ST 	1-6-42 15--3-66 26..-3') 	
Dr.cffiCe. 1930/- 	1-2-95 

e 

.. 14. 	 razia ST 	1-10-39 15-3-66 2. 	
: 	• 	 ShO Hangia 	93/- 	1-2-95 

• 	 . 
run 	 ST 	1-3-47 15- 6 	2 	-73 	 rdC 	 190/- 	1-2-95 

• 	
• 

: -16. 	Mobit C.Srama ST 	1-8-43 13-3-66 26_370 	. 	 E0 tsngia 	19C0/ 	• 1-2-95' 

L 	
1-11-94 

17. 	cra 1"ati Boro ST 	28-2-38 	 -- 1-o- 	" 	 z-0 G-Y 	1900/-  
15-3766 

• 	-18. 	Sush11 Ch.Dey II OC 	i-o-45 	28-7-66 -26-3-70 	 1-1-93 	" 	
'- 	1900/- 	1-7-95 Inct w1thh1d 

	

•. 	

for SX mont's. 

ati Ram Nath 	00 	1-6-43 	0-7-66 26-70 3011-83 
8 	 SRO RNG 	19.00/- 	1-2-5 

' Tarne Kanta 	00 	2 2-47 	.i-6-7 	1-4-70 	 •. 1-7-93 H0 GY 	1900/- 1-2-95 

• 	;-;.• 	eka 	- 	. 	 • 	 - 	- 

21. 	 OC 	31-12-47 1-6-67 	1 4-70 	 S0 ezpur 	1900/- 	1-2-95 

22 il UmananCa Jc 	OC 7-3-4- 	1-6-67 	1-2-76 	 HRC GY 	1900/- 	1-2-95 

23. -fl 	ni Knta. 	 2_4-47 - 1 6-o7 	1-4-71 	
3?J RNG -. 	1900/- 	1_2-95 

?ethak • 	 • 	 - 

- 	24 ' Nital Craran 	 15-3-48 	1-6-67 	1-4_72 	
11 	 5 Tezpur 	1900/- 	1-2-95 

l Tarurl Talukdar 	 2-10-47 	1-6-67 	1_4-72 	 HRO GriY 	1900/- 	1_2-95 

- 26 	SatyenQra r-sbore OC 	1-1-48 	8-6-67 	1-4-72 	 JJvl office 	1900/- 	1-2-95 

aey 

27. 	Kiron Sigh 	ST - 1-12-40 	1-6-67 	1-4-72 	 R0 GrW 	 1850/ 	1-9-94 •  

- 	 . 

I.  Att tDjrendraKr. 	ST 	23--42 	1-6-67 	1-4-72 	
II ' •• 	 1900/- 	1-2-95 

ai'flian 	 . co.d 	. 



• 	 - 

•contd. 

	

---- 	 -7 	•• .•------•• -.----•-------•-----------.-.------•-- - 

• 

29;SriAj1t Ch. oro 	
ST 	2--43 	i_ó-67 1-4-72 	3O11-83 	1-7-93 SC NG 	1900/- 	1-2-95 

aren Singi Royal 	T 	1i-6 	1-6-67 1-4-72 	• 	-: 	
3 SH 	1900/ 	1-2-95 

harakflta Uas 	 ST 	- - 	i-o-67 1 2-76 	
GX 	1900/ 	1-2-93 

• ):fc s_sa 	141 u 	
2oQ/:_ 	- -: 

32. Sti Sanat Kr. Dey 	
14-8-39 	 2o1-84 	- 	C NG 	 1800/- 	i-7-94 LSG b' 

33 ' 	ran voho Deb 	 i-i-37 	 Ht0 Y 	 1500/- 	1-7-94

-68 26-1 	1_4-72 

34 	Nitya {an3afl Dey 	lt 	 1-1-48 	22_1-68 	1-4-72 	22-1-84 	
1 	 1800/- 	1-2-94 

35r; 	
Sachindra Ja 	

5_8-6 	261-68 	i_4-72 	261-84 • 	Dvl.Office. 	1800/- 	i-7-94. 

?radip Ch. uzuni 	_ 	
1-4-72 5-2-84 

	

36-47 	5-2-68 	 i 1 
	 1800/- 	1_794 

	

1800/- 	1-7-94 

• 	 ' Soumyendra Näth 	• 2075-47 	• o_-68 	1-4-74 64-4  

Dutta 

38.Stht.' dama iaafdar 	
1-1-48. 	6_4-68 	1-4-74 	6-84 - 	 iR0 alY 	,. 1800/- 	1_7-94 

• 	39. -Sri Sarnarendra B-nik 	1_246 	- 18_4-68 1-4-74 	184-84 	• 	
• 	 1500/- 	i_7-94 

	

Asriit K, Singha 	
' 	j_5-48 	_9-68 • 1_2-76 	ó9--84 	 C.0. 	

on deut 
tionatC 

- 	 • 	 • 	

• 

2raoin Ch.Kalita 	
. 1_7-48 	ô_9-6& 	1-4-74 	o-9-84 	 HR GY • 	- 	i60/- 	1-9-94 

Dhirendra K.Uas-II 	1-3-48 	21_11-68 	1-4-74 	21-11-84 	De)uted to APS; 	 - 

Nagendra Nath Goswarni 	1-1-49 	21-I i68 	1-474 	21-11-84 	SO NG. 	 1760/- 	i-1-94 

D.aiba dajongsiii 	• 	1-11-47 	21_11_68 	1-4-74 	111-84 	
1760/- 	i_i 1-94 

• 	 - 	• 	contd. - 

- 	 -• 	 - 	 • 	 - 	 - 	 • • 	 • 	 • 	 - 	

0 	 • 	 - 
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- 	
cotd. 

- 	 7 	8 	 9 	 10 	 ii 	- 

5 	6 

Sri Milan Kanti Jas 	oc 5-1-47 26-8-69 	1-4-74 26L3-85 	 rC GY 	1720/- 	1-8-94 LSC S 

" 	?rabhat Ch 	1-1-50 	28-8-69 	1-2-76 .28--35 	 1720/- 	1-8-9-LC S\ 

47•. " 	Deoasis Sen 	
1 	15-11-49 23-8-6.9 	1-2-76 	Dvl.ffice 	1720/- 	i-ô9 	' 

48. 	Nurul Haqu 	-- 	 •1-3-45 	179-69 	1-2-76 	7)-' 	 H0 	Y . 	1720/- 

* 	
1_4-48 	

23-1069 

51 ' Sujit Kr Dasuuota 	748 	1-1169 	1_2-76 	1_1 1_85 	
1720/- 	1-1 -94 

..- 52. ' omeswarChOudurY 	 2_1147. 	19-10-69 1..276 	19-1085 	 N.L 	1720/- 	1_10-94 

1-10-94 
53. 	ikash 'anjn en 	11.249 	22-13-69 	1-2-76 	22_10-85 	 S:0 	 172/-  

54 	rnai ChakraJarty 	10-3-49 	2- 	1-2-76 	211-85 	 H-0 GhY 	1720/- 	1-10-94 

55 	rcmode 	s 	3 	ST 	1-10-44 25-1 1-69 	
1-8-77 	25-11-85 	

U 	 1720/- 	1-11-94 

1-10-94 
" nanda am egu 	 1.2-42 	27-11-69 	1-3-77 	27-11-85 	

2 1720/-  

Edward Kh-rkonger 	ST 1-9-49 	27-11-69 	1-8-77 27-11-85 
	 SdC S 	 1720/- 	1-10-94 

' a1nra oro 	ST 	1_11_46 	21-11-69 	1--77 	21-11-85 ' 	
NG 	1720/- 	1-1-94 

Suoh ash aul 	OC 	1-3-49 24-3-70 	1-3-77 24-3-86 	 S0 S-t 	1720/- 	1 

tJee 	
8 24-3-70 	1--77 24_3-86 	 HC cY 	1720/- 	1_3-95 

61.Siñ. ShiDani Das 	O 	1_3-47 	24_3_70 	1-8-77 24_3-86 ' 	 1720/- 	1_3-95 

Sri Goinda Kr. 	- 	.. 	 - 	 . 	• 
Chakrrty 	 11149 23-70 	1-S-77. 24-3-86 	-' 	SRO bONG. 	• 	1720/- -. 1-3-95 

--' 	 • 	•, 	•- 	 '. 	 - 	 • 	 •. 	 - 	

- 

U  aaij Nath 	bT 	16_1-48 	17-8-70 	1-8-77 17-8-86 	 .3 0 N L. 	1680/- 	1-8-94 	
U 

64 	Nagendra 	3oro T 1-3-44 	
t-._ 27-7-87 	 r 	C.X 	 1640/- 	j7-94 

e3te. 	 27-7-71 	1-8-77 

I 

	

- 	
-• 

con 

Oc 
- 	 .-- 	• 	 - 	 '3 



S 	 - - 

	

. 	

' 

- 	 DEPARTMENT OF POST:: INDIA 
'ICE 0E-THE CHIEF POSTMASTER - GENERAL, ASSt CIRCLE M 	 LA 

GUWAHATI -'781001. 

Notff/17-1/9á BCR 	 Dated at Guwhati the 01C-c. 
- 	

In pursuance of Dte/ND letter No.22-5/ 95-PE-I / 
8-2-96 circulated tide C.0., Guwhati lott 	No.Est/2-55ii 

ti. 20-2-96 regording modification of BCR schee for prornoUon :f the 
or Officia1 from tlie.date of promotion of 	eir. imrnedite Juci5ors 

in the next higher sj 	the_ date of rothot1oi pf the fo11owin BC 
fficlalsln POs& iciAssatq Circle has bcn 

u.Lf1Cd as indicated, against. each. 

L. Nm& of OfficialCommu- Promoted Date of 	Name of Divn. 

	

nity 	on ' 	modifiation 	- 	-- 
2 

in 

1. Naba Kr. Hazarika 
BCR(HSG-II) - 

	

2 	Sukutnar Paul, 
CR(HsG-II) 

	

• 	Wnci t - 

1. Eipl.-b Kr0 Roy, 
E.CR(HSG-II) 

2., Mnikll Sark'ar, 
3cR(HsG-II) 

3. Santi Rn. Dhar, 
Icn(Hsa-II) 

4., Pijush Kanti 
.'char lee 9  
BCR(HSG-II)  

ST 	01-07-94 01-10-91 	Dibrugarh 

CC 	01-07-92 01-10-91 	aiwhati 

OC 	01-01-96 O1-10-1 	'GH' •RMS 
- - l .  

00 	-01-01-93 Di-iO- 	'S' Dn.,SiJchar 

OC 01-07-94 01-1011 'S' 'Dn,,Silchr 

00 01-07-93 01710-91 rs? Dn,Si1char 

In case any discip1inary/vigilaflC case ws pcn.iing 

:g;inst 'ny of the Official during the period tle modification should 
nt be allowed without obtaining specific orderl from this Office. The 
Officials against whom punishment Ws current s}iuld not be given effect 
before expiry of currency of punishmnnt and a rportin this regard be 

furnished to this Office immediately. 
- 	 - 	

q - 

(AN.o.K\cH'nI) 
Directorof Postal Services 
Assam Cir'cle, Guvvhti-7310C1 

Co 	for informotin and necessary action to: 

-SSPOs/SPOs, Guwahati/Dibrugrh w.r, 	to 	their Nos.,B/3ifl/ 
HSG-II/Rlg/92 dtd. 	13.3.96 and B-/Pron/BCR dt. 1-3-96 
respectivGly. 	. 

' SSRMS/SRM P  Guwahati/Silchar w.r.t2 their Nc.B2/7/0ienni 
dtd,26.2.96 and B-7/23/Biennial dd. 26-2-96 respoctivol 

 SSPOs/SPOs in Assam Circle. As per th ir report thcra ar, 
no effected LSG(Y3rd quota and 2/x'd) Officials in 
theix Divisions. 

( I. C. sflM'.. ) 
Asstt. Posmaster Gcnor -'l(Stff) 
For Chief PDstmastcr G..nor1 
Assam Circic, Guwahati - 781001. 

Ad'poca. 
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DEPARTMENT OF POSTS IN 

From 	
• 

• 7k 	6'40. O#( 6fr- 
T nwi 	V ) fn. 	1*hr 	f 

Dadai çj  

Subject  

• 	 thtfrvtLL 
• 	

• 	 1, IL3 . 	e 

@eivcL 

&tc1 

.&'a& 
e-'/'—c-& 

,.- 
(c) 

A 

/(m.) 

tCAJ* 6W- 

,Q#ti 

7/ P 	7hz 
•J-JZ4'1  ttY (i 	v i -A 	•c c 

A. 	 •1 	
4• 	•/ c., uI, 	,It  

/&&i.T: c• 

- cj) o4cv&, 

Att 	 • 	 . 	 • 

Ad1VQca te 

,1 •-p. 

d 	O,v*. %. TC 



I 

I 

-I 

/4 -31 - 
c: --- 

Higher Selection Grade-I(Generel Line) 	No. of p.sts 
from SA cadre. 	 Guwehati FMS 	= 3 

Silchar Dn. 	= 

4 

SL. 	N&.me of the Official- 
0, 

Caste Date of birth Date of Entry Date of 	- 
 HSG-i I 

Date of HSG-I Present place of 
 astinr. 

1 Sri. Suhanta Sekhartas OC 01-01-41 31-12-60 _- 01-11-88 '*' 	RMs. 

311 Ashotosh Dutta 

1 ChoudhurL. 
OC 01-0444 0206-63 - 01-10-92 

- 
'S' 	Division. 

Sri 	OQO Rejn Niiy ST - 01-03-40 20-02-64 1977 01-1C-92 - 'Q-' RMS  
- 	Sri Khe..endra NathDas ST 30-05-46 	. 22-07-65 14-03-91 _ RMS. 

- 	- 

- 	 HSG-II(Norm oase) No, of posts = 6 
Guwahati RMS 	= 
Silchar Dn,.  

- 6 

Khendra Nth Des ST 30-05-46 122-07-65 	J 14-03-91 	 Guvahati RMS - (promoted to 

- -i 	- 	--- - j - 	HSG-I) 
-- 	 - 

&tts9a 

£4vocaj. 

Ncrm based HSG-I. 
Posts are manned 
by Senior HSG-II/ 
BCR) Officials. 



_:_- 	___ 	-- 	..------------.-- 	- 
SL. 	am 	f'th 	Offic.a1s. 

•-r-•— 
Coma 

-- 	. 	. 
at'of 

- 	-: 
Date c 	' Date 	f LSG 

. 	- 	- 	- 	:.. 	:- 
Date of HSG—II 

- 	-- 	---- 
Units wDrk1ng 

---. 	 . 	- 
TFnaiks. 

- nitv birth entry _ 
_ 3_ 4 	r  5 - 	6 	- 7 B 9 

f; 	u-a,1ILIr- 	- 	- OC -- O1—01-42..20-10-62 30-10-79 01-10-91 	- I f-' 	Division - 
2 	MunwChuhuy - _010241 20-05-65 30-10-79 01-10-91 —do— - 
3cy y 1. -0-0• ;.$4-09-59- 0.1-1 t—- 

- ijin Ch.hat3chr ; OCi 01-0-4 12-01-61 - 15-11-79 _01-10-91 'S'Divisin 

CC - 01-10-43 05-06-63 00-01-81 - 01-10-91 'G}P 	Acctt. - LSG before -- - 	- Supervisor - 

6. ipbjr.. Ry4 	. -- 'OC 23-03-47 23—i0-69 12 0 1 - 10-91 - 	- implemethtation 
7, OC - I 0i-0-46 09-07-65 - 06-01-82 01-10-91 'S' 	T 	

- 
of TBOP(LSG) 

Mnik1a1-Sarkar OGt  O10-47 25-07-66 C6-01-S2 - '5"-  w.o;f. 30-1i-93 Q1—i0-91 -  . 

. 01-01-49 .-9-04-69 i1-01--92-- 01-10-91 - 	-- 

- 
.-.-.._---_ 

P1)ush.Kanta. 	.charj oc.-- 	- 01-..Co4S O-06-7 i2_Ot-L.B2 -c1-10—c1 —do— 
• 	- 	- 	. -. . 	. - 	. 	s 	. 	. ... 	.. 	f .. 	.•. -\ 	.. _. 	- 	.. - .._ 	- 	. 	-. 	.. 	. 	-. 

- 	 -- 	 - 
 Jytirrny 	hettchar— .00 30-03-38 13-03-59 30-11-93  'GH'J 	.-. . 

— - 	- 	- 	- 	- 	
- 

---.: -.. :TBOPLSG.: 
W. e.  - 	- -- - - 	- — - 	- - 	 - 

 

 .RanjitKr 	Bhett.chr-. 
- 

CC., '0l-03-38- -16-09-59 

. 

30-11-83-v Q1-1C-91 —do- 
- 

/ 
.4 

/ 

• 1 	 - - - 	 0 	

- 	

- I- 
L.. 	 -. .._; H.S.G..-II(BCR) 3radatin List in respect 2f S7% cadre in 	m Circle. - 

- 

--.- 	-'-. - 

So  

 

i-...- . 	S.,. 	
T 	

••• 	 - : 	- - 

A(PQCat. 

- Contd. 2. 



it 

 

I j. • 	.2 3 	4 

	

- 	 - - 	 - 	 - - 
• 

134 	NrtrCh.Das '  sc_j-03--?2 	04-01-60 	30-11-33 	 01-10-91 	 _____ 	 -- 

Smt. 	Dy 	- 	OC 	11-01-39 	11-03-6 	_30-11-53 	 01-10-91  

uual unciu 	S. 	 OC 	_0103 	04_0560: 33133 	 01-10-91  

4. M 	urL zs 	 - se 	3-39-' 	at-tc-oQ 	-!t3 	 01-40-911, 'C*{'p 	 - 

17, Shin Ch. Ly 	 - CC 	_01-12-39 	01-10-60 _-11-33 	- 	01-i0-91 	'S _, 	- 	- 

isv 	rE.insh•Ch.-.3u1 --.-• -- -•--0C.-' 02-03-39-- 30-10-60 	30-tl-93 	 GKI )II  - 	 - 

19. 	R3 1t. jni.N.-th 	Q 	01-05-39 	712'-6C 	30-11-93 	 01-10-91 	'S'h  

2J Kiran 	 -_ OC 	i6-C4-39 	-12-oG 	3C-il-03 	 01-10-91 	'St 	 - 	- - 

	

."J r.bhtthjCC 	29-04-41 - 	01-0i61 	o-if- 	 01-i0-9i 	 - 
NrtSh_nDui-tha 	CC 	ii-..5-35 	'4-C1-61 	3-11-33. 	 j'-9i 	'5'  

3. 	un Kr. 	 _ 	CC 	3-..1-6i 	3-11-33 	 i-i0-91 	's' 	 - 
Sa ." 	L 	 CC 	i4_4_39* 	1C-2-ó1 	30133 	- '1-i'-91 sh Rn Eh i 'S'j 	- 	- 

Jy Kr. a 	 SC _2-9-41 	0 1-05-61_ 	 3 	 11091_ I 	 .j-_  
.-rvat £ikxm Ds - -- Sc 	0j-..5-42 	05-C9-o1 - 30-11-33 	 U1-IL-91 	5' )r 	 - 

	

mrndra Kr 1 Lz - SC 	C.2-.442 	.6-.9-61 	30-11-33 	 Ci-191 	'Gft 

23. Sukumr. ChuQhury, 	 Q_ 	2-12-37 	_ -62 	3C-jj--33.. 	Cl-I '-9 	'St 	 Rtd o31-12-95. 

ru1p Kr. S _ 	 Cit 	01-33-35 	 2_ 3C-11-33 	_1-12j 	LJ 
Li1chaniwy 	 Sc 	Q1-05-39 	20-10-62 	'3- -I1-33 	 01-13-91  

	

2-L9-1 	20-1C--62 	3 1,
-11-93 	J 0i9i 	'G-' 	I 

	

Att9stct 	 - 
i 

Advocate 	 Contd.3. 



I '—------ n —  5 __- I 
.-.sC..•. ... '.1(1-42 . 2-1-62. - 	3'-11--33 ..  C1-iC-91  I s t 

33..,  

_ 
jJendrCh.____153s -I 	- .' Sc- C1 - )2-42-  2C-1L-62_ 3L-11-3a___ -  01-1-91 

.''-CC.- .i-03-43 2G-10-62 - . 3C-i1-33 -.  01-10-91 'S'i.. .. _. 
:±ii -- -CC C7- 3- - _ - 3G—t-433  

 Up.ndxa___h.____ -  SC j-642_ 27106 _301 	- 1191i t S' _ 

 3.pra 	Ghosh 	
A  

OC 3 1-9-4 20-12-2 30-11-93 1-L-91 'S t cctt. 
Sup.  

3J. b1n&shCh.Ds ___ SC _1-5-42 ..2-ó-63 3__-1 1 _ - 'l-1 __-91 fS' 

3. Jah - r11Chkibty OC_ _L--44 - 02-__ 6-83 30-11-33 1-iCji  

40g. Guru_?d._Gir3. __- CC OiC2-43 05-G6-63_ -3C-11-33 C1-1.-91_ 'GH't.._-  

 Kr!. _Ry ______- OC C1-144_ 056-63 30 -1 1 -33 _ j- 

 JtishCh;__5-i.d 	_________ - SC 3C-11-33 

430 CC - 032- _25-264_ 1__  'S'_ - 
CC O1-C1-45 _25-04-64 33-1 1-33 

45. Hr1shikezh' BhttchtrJ.?e OC 31-10-40 22-7-64 30-11-33 0 1-1C-91 ''Acctt. 
flvl • Off.ce  

'46. Naruttarn _Ch. SC. 01-C9-41 22-.-7-64 _30-11-33 —  01-10-91 Is, D - 
47, Mnik c  cc 29-444_ _-C7- 30-1--3 C1-1--91 ___  

 SuLr3tmhneb - CC C 1-9-45 22-7-64 3-11--03 -.-- 	- 01-1...-91 Lfa 
- - 

49. Nihari ____krrty_ 
.--, 

_ 
-- .- 

2- 22-07- 39,j3 -  
.— 

Smt.Ni1imaCkrty (C(1-01--43 O•3-3--64 30-11-33 0i-1çj Is'. -- _- 

Attefste 

£avoc5 
C.ntd. 4, 

• - 0 •_ 0 



. .r . 

I  

low 
- 

b 1 2 	-•--. 
-- 

.'•4. 5 . 	 6 7 3. 	..' 9. _-.- - 

 Smt. CC 
------- 

2-7-45 
--- 

11-11-64 3C-11-33 01-10-91 
-- 	 - — 

 ripJnri C 01-32-42 11-5-653-11-33 o1O=2j... '4 1  

 Nirnjn L LC 1-3-46 _11-.5-65 30-11-33 Cl-1C-91  

-- 

540 Smt. praii  2t i,  Deb  CC1-06-6 11C_30-11-3 0t-1-91 'GH 

LGHcctt;Suo, — 55. Mathura Nth 	s  Sc C1-7-46 11-05-65 -133 ci - tc -i 

56.1 rrdra. CM-th 	 -  ic-Q5-65 30-I _t-33 0 1-4-9I 

57. .nnti _Kr.Eh2ttch,.re. CC 31-C.2-46 24-L6--65 30-11-33 C1-10-,1 '5' 

53. rsnn 	Kr. £xLhuiya 	- 

- 

SC 1-1-33 09-7-65 30-11-33 1-10-91 'S'f Rtd,n 
31-12-95 

i-r'ti Sui___________________ 
-  OC _C1-'7-41 CS-07-65 30-11-33 Cl- la: 

~ ._ naLRn. 	kysbb _CQ 01-11-43 09-07-65 30-1l-33 0l-IC-91 

j. Mti1j. _chsh 	__________ -- cç 09.__7 01291 
 

 Sti___shttachfj 	_  CC 04-0+-45 9-7-65 1331-10--91  

630 Tr3p 	___iy _____ - 	_- CC oi-: 4-46 22-7-65 3-11-O3 l-lC-2! 
C'. Hari- r:_Ch.-__s SC 01-05-39 24-3-65 30-11-33 01-10-91 'S' 
65. 5.-nti _n_Lh ,OC Cl-C_l-3' _j6S 30-11-33 1iC'-91 'S'i  

66 0  __________ 
— L_ 1503 30-1 1-9 10792 

67. uhCh.  5 3_33 __
- 150366 3011-33 010792 

  ST 1-1C-39 - 15-03-66 01133 01072  

Attps. 
Contd,5, 



--J 	- 	 - 	 - 

z - 	. Ch. r 
	Sc 	

3Oj3 

 
1— ST Ic142 - 3 -66 31193 	1-7g2 _ 	 -- _ 

h'i 	

. 

m 	hu U1 	
_-10C__ f_O1l_4 	

G 

Maninda . 	 ________ _______ 	 ___ 	

_______ 1-33J0____ 
'T 	n  

adu 

	
C 1-4- 	_

_15_ 	
1-7...c 

/ 	7 	

CC____ f_3-12-424 _15-36ó 	
- 	_- 

77, 	ihti 	 ______ 	
ST 	

- 
- 	73• 	Dhijfld- 	

CC__ 	

' 	- 	-- 

79.- Mr1n 	Kiht Pu1 j. 	
2_j 	_____ j_ 15  	3j7  

Giurj 	 S1 	

Sjj'_ j_1(31l33fç  
• 	TUE 	

ST3 103-47 
rm 

Z 32. 	_______ 	

i177 I __ 1-03-I3G-fl33 I_  
33 nt 	

j4 	
342E  

- 84 • Pr 3V 	 ____ 

 

5. 	nUr Chy :_
__cc-j 	

C1cic3j 
 

iniK . ____ 	_____ 	

C 1-01  
-o J7 31  

Alitt • 	 - 	•L 	 •:. 

: 	 ••. 
14W V00$j. 

Cont -  o 



I 

* 

_L15 - 
-*6:- 

ith Bztirn CC 

Ci-09- 
 --93 V  _i_____ 

4 

CC 

0i

t44 =43 

C. 
_ 0 11-3  sjj 

3d. Srnt. 
CC 03044-C3- 30-1133 Oi-0i-Q3 '5' 

• Srnt. Purabi- Paul 
- 

OC 01-10-39 
---- 

Oi-C1-67 - 
30-11-33 

--- 	 V  Oi-7-93 'S' 
)1. Janendra_Ch.Leb 

o i-12-40_ ( i-'-6-67 3-11-33 7..-93 1 

2. (ir.n S.nL3h i.... 
ST_ 23-'J1.-42 C1-6-~1 33-ti-Q?_ --7r9 'GH'J 

93 hirerLrZ. Kxb - rmL_ 
ST C2-1-4 0i-C-1. 30-11-93_ 0i-7--93 

94. L iit Ch. 	r3_ 
C 2B-2-44 i-2i 30-1f-3 j. -C7-93... 'S' 

tj Sxi.Jim Mohançm3_ 
#T ¶ I 

Jha CC 07-j3-44 01-067 _11- _-=-- 
rnfl3flV-a 

Ch. ripflJr CC '4-05-44 1-6-i.  3-11--33 Ci-07-93  

I s s 

- _41 iC 	93 7 13E 	Jr- 

- 	
-V- 

'V V  

----- 

..çzrDd1 	M-hn 	Li -is SC (. 1-12-4D  
C•i-.73 

-). 	rn Sh — 	 .- 

ST --1-46 
- 	 - 

Ci-6-67 3-11-3 
—  Oi-7-  

i 	ThriniKt. iiek.______ CC C2-02-47 Ci-6-67i 3C-1 1-33 

ST 21-v2-'-r7 
i1. 

 172_ _LGH'  

s l:xa. 	.:s 
CC C2)447 D166 -11D3 - 

102 Bni Kt. Pthk 
V 210-47 C1-C6-7 30_11_33 Ci-C7-93 '' 

i3. tarun T3lukdaI 
DC 3i-j24... i-ó-ó7, 1-33 Ci-7- ±GH' 	h 

14 3uLKr. ChakTbLItY 

ts 15-01-4 çi_36-67011_i793_ 
15. rndrEi Nryan 

OC 
4_ 
I 29j-43 0i;667 3O 	1133 Ci-"7-93 '3' 

j 	6 . . 	 u1'a h an C 	iih 	y 
-- 	 V 	— 

 _ 

£tte&e4. 

 

- V 
 C3fltd.7. 	V 



- . 	----. 	S 	- 
-.7.- 4 

3 - 4 _i 5 -  6 7 3 9 

17NitiChr.n'Nth -  CC 15-3-43 01-06-67 30-11-33 31--.7-93 

Smt 	TriptLKnc?u1 CC f-I-I1-47 G6-06-67 °-iiL - 01-07-93  

ioc4_KrtikCh.M.zumJar CC 04-02-42 -  —C6-67 C- 11-33 31-0295_ _ 1 S' 	_ Minorpunishment  

__tjnr3KishreLey CC 1-01-43 03-06-67 30-11-33 1 - 7-9 3 

-ruri_My___Src - 0C t3—C-45 22Cf-63' 22-01-34 Ot-074  

112. 	rn:J. Krishna iatta- CC .27-12-45 22-01-68 22-31-84 01-07-94 'S 1 
chrje 

01-01-48 

- 

'13.NityRn.Dey-.-- 00 2-0168 22-01-84 C 1-07-94 tGH'  

14J_5ntKr. Dey. 0C 14-03-39 11-11-59 26-01-84 1-07-94 'GHl 

115.1 	chindri 	Jh -- 	. 0005-08-46 26-01-68 26-01-84' 01-07-94 'GH'p  

1164R:.çhubiMrh:.:t0 1 	0C- 03-01-44 29-01-68 

05-02-68 

29-01-84 

05-02-84 

- .01-07-94 

01-07-94  

.S'  

117.P± - ctipOh __ 	-uri 00 03-06-_ 

1184 Smt 	besundhr__Dasj 00 _99-1246 102 1 .,. 14-02 _ 0 1z07z2_ 'S±  
119. Soumyëridr 	N.:thEutta' --_ 5 - 	.- OC 20-05-47 -- 06-04-68 

-  -- 5 06-04-84 ------ - 01-07-94 .----- 'GEl'  . 	 - __ 
i20. Srnt. 	Rrn 	Ti3t'dr 00 01-01-48 06-04-68 06-04-84 01-07-94 'GH' 	P'  
121. rdhendu 	ekhcr K.r 00 01-01-46 08-04-68 18'-04-84 01-07-94 'S' 	- 
122.Sm:renQrobE- nJ..k ____ 00 01-02-46 18068 18-04-84 Th07-9 

-i-r  

h4,Q  
shitKi. 	inh 0C 10348 06-09-68 06-09-84 —ii--:--- 

1Pbi.n Ch. Kalita, QC 157-48Tt6-D9-68 0609-84 101-95 
125. Dibaj.rshi 00 Cl-i 1-4?21-1 18 T- öis  

00 13-48  21-11-84 015f-95 - 	Deputation 	PS 
27. NagenQr 	Nath Gosrni OC 01-01-49 

 Hem iKt4 N3llta 	J 00 18-12-42 02-12-68 02-12-84 0 1-0 1-95 'Lj'__.  

 Gaflesh Oh. Chakr.aborty OC 08-05-43- 15-03-66 30-11---83 01-07-92 IMI J)i.I 	Inter Circle transfer 
under Rule - 38 • 	 ___ 

Advocate 



. 

• 	To, 

The Chief Post Master General 
Assam Circle, 
Guwahatj - 781 001. 

Through Proper Channel. 

Sub : Irregularities in the draft Gradation List. 

Ref : S.S.R.M. "GH" Divn. Memo Po. B-2/26/ch.dt.3o/5/g6 

Sir, 

With due respect and humble submission with the 

S.S.R.M. No. cited above I like to i9form you that thereare 

many irregularities in the Draft Graation List. Some of my 

Junior's name has shown in the draft gradation list as 

Senior to me. I have been promoted to H.S.G.II cadre under 

B.C.R. scheme w.e.f. 1-7-1992. My date. of entry in the lower 
cadre is 15-3-66. 

As per gradation list of R.M.S 1  "GH" Divn. corrected 
upto 1-7-94 my position was shown at erioal No.11 as HSG-II 

cadre and Sri Biplab. Kr. Roy whose efltry in the lower cadre 

is 23-10-69 and his position was shdjn at serloal No.49 as 
L.S.G. Cadre. 

He has become entilled for Promotion under B.C.R. 

Scheme an 1-1-96. But I can not understand how the name of 

Sri Biplab Kr. Roy who is Junior tp me has shown in the. 

draft gradation list '96, at serial No.6 pushing down my I 
position at serial No.74. 

In view of the above fact I pray to your honour kindly 

to rectify the same after removing such irregularities and / 
Yours faithful3y, 	J Dated, Guwahatj, 

June, 1996. 	 •-4a 2-c( 
Manndra Kumar Purkayastha / 

H.S.G.-II S.A. 
H.R.O. Guwahati. 
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/ 	 DEPARTMENT OF POSTS : INpIA I  

OFFICE OF THE C11IF POSTMASTERGEL 
- 	 ASSZM CIRCLE : MEGHDOGT BHWIN, 

GUWAHXrI_781 001.. 
-- _ 

I 

4 

 The S.Supdt.of P.OS.IGUWah1/S11C1r 
 All Supdt.of P.Os. in Issam Circle. 
The Sr.Supdt. 1 	RMS "G1!! DiV1j, Guwahati,, 

 The Supdt. 	RMS liSIi Di4sion, 	Silchar. 
 i'ianager, 	tins, 	Guwahatj 

 Svpdt. of NESD,GUWaha 
 C.M.c., P&T Dispensarj 	Dispur/panbezer/ Dibrugarh/Sjlchar

.  
 G.L. Share C.C./GUWaha.j 

 Respective shares, 	Staff Section, 	C.O./R.O., Guwahati. 

No. Staf f/l7_1/R19/T82d 	D ated_at Guw a h . 	the 10th Feb' 94. 

Sub:- 	Seniority of 1/3rd LSG officials promotedt0 HSG-II and 13CR Officials promoted to HSqIi. 
...... 

A copy of Directorate's letter No 
4-62/93-3p[Tj dtd. 3 1-1-1994 on the subject above is appended elw for guidance,\ information and necessary action. 	

A 

0 	

( 	 SARffA 1 	
H 	 AsStt.Postmter General($teff) 

0/0 the Chje, Postmaster General, 
Assarn Circl, Guwahatj_781 001. 

opyof Directorate 's letter No. 4-62/•93_Sp II dated 31-1-199: 
Seniority. rOf. l/3rd LSC officials Promoted to HSG-lI ~A 
and BCR offjcji 	 -- 

L.) 

S 

number 
" Unions, 
,/4411VG-IJ 

Ajer)tj 
invariab 

Trit 

and the 
f ~t 

I am directed to say that this Ofce has received a 
E references both from or field unjg as well as the 
egaraing the intet-se seniority ofthe officials of 
dre from the above two streams. Inthjs reaard it may 
)ned that this very issue is under consideration in the 
te and no decision has so far beentaken 

However 	ou are reque 	
- 	 rI Che following line .yJn the orders issued for promotibnto . 

- 	 under such promotJ-s.1flciUdC  

and order 
"That the aforsaid orders indicat-e onje promotj c, n  rders 	

orthe seniority T'r' r 

The nstructions m;Iy k.i.ndly be fp]-Jolqed scruplously. 

Yoqrs faithfully ,  
Sd/ 

KAUSHAL 
ASSTT.DIOR GENERAL ( SPN 0 0. 	0 0 0 

.- 



Ann exu re-jQ 

DART OF POSTS INA 

0/0 the Senior &iperifltend&t R1S 'GH' fl, .iwahati-78100 1 

'lb 

All concerned in RMS 	GM Division 

No. B_2/7/Bieflflia/9 Dated Qiwahati the 1&. 96  

Sub 	
Modification of TBOP/BCR Scheme instructions. 
regarding 

opr of the Dt's letter No. 22.5.95 - PS.I dtd. 
8.2.96 regarding above sub5ect is received vide C.O. Guwabati 
letter No. Est/2-56/91 dt. :30.2.96 is 

I 

appended below for 

jnformatifl guidance & n/a. 

Sd,!- 
for Senior Superintendent 

RMS 'GM' ti, Guwahati. 

Copy of the letter referred to above. 

Time Bound One prorttiOfl scheme and Biennial 
Cadre FevkeQ Schemes were introduced vide this office letter 
No. 81_26/83PE.I dated 17.12.93 No. 0_2-88--PE.I dtd. 
26.7.91, No. 22_1/89_PE.I dated 11.10.91 and No. 4-12/88_PE.I 

(pt) dtd 22.7.93 4 th a view to imp rove p ron tion al p to sp ect 
of employees of the Department of Posts. As per these sehcne'.- 
officials who complete prescribed satisfactotY length of 
service in the appropriate cadre are placed in the next highej 
grade. SubsequentlY it was noticed that some officials .g. 
UDCs in the (.rcle and SEOD, LSG (bDth 1/3rd and 
2/3rd) P.O. & RNS accounts, who were senior before 

, implementation of the scheme were denied hiet scales of ' 

/ 
pay admissible under the sc1mes while some junior officials' 

/ 
became eligible for higher se of pay by virtue of their 
length of service. Some ofthe affected officials filed 
applications before varioubencheS of the O3ntral t3ministr'j 
tive Tribunals demanding higher scale of pay from the tc 
their.iUfliOts were made eligible under these sbhcrs. 

2. 	 The case has been examined in consultati 	it 

the Ministry of Finance, Department of Expendtture, It 
now been decided that all the officials, such as UDCs ir 
Circle Office and SBCD, LSG (1)th 1/3rd and 2/3rd) P.O. 
Accounts whose seniority was adversely affected by implefl'E 

tion oof BCR scheme placing their juniors in the nexl hi/ 
scale of pay will now be considered for next higher scil\ 
pay from the date their immediate juniors become eligilt' 
for the next higher scale. This will, however, no t be J 
applicable to the officials who are senior to those oil" 
brought on transfer under Rule 38, p & T Vol. IV and a\ 
placed in the next higher scaleof pay by virtue of lenç, 

lof service. 

- 	 Co ntd, 

... 



IT 

/ c) 3• 	 The inter-se seniority of the officials in, the 
lower grade will be kept intact for the purpose of eligiMlitY 
for promotion to next hie.r grade. 

Heads of Circles are requested to settle all such 
p ending cases/representatiOns dc acci rding to the above 
guidelines within 60 days of issue of these orders. 

A compliance report i.e. number of officials 
benefits (in detail) may be furnished to the Department after 
jrno,emefltatiOfl of these instructions. 

This issue is continup1ice with theMinistry of 
Finance, Department of Exp&iditure vide their. I.D. No. 5(37) 
E,III/94 dated 19.12.95 and Internal Finance Adviqe. Section 
vide their Dy. No. 418/FS/96 dated 5.2.96. 

Sd/- 
(AlokSaxena). 

Asstt. flirector General (Estt.) 

. .. 

P .   
?nflexUte- 10 

contd. 
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.1 

; \ 
To 	 . 

The onOura11 	 strativeTribunal 

.1,5 

Ref:— CAT GuwahaU. OA No. 124/96/2334 Dated 30.796 A/T Sri 3iplab 

Kxnar Ray H II under Sr. uperintendent RMS, GH' Dn.Guygahai4 

ResPected Sir, 

With due honour and hu 1 ),le submission I beg to state 

the following facts álongwith the copies of documents in support 

thereof, for promotion to 	H93 ix cadre (eca). and Higher Seniority. 

1e I was promoted toLS3 Cadre from time Scale SA Cadre 

an the basis of promotion examination' under 1/3 rd IS3 cota 	and 

posted against one of the vacant posts of 133 (2C) 12.11.81 

vide SSRM 'GH' j memO No B..2/7/L93(OP) Ch II dated 7.I13l, when 

there was no birth of Time Bound one promotion scheme (TB oP) which 

is a J Cadre. 

2*1  TB OP Scheme' for 133 Cadre - was  irodtc w.e.f 3O.83 jaft_ 

about 2 years of my promotion to IM4Xnft2 ­J$ Cadr!) 

3. Accordingly the Divisional Grat1on list (seniority list) of 

S 'GH' 1)• corrected upto 1.7.91, shows my seniority pos&tiOn at 

Serial 7 of the 20 permenent supervisory posts when all the Applicants 

pjee too junior in i3 Cadre.' 	
2 



-2- 

4. con4 Promotion under BCR Scheme (Biennial Cadre ReVie was 

introduced - w.e. f 1.10.91. 	 which 

deiied my Seniority for not having 26 years service and my 

Juniors including Applicants having 26 Years service were promoted 

to ff33 II B.C.R. leaving behind my seniority position at Serial 

NO 49 of the Divisional Gradation List corrected upto 1.7.94 

(Annexuz'e -5 of Applicant No l). 

5. 1  The Senior LsGs became Junio.r in all over India for the 

.1ntrduct1on of the 3R scheme. Some affected of fic&als filed 

applications before various benches of the (AT demanding higher 

5cale of pay from: the date (1.10.91) their Juniors were paid higher 
1 

scale. 

Accordingly D3P New Delhi modified the TBOP/BCR Scheme, and 

automatically Circle Office Guwahati rectified the cLrcle grada-

tion list by issuing its draft in reepect of H93 I and ff33 II 

nca forwarded by SSRJA' OF rn. vide letter B-2/26/ch..x dated 30.5996. 

and again$ my seniority position was shown at Serial No 6. giving 

promotion to 1133 ii VCR with effect from 1.LO.91 and the 

applicants were made junior to. me . (Annexuz'e 6 of applicant No I) 

3 



• 	 0 	contd .. 3 

6.• 'SSRM' GH . vS.dé memo No B-2/7 /Biennial dated 

• 	14.5.96. promoted me to H93 'II w.e.f. 1.1001 vide 00 letter 

No. Staff /17.1/96 BCR dated 1.5.96 and accordingly I assumed 

the charge of HsG II showing the date of assunption on'1.10991 

forenoon by exchanging charge RePort on 17.5496. 

The Applicants filed petition to the CAT Guwahati on 

10.7.96 (almost within 8 weeks) . so it Is clear that my seniority 

• 	
0 	

position in 1493 II Cadre had already been effected f raIn 1.10.91 

and thus obtained higher Seniority. it appears to be corDect as per 

order of the Department of Posts India* 

under the circumstances stated. above I fervently 

request the honourable CAT Guwahati to look into the 

matter and make proper judgement for the establishment 

of my higher seniority in 1493 II Cadre. 

Date : 2808.96 yours faithfully, 

& 	4Mi 

(BIPIAB KUMAR RAY) 	H3 II 

HRO RM:S Guwahati. 
under 'SSRM' GH Dfl. Guwahati 

£t44r 1kV' T 
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INDIAN POSTS & TELEGRAPHS DEPARTEENT 
j OFFICE OF THE SENIOR SUPERINTENDENT: ENS Gil' DN: GUWAHATI 

- 	
71OO. 

Memo No .B2/7/LSG(OP)/Ch.11 9  
Dated Gui,fahati-q the 7.11.1. 

In pursuance of PW .,A&M Circle Shillong Memo 
N.Staff/17//76 dt.30.1O.Q 1  Shri Biplob Kumar Roy T/S 
Sorting Assistant SRO Guwahati is promoted on the basis of 
promotIonal ,examination, •in the cadre of L.S.G. in the 
scale, of Rs.425_15_560_EB-20-640/- . . 

Shri Roy is hereby posted at Guwahati against one 
of the vacant post of LSG(2(Y%) terminating local arrangernet 
with e.1' immediate effect. 

The dateof assumption of charge in LSG Cadre alorwi1th 
three copies of charge report should be reported to this 
office immediately. 

The official will rank junior to the officials 
promoted under'this office Memo of even no dt.9.1.1. 

Sd/( R Bhattacharj ee) 
Senior Superintendent,i 
ENS Gil' D,Guwahati-  11 

Cppy of this memo is issued to :- 
The FIRO ENS Gil' Dn,- for information. 
The SRO ENS 'Gil' Dn, Guwahati-for information, who w11. 
please obtain 4 (four)copies of charge reports from tb: 
official and forwar&these copies to this office and 
HRO 'Gil' Dn,Gu'ahati . 

3.,The Dy.Supdt. (Stg)Guwahati ENS.- for information. 	.. 

4-7. All ASRM sets GHY ENS. 	. 

. Shri B..K..Roy c/O SRO GUY. 

9-is. GL & DL Files Dvi. office. 
The Postmaster General(Staff) A&M Circle, Shillong-793001. 

The D, Assam Region,Guwahati-7'1001. 

B2/7/LSG/S file Dvi office. 

• 	14-15. Spare. 
• 	

•1 

(R 13attacharjee 
Senior Superintendent, 
RNftGHTD,Guwahati_ 

•; 	-• 
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PART - V 

Lower Selection Grade Supervisors. 
Scale of Pay Rs. 	1400 - 40 - 	 1800 - EU - 50 - 2300. - 

No of Posts 
rmanent-20. 	Temporary-i 

-~ 10 State 	§ Date of.Date of§ 	Date of IDatdThf$ Present 	I Pay 	I Date of 	I 
Name & 	OwhetherO birth Icontinu-substan- 0 graced designationl Fiow 	0 next 

qualification 	SC/ST 	I bus Govtltive 	I LSG  & office 	I drawn 	I incrernentl 	Remarks 
IService 	lentry ii 

the grade{ 

1 2 	 I 	3 	I 4 I 5 	6 	I 1 8 9 	0  10 	 11,  

 5hri Banka Behari 	SC 1-4-34 1-3-55 	1-12-58 30-10-79 I-iSA GH RMS/ 1950/- 1-3-92 	 - 

 Muneswa 	Chou- 	SC .1-2-41 20-5-65 	26-3-70 30-10-79 Supvr. 	(tI) 1760/- 1-10-91 	 - 

dhury. GH RMS/2 

 1 	Rasamoyfhbu- 	OC 1-3-40 14-9-59 	1-10-64 1-11-79 Supvr. 1800/- 1-11-91 	 - 

dhury4. GH RMS/P-1 

 " 	Dulal Ch. 	Lcdh 1-1-42 20-10-62 	1-7-65 30-10-79 Supvr. 1760/- 1-10-91 	 - 

HRO 	(tI) 

It 	5 . S. Sen 

u Ritesh Rn. R-oy 

It Biplab Kr. Roy 

UpenCra Na.th ' ST 
- 	 Boro 

9. 	" Suin CI,. Bhatta 
chjee. 

1-6-34' 	1-3-55 	1-12-58 	2-3-81 

/ 
1-12-4 1-3-55 1-12-58 12-1-81, 

23-3-47 23-10-69 1-2-76 12-11-81 

25-2-38 19-4-58 1-10-59 18-1--82 
15-3-66 26.3.70 12-90  

1-9-34 11-8-56 1-7-62 6-9-b I 

5upvr. 1950/- 1-3-92 	 - 

Relax-I 

Supvr.(R) 20001- 1-7-92 	 - 

GH RMS/2 

5upvr(M) 1680/- 1-11-91 	 - 

GH RM5/3A 

Supvr.(R.) 1680/- 1-11-91 	 - 

GH RMS/1 

Supvr.(R) 1800/- 1-11-91 	 - 

GH RMS/3B 



7 

. . 2 •.. ... 

n 

2 3.4 5 6 1 8 9 10  

Djnesh.Ch 10.5hri )ey 	DC 1-4-34 29-8-57 1-7-62 30-11-83 50/RNY 100/ 1-2-92 
8-11-89 

1- 0 

1 1. 	Bijoy Bbh. 	Oas 1-9-36 14-7-59 1-10-64 3011-8 Supvr.(R) 
RMS/3 1500/- 1-2-92 	— .16_12.9.GH 

12. 	of 	Ranjit Kr. Bhatta- 1-3-36 16-9-59 1-10-64 BY 30-i1-Supvr.(M) 
GH RM5/1 1800/- 1-2-92 	— 1-8-91 charjee . 

H3.Sttlt. 	Kantaa S en G up t a r 22-11-37 29-4-60 1-10-64 30-118 SRO/SH 1800/-  
9-8-91 

14.Shri Umesh Chanda 1-3-35 28-4-0 1-10-64 30-11-83 Supvr.(M) 
GH RM$/3B 1800/- 1-2-92 	- 13-8-91 

- 5R0/Tz 
Vacant - - - 

HSA/RNY 
Vacant - - .- - RMS/L 

Shri Krishna Mhan 	SC 1-5-38 1-10-60 1-7-65 30-11-83 HRO/GH 1800/- 1-2-92 	- 
 C 	Ci 

Rdy  

" 	Pramesh Ch.1  Paul 	2-3-39 	30-12-60 1-7-65 	30-11 	HSA 	1800/- 	1-2-92 	- 

9-8-91 	SH'Stg. 

19, Vacant 	 - 	 0 	 - 	- 	 - 	HSA 
Tz RMS/2 

20. Vacant 	 0 	 - 	- 	 HSA 
0 	 Tz RM/1 

0 	 TE M P 0 R.A R Y 

1. 	Vacant 	 0 	
SRO/BNGN 
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' 	ARTIX 

11 

LOWER SELECTION GRADE (20%) 	INCLUDING TIME SCALE CADRE No of Posts. 

Scale of Pay Rs. 	1400 - 40 - 	1800 - EB 50 - 2300 Permanent - 295 
& 

Rs. 	975 -25 - 	1150 - EB - 30 - 	1660 

Q 	Statc § Date of 	Ue of jiiate 	of U3t 	f FTresent 	0 Pay nowDate of 

NoO Name & qua1ificationwhother birth Icontinu-substan'- Ograde ,4  0 ,4 esignatio.no 'Irawn next 	R ernarks 
SC/ST ous Govttive I.SG & Office increment 

5ervie Aentry ii 
I Ithe gradel 

____________ 

- --.' - 	11 
------ 

 Smt Amita 	IJ0y 	 01: 11-1-39 11-3-60 1-10-64 30-11-83 LSG/SA 1800/- 1-2-92 	 - 
HflO/GH 

 Shri Amit 	Kr. 	Shatta- 1-3-37 .2-5-... 1-10-64 I'  1800/- 1-2-92 	Deptl_ 

charjee 17-4-60 

 " Karuna Kr. 	Paul 22-9-34 8-4-55 1-12-64 = 
11-10-60 1-7-65 11 U  1800/- 1-2-92 	_. 	- 

 i'1ani 	8husan 	has 	, 	51: 1-J-39 1-10-60 1-7-65 tt  
1800/- 1-2-92 

H 	5. " Girindra Ch. 	Das 	SC 1-8-37' 8-9-61 1-7-65 11 
H  1760/- 1-9-91 	 - 

 " Krishna Mahan 	 SC 2-2-36 6-9-6 1 1-10-64 1760/- 1-9-91 	 - 
Purkayastha 	 ' 

 " Jjhirendra Ch. 	Roy 	I 	Sc 8-4-37 5-9-61 1-10-64 LSG/SA 1950/- 1-7-92 	 - 
5R0/Tz. 

 " Amarenra Kr. 	Des 	SC 2-4-42 6-9-61 1-1-66 LSG/5A 1760/- 1-9-91' 	 - 



2 3 4 . 	5 	-.6 7 8 10 	11 9 

. Shri Krishna Ch. 	Chakr,a OC 1-3-34 30-3-62 1-10-64 3011-83 LSG/SA 1760/- varty. HRO/GH 
• 	yb. 'I  •Sabyasachi. Basu 1-5-35 1.9-57 izia. 0  1720/- 1-11-91 15-12-62 1-1-66 '  SRO/RNY 

- 

 "I  Dilip Kr. 8iswas 2-3-41 26-10-62 1-4-66 0  LSG/SA 1720/- 111-91 	- 
HRO/GH 

 Anil Kr Das Sc 2-9-41 20-10-62 1-4-66 • 
I' 1720/- 1-2-92 	-  " Lal.Cband Roy Sc 1-539 .0-0-62 .1-4-66 1720/- 1-11-91 	-  Jogenra Ch. 	Das I SC 1-2-42 2Q-10-62 1-4-66 1720/- 

? 15 " Puma Ch 	Bharali. 28-4-37 16-8-58 1-12-64 
1-11-9 1 	- 

• . 
' 4-4- 1-1-67 SRO/RNY 	' 1720/- 1-4-9:2 	0eptl 1.6. " Satyamoy Bhattacharj o3  15-,34 	. 28-10-53 1-158 It 11  1720/- 1-4-92 - 	

. 22-4-64 1-1-67 - 

 Manindra 	Kr. 	Das OC 25-6-35 1-7-56 	• 1-12-64 '' LSG/SA 1720/- 1-4-92 	0ept - . 	. 	. 2-4-64 1-1-67 HRO/GH 
 Guru prasad Girl 

- 
1-2-43 5-6-63 1-1-67 0 	, LSG/5A 1720/- 1-11-91 	- 

SRO/SH 
19/ 

/ 

Jyotish Ch. 	Sikar SC 1-7-44 20-2-64 1-1-67 

. 

'" LSG/SA 1720/- 1-2-92 	- 
. . . . SR0/ENGN 

Manik Roy 	 . 29-4-44 ' 22-7-64 1-1-67 'L5G/SA 1720/- 	• 

, 

1-5-92 	- 
• 	. ' 5R0/RNY ' 	. 



H 2 	 3 4 5 
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3 	) 	 ...... 

7 8 9 10 

1440  - 

11 

21.5hrimati Arati Das. 	BA 	OC 1-1-45 25-4-64 1-7-67 30-11-83 L5GY5A, HRO/GH 170/- 1-5-92 - 

 Shri Subrata Mohan Deb 1-2-45 22-7-64 1-7-67 To It is 1720/- 1-5-92 - 

 Smt. Jyotika Rani Bhatta- 2-7-45 11-11-64 1-7-67 1720/- 1-5-92 charjee. - 
- 

24 Shri t Jyoirmo 	Bhatta- 30-3-38 13-8-59 -12-64 1720/- 1-5-92 /Prootee charj ea. 9-7-65 1-7-67 
25 Niranjan D0b 1-3-46 11-5-65 1-1-67 U 11  SRO/BNGN 1720/- 1-5-92 - 

 u Pradip 	Ranjan Sc-n 1 -2-4 2 11-5-e5 1-3-68 to 1  HRO/GH 1720/-. 1-5-92 - 

 Snit. Pranati Dab 1-6-46 11-5-65 1-3-68 ft  1720/- 1-5-92 
 Shri Ajit BehaH Chou- 10-1-34 20-8-59 26370 1720/- /Promot dhury. 9-7-65 ci  
 if Nirondra Ch. 	Deb 27-7-38 1-8-57 1-12-64 26-8-86 " 1680/- 1-2-92 - U0 - 15-3-66 26-3-70 - 

 it  Krishna Kanta Nath 1-1-46 9-7-65 26-3-70 30-11-83 ' R0/UH 1680/- 1-2-92 BA. Ueputed 
to Dhubri 

1. to  Himangshu Paul 4-11-44 15-3-66 26-3-70 U  HRO/GH 1680/- 1-2-92 

HO. 

- 

32. Smt. Gauri Rani Purkaya- 18-1-47 15-3-66 26-3-70 to It It 1680/- 1-2-92 stha. - 
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, 33. Shri Dhirendra Ch. 	Roy SC 18-10-39 15-3-66 26-3-70 30-11-83 LSG/SA 	iIIi '1680/ 1-2-92 	- 
- 	 No.11 HRQ/GH 

•;34. Manindr8 Kr. 	Pur- OC 10-12-44 15-3-66 26-37 70 30-11-83 _d0_ 1680/- 1-3-92 	- 
kayastha. 

35. I'  Bibhuti Bhusan ST 1-2-46 15-3-66 26-3-70 LSG/5A 16801- 1-2-92 	- 
Sargiary ' 5R0/RNY 

36, " Lohit Ch. 	Deka ST 1-6-42 15-3-66 26-3-70 LSG/SA 1680/- 1-2-92 	- 
- 'HRO/GH 

 " Kameswar Brahma ST 1-10-39 15-3-66 26-3-70 - •Lsli/SA 1680/- 1-2-92 	- 

SRO/RNY 
 It 

 Arun Baran Berman ST 1-3-47 15-3-66 26-3-70 LSG/51 
£v1. 	office 1680/- 1-2-92 	- 

• 	

•'  It 
 Mohit' Ch. 	Brahma ST 1-8-43 15-3-66 26-3-70 LSG/Si\ 

- ' 
5RIJ/RNY 1680/- 1-2-92 	- 

 Sushil Ch. 	1 ey 	II 1-6-45 28-7-66' 26-3-70 LSG/SA 1680/- 1-2-92 	- 

HRO/GH 

 ' Bati Rem Nath S  1-6-43 30-7-66 26-3-70 L5.G/SA' 1680/... 1-2-92 	- 

• ' - 	 - SRO/RNY 
 ". Tarini Kanta flake 2-2-47 - 1-6-67 1-4-70 1  .L5GtS ,  1680/- 1-2-92 	- 

- HR DIG H 

-SI 



- 	 - -. 	 - 	 -.---'-,-------- 	 -. - 

fo~ 

• 	2 3 4 5 6 7 8 9 io 	14 

• 	3. Shri Sunil Kr. Chakra- OC 31-12-47 1-6-67 1-4-70 30-11-83 L5/5%, SRO/Tz 1680/- 1-2-92 	- 

varty. 

4• SI Umananda Jha 7-3-44 1-6-67 1-2-76 - Dvi.. Office 1680/- 1-2-92 	- 

 " ani Kanta Pathak 2-4-47 1-6-67 1-4-71 " 	
' " SRO/RNY 16601- 1-2-92 

 ' Nitai Charan Nath 15-3-48 1-6.67 1-4-72 " SRO/Tz 1680/- -2-92 	- 

7• larun Iajukdar 2-10-47 1-6-67 1-4-72 SRO/NL 1680/- 1-292 	- 

8. "  5atyena Kishore 1-148 8-6-67 1-4-72 " HRO/GH• 1680/- 1-2-92 	- 

• Dey.BA 

496 " Kiran Singh Bra.hma ST 1-12-40 1-6-67 1-4-72 ts 0 1680/- 1-3-92 	- 

 Phirendra Kr. 	6arman5l 23-1-42 1-6-67 1-4-72 3 1680/- 1-2-92 	- 

 ' Ajit Ch. 	Sara ST 2-1-43 1-6-67 1-4-72 " SRO/RNY 	. 168O/. 1-2-92 	- 

• 	
' 	 52. l3aren Singh 	Royal ST 1-1-46 1-6-67 1-4-72 SRO/SH 1660/- 1-2-92 	- 

153. a Hara Kanta Das ST 21-2-47 1-6-67 1-2-76' HRO/GH 1680/- 1-292 	• 	 - 

54. " •Sanat 	Kr. 	Uey 14-8-39 16-11-59 1-12-64 26-1-84 0  SRO/BNGN 	• 16.80/- 1-2-92 	Ueptl. 
26-1-68 1-4-72 

55 ." Hari Mahan Ueb 1-1-37 3-2-57 1-12-64 
6-1-68 1-4-72 • 	

If HRQ/GH 1680/- 1-2-92 	Japtl. 

 ,l'Jitya 	Ranjan Be 1-1-46 22-1-68 1-4-72 	• 22-1-84 . 1680/- 1-2-92 	- 

 0 Sachindra Jha • 5-8-46 26-1-68 1-4-72 26-1-64 . 1680/- 1-2-92 	- 



- 	 4 5 6 7 6 	 9 io 	 11 

3-6-47 

20-5-47 

5-2-8 

6-4-68 

1-4-70 

1-4-74 

5-2-84 

6-4-84 

LSG/SA, 	HRO/Gf-t 	1680/- 

1680/- 

	

1-2-92 	- 

	

1-4-92 	- 

1-1-48 6-4-68 1-4-74 6-4-84 1680/- 1-4-92 
1-2-46 18-4-65 1-4-74 18-4-84 ii 	 U  1680/- 1-4-92 
1-5-48 6-9-68 1-2-76 6-9-84 - - 

1-7-48 6-9-68 1-4-74 6-9-84 
. 1640/- 1-9-9 1 

1-3-48 21-11-68 1-4-72 21-11-84 " iJeputed to A.P.S. 
1-1-49 21-11-68 1-4-74 21-11-84 5R0/RNY 1640/- 1-9-91 
1-11-47 21-11-68 1-4-74 21-11-84 It 1640/- 1-11-91 
5-1-47 26-8-68 1-4-74 26-8-85 ' 	H60/GH 1600/- 1-5-91 
1-1-50 28-8-69 1-2-76 28-8-55 1600/- 1-8-91 
15-11-49 23-8-69 1-2-76 23-8-85 It 1600/- 1-8-91 
1-3-45 17-9-69 1-2-76 17-9-85 It 	 U  1600/- 1-9-91 
1-4-48 2-11-69 1-2-76 2-11-85 if  1600/- 1-11-91 
3-7-48 1-11-69 1-2-76 1-11-85 II  1600/- 1-11-91 
2-11-47 19-10-69 1-2-76 19-10-85 It 	5R0/NL 1600/- 1-10-91 

1-12-49 22-10-69 1-2-76 22-10-85 it 	SR0/1JGN 1600/- 1-10-91 

Deputed to 
C.O. 

1 
	

2 
	

3 

58. Shri Prar1 ip Cr. 	Huzuri 	OC 
9.  It  Saumyencra Nath 

_D utt a  

 Srnt. Rama Tarafder 

 Shri Samarenra iJanik 

 " Ashit 	Kr. 	Sinha 

 " Prabin..Ch. 	Kalita 
 hiredra Kr. 	Bas II 
 NaQenra 	Jath Goswamj 
 Daiba Rajbangshi 
 Milan 	Kanti 	ijas 
 " Prbhat C. 	Sarman 
 " ebasjs Sen 

 " Nuru]. 	Hague 
 13ijoy Ranjan 	Jas 

 Sujit 	Kr. 	Uasgupta 
 ' Homeswar Chouhury 

11 	Bikash Ranjan Sen 

- 	 - 	 - - - '--- --- 	 -- 	 -.----- -

.13 

 

. . •... 	( 6. ) 	. •.. .. 

ql!~) 



• ZO itofo.6.j 	. 	 finv' ;. 	 r' .. . 

`77A. C. G.-61 . -' 	 DEPARTMENT7PO 	1NIY() 
- 	 (ft f 	 J (See Rule 267, Posts and Telegraphs Financial Hand boo$\lum&4 1  Second 	ion) 

rf q7iri f 	a 

	

Charge Report and Receipt for cash and stamps on trans 	arge 

• 	

S. 	

.. 	 t 
Certified that the charge of the cj.-tir'  

to (name) rT 	D 	
at (place) 'JJ$ 

'• 	
) 

) 	 fore o the (date).......................................... noon  in accordance wit
- 
h

' 
 

21741 I'-I 	

r 
No, 	 Dated 	 .from 

wrrz~wr wfttp* 	
A 	. - 

Relieved Oteer 	 Relieving Offioez 



'(wtFKI 	 fk
.  4 w iizr 	aii 	f 

fzt 	c) 
'Certfied t ~t'the b lances of this data of the several books includng 

Stock Book.and Regis1s) and accounts of the office havç been checked 
and found correct, .. - 

Ct1fied that the balances as detailed below were handed over to me 
by the Relieved Officer and I accept the responsibility for the same. 

Re. 	 P. 

	

() 	

cJCash 

	

() 	

•. 	 .. 	 - 	 - 

rTfiN 	 - - 	

- 

Madeup of :- 
(i) fflStamps 	

.. 

(2) tvtJCah 

rrmpw 3f it 	. 	

Izit 
 

Relieved Ouli-r 	- 	
Reiieving O!jCcC 

19 	 - 

	

Datedthe 	f' 

	

Forwarded t ._.f_X 2y 	
iIrm  

- 	 *r 	rr-q 	T 	 - 1 ii 	fzrr 	I 

The Certificate when riot actua lly required  may be scored ,r 
 

-.i!P 	S)_9/PD/CW93-94- 30 Lh Copies. 	 b 
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DEP&TFE 1T OF POSTS INDIA • 
	

,. 

0/0 the Senior Superititendent RMSGU' Do, Gtiwahati - 714 

Mtio Fo,3_.2/7/3iennia1. 
Dated Guwah-ti-1 the 14-5-96. 

- - 	- 	 In pursuance of the Chief Pt93 Assam Circle 
Guwehabi memo'no.staff'/52-1S/95 dtd 23.4.96 and staff/2-33/92 dtd 
\G,5.96 ,thé officials whose name have been shown in.the enc1osd 
Annexure and 'who have- completed 26 years of svice in IA/LSG 
cadre have.b'en fipromoted to higher selection c:::'de carrying scale 
of payiRs.160.0_50_2300_ED_60_266Q/_ under 'CR 	The date of 

effectnd the place of posting are also shown •-Jnst each of 
theffi in.enc1osed Annexure. 

• 	 S 	 • 

• 	

5 	 • 	• The pay of the officia1s wi . 	tixed under 

• the provision of'FI-22- 1 (a) (x) substituated vide IUnistry of 
Pérsonl Public.grivetce and pensions (Deptt of personnDl and 
training) No.1-.10/097Estt (Pay-i) dtd 30.fl.(39 as amenlec3 from 

• time to..time and as perpar-2 (VII) of Dte's Ilew Delhi letter 
• 

	

	No..22-1/09-PE I dtd 1110_91coTflmunicated. vide C.O. letter No. 
Esstt/3-56/91 dtd .24.10-91. 

• The officie1son promotion , must exercise the 
• S 	 option-for 5 choos.ng the dat4of fixation of pay in the higher - 

grade within. one monthas per pXisting rules ad orders inforce. 

	

t 	 r 	 1 

The incumbent will join in the new post on 
• submission of charge report . j., andça copy of•which be invariably 

forward4 tothis office. 

	

4' 	••j 	5- 	
I 

I 	 i 

S 	 ._,5 	
• 	 • f 	• 	• 	• 	• 	 • 	

r •1 	 •• 	 5- 	 • 	 S 	• 

-• 
Enclo - as ab"ve ('.17, Acharjee) 

	

:'- 	 • 	- 	 'Senior"üperintendent 

- 	 RMC J311' Dn, uwahat-1. 

	

• 	/ 	 4. :, t :.: h i 5- _ 	.• 	
5, 

Copy to 	'1- 	- 	- 
1-14. Fhe officials. concerned. 

-' 15. They  1-llO RMS, .GFI' On, -

4

uwali iti for ipforrnaijon • p/a. 
• 	16. The Superviso !rO(MGuwahati. 

• 17-20.The CR0 Dongaigaon/North takhimpur/Rangia/Shil'long/Chapsrmukh/ 
,Tezpur. 

21-29. Ali ASRs/RMs in RMS -'H' 5  ,On.. 	• :-_ 	- • 
-:-30. TheSRM(stg)Guwahat*i'RI4S 

- . 	31. The'hief P?(staff) Assam Circle Guwahati_7fl1001. 
• . 32. The DA(P) .Calcutta.7.0000i. 	- 	• 	- 	 • 

	

• • • 	33-46, P/F. of the officials. 	: ' 	•. 
47-40. The .Estt/staff -Ibranch 'iv1.. pffice.' • 	 • S 

49.506 0/C & spare.'  

• 	 S 	• • 	 • 	 • 	
- •• 	1 

5- 	••• 	 • 	r 	 •• 	 ••. 	S 	 .1 	 - 	 S 

• 	 S 	• 

AL S 	
• 	 - 

fl  

(TLK &cherjee) 
Senior &uperintendent 

Dn, Guwih'ti-i. 

, e.  

/ 	

.• 	

S 

41 

* 

• ,- 	- .-• 	-. 	

-I-.#•_,, 

I 



a. 

- - C 

/ 

	

Ann exiire' 	 . 

	

-- tme: - T 	 m 	 - [.••.- -• 

No. game of officials 	jConTnunity.1 post held. 	on prnotion. . 
	

emar S. 

Sri Milan Kanti Das. 	CC 	Graded LG., 	GuwahtiRMS -, 	'1-1-96• 

Prabbat ch.arman 	 -d'•- 	 •Djvl.offjce. 	 1-1-96 

" DebasjshSen. .. OC 	 IP -do-. 	 1196 	 - 

Nurul 1-laque, 	 00 	•-H 	 H0(H) Guwahati. 	. 

ip1abi(r. iy. 	 00. 	-do- . 	 -do- 	., 	 .1-10-91 •--.-- - - -Vide C.0. letter 
- 	 No. staff/17-1/96 •' 	ijoy.'n.Das 	 OC 	-do- 	HRO(A/C) Cuwabati. 	1-1-96 	 ±)Cfl dtd 1-5-96. 

" $ujjt XrDas Cupta. 	OC 	-do-  
U  Homeswar Choudhuxy.: OC 	-dO. 	.N.L.RMS.  

" Bikash n. Sen: 	 _ oc 	-do- 	 Sro 3ongeigaon. 	 -1.-96 
• 	

- 	t_ ,.- 	 •. 	 . 	' '1 	 -. 	 . 	 ..: 

Amer ChaLraborty. 	CC 	-do- 	 1-IPO (VC) Guw
-
'hati. 	1--96 	 - 

PrgmodDa. 	 ST 	-do- 	Guwehati. ruis 
12. ' 	nana ?arn Pegu. 	ST 	-do- 	W0(M) Guwahati. 	1--96 

13.' " Edward Iharknger.. 	ST. 	-do-- •: 	SY0 Sliilloncj., :. ç' 	-1-96 	- 

14., 	Rabindra oro. 	 ST 	-do- 	 30 !.Lakhimpur. 
• 	.• 	 ••, 	•' 	:- 	 . 	- 	 1._ 

I- 

- 	 Seri 	uperinterdent 

	

• 	-. 	
-- .-: .. R11S tGH' Dn,, Gwthiti-1. 

- 	. 	... 	- 	 - 	 . 	 . 	..-• 	 - 	•. 	. 

. 	 : 	 - 	 .-...- 	 . 	.-•-. 	• 	. 	 - 
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F •e Central Administrative Tribunal 

Guwahati Bench. 

In the matter of : 

O.A.No.124 of 1996. 

Shri Man iridra Kr.Purkayastha 
and 4 others 	 •... Applicants. 

.-Versu s- 

Union of India & 0thers 
	

Respondents 

-And 

in  the matter of : 

Written Statement on behalf of the 

Respondents No.1,2,3 and 4. 

I, Shri J.N.Sarmah presently working as 

Asstt. Postmaster General(Vjgilance) in the office of the 

Chief Postmaster General,'Assam Circle,Guwahatj do hereby 

so).emnly affirm and declare, as follows :- 

1. 	 The copy of application of the above noted 

case i.e. 0.A.No.124/96 is served uponthe respondents 

alongwith an order dated 15-7-96 passed by this Hon'ble 

Tribunal and the same being forwarded to me for taking 

necessary action and contest the case in this ori'b1e 

Tribunal and being so authorised, 'I file ti1s written 
statement on behalf of the respondents No.1,2,3 & 4 and 

say categorically that save and except that is admitted in 

this written statement, rest may be treate6 as total denial 

by the respondent No.1,2,3 and 4. Before I go for commenting 

the allegations made in the different paragraphs of the 

application, I beg to state that background 'of the applicants 

case is incorporated in this written statement and same will 

4 
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be treated as Brief History of the case which will constitute 

the part and parcel of this written statement. 

Brief History 

Shri Bip].ab Kr. Roy joined in the department 

as Sorting Assistant on 23-10-69. He passed the examination 

for promotion to LSG cadre against 1/3rd quota vacancy of 

1979 and was promoted to LSG vide DPS(HQ) Assam-Meghalaya Circle 

Mempo No.Staff/17/8/76 dated 30-10-81. A copy is enclosed as 

AnnexureA. He joined as LSG on 12-11-81 and working as LSG 

since that date. His seniority in LSG was reflected in the 

part-V of gradation ltst of RNS 'GH' Divn in respect of Group'C' 

officials corrected upto 1...7-91. A copy of which is annexed as 

Annexure B-i. Subsequently 1st Time Bound Promotion has been 

introduced in the department w.e.f. 30-11-83 vide Directorate 

Memo No.31-26/83-PE-I dated 7-12-83. A copy enclosed as 

Annexure B. In view of the introduction of that scheme the 

applicants got their promotion in LSG cadre with effect from 

30-11-83 which was duly reflected in Part-TX Gradation List 
of RMS 'GU' Division in respect of Group'C' officials 

corrected upto 1-7-91. A  copy enclosed as Annexure B-2. Thus 

after introduction of 1st TBOP also the applicants were junior 

in LSG cadre than the respondent No.5. Then in91, Scheme 
of Biennial Cadre Review on completion of 26 years of service 

and promotion to HSG-II has been introduced in the department 

vide Directorate letter No.4-51/91-SPB-II dated 24_12_9l.',eYU-c, 
In view of the introduction of BCR Scheme strictly on the 

basis of the length of service i.e. on completion of 26 years 

of service, the applicants got their promd&tion to BCR HSG-II 
whereas Shri Bjplab Kr. Roy respondent No.5 deprived of that 

promotion as he did not complete 26 years of service and in 

view of which officials who were promoted to LSG by virtue 

of passing of examination including the respondent No.5 became 

junior to his juniors who completed 26 years of service and 

the names of the Respondent No.5 was shown junior to the 

applicants and it was reflected in the Gradation List corrected 

upto 1-7-94 (annexure 5 of the application). Thus throughout 

the department maNY such senior LSG officials were became 
junior on introduction of 8CR scheme. Some of the affected 

officials represented to the department and some of the 

affected filed applications before various benches of the CAT 

Contd. . . . . . . . . 
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demanding seniority and higher scale of pay from the date 
of their juniors.weremade eligible under BCR Scheme. In 

view of this department had examined the cases and issued 

order vide Dte N0 ,22-5/95-PE-I dated 8-2-96 that all the 

0fficials such as UDC in the circle office and SBQ), LSG 
(both 1/3rd and 2/3rd), P.O • and RMS Accountants will be 

/ placed in the next higher scale of pay from the date of his 

7 junior become eligible for next higher scale. Further, the 

Inter-se-seniority of the officials in the lower grade will be 

kept intact for the purp0se of eligibility for promotion to 

the next higher grade. A copyóf the DG prder N0.20-.5/95-PEI 
dated 8-2-96 is enclosed as Annexure-'C'. Acc0rdiflgly seniority 

and pay scale of the affected 0fficials of this circle including 

respondent No.5 were ref jxed vide DPS,Assam Circle order 

No.Staff/17.1/96-BCR dated 1-.5-96 and Shri Biplab Kr. Roy 

joined in HSG-II on 17_5-96IA copy of the order is enclosed 
as Annexure-D and charge report dated 17-5-96 as Annexure 1)-1. 

2. 	That with regard to the contents made in paragraph 

1,2,3,4.1 and 4.2 of the'applicatiofl, the respondents beg to 

offer no comments. This being the matter of records. 

3,, 	That with regard to the contents made in paragraph 

4.3 the respondents beg to state that it is a f act that the 

applicant No.1,2 0 3 and 4 joined  in the service before respondent 

number 5. Thus in initial cadre having regard to the date of 

entry into the service all the applicants were senior to the 

respondent No.5 in the cadre of Sorting Assistant, 

4. 	That with regard to the contents made in paragraph 

4.4, of the application, the respondents totally denied the 

contention. The respondent No.5 had passed 1/3rd quota Lower 

Selection grade examination against vacancy of 1979 and was 
promoted to LSG cadre vide DPS(HQ) AssMeghalaya Circle 

Memo No.Staff/17/8/76 dated 30.10.81. The official joined 

in the cadre on 11.11.81 afternoon and his LSG promotion 

was given effect from 12-11-81 attuxnam and the same was 

reflected in Gradation List. A copy of the order of the DPS 

is annexed as Annexure.-A and charge report of the official 

as Annexure 	Also the copy of the part-Vof gradation list 

is annexed as Annexure 
Contd,.... 

I, 
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The applicants got their promotion to LSG cadre with effect 

from 30.11.83. The seniority was reflected in Part.IX of 

1gradation list corrected uto 1-7-91. A copy of which is 

/ enclosed as Annexuré B-2. Thus it is fact that Shri Bipjab Kr. 
Roy was senior than the applicants in LSG cadre.: 

That with regard to the statements made in 

paragaph 4.5 of the application, the respondents beg to state 

that the applicants agreed in this para that Shri  Bijiab Kr.Roy 
was regular LSG w.e.f. 1211-81 by virtue of passing the LSG 

examination. Whereas the applicants got promotion in LSG w.e.f. 
30-11-83 due to TBOP Scheme •  Thus Shri Biplab Kr. Roy is senior 
than the applicants in LSG cadre and he was not promoted due to 
TBOP Scheme but much earlier, 

That with regard to the statement made in 

paragraph 4.6, the respondents beg to state that the version 

was not reflected correctly. The officials on promotion to 
LSG on completion of 16 years of service were to retain their 

inter-se-seniority in the clerical grade for further promotion 

to HSG-II as stated in Annexure-2 of the application. 

That with regard to the statement made in 

paragraph 4.7 the respondent of fer n0 comments being matter 
- 	 of records 

That with regard to the statement made in 

paragraph 4.8, 4.9, the respondents beg to state that at the 

time of introduction of BCR Scheme the applicants got promotion 

to HSG-II on completion of 26 years of service whereas 
Shri Biplab Kr, Roy, respondent No.5 did not get promotion 

as he did not complete 26 years of service. The introduction 

of BCR was strictly on leggth of service. No seniority of LSG 
was counted in initial stage. 

91 	 That with regard to the stataient made in 
paragraph 4.10 the respondents denied the contention Of the 
applicants. In  view of implementation of BCR Scheme strictly 
on the basis of length of service some anomalities were arisen 
such as some officials i.e. UDCs in circle and SBCO,LSG(both 

1/3rd and 2/3rd), P0 & RMS accountants who were senior before 
- 	 Contd,.... 
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implementation of BCR Scheme were denied higher scale of pay 

admissible and seniority while some junior officials became 

eligible for higher scales of pay only by virtue of length 

of their service. The case was examined by the Department 

in consultation with the Ministry of Fjnance, Department of 

Expenditure and decided to give benefit of both pay and 

seniority to these affected officials from the date ef their 

immediate juniors became eligible for the next higher scale 

and DIrectorate has issued order in this respect vide order 

No.22-5/95-PEa-I dated 8-2-96. In pursuance of Dte order 

Shri Biplab Kr. Roy,  affected official was given promotion with 

effect from 1-10-91, the date from which his junior officials 

in LSG cadre was promoted to HS8-.II under BR Scheme vide 

DPS Assam Circle Memo No.Staff/17-1/96_BCRdated 1-5-96. 

A copy enclosed as Anne,re D. A draft gradation list 

correcting the seniority was also prepared and sent to SSPM 

'GH' Dn and SRM 5' Dn vide letter No. Staff/19-1/93 Corr dated 

24-5-960 A  copy of this letter is enclosed as Annexure. 

10 • 	 That with regard to the statement made in 

paragraph 4.12 and 4.13 of the application, the respondent 

beg to state that representation of the applicants were 

disposed of by rejecting the claim and SSRM was intimated to 

inform the fact to the applicants on 15-7-96. A copy of the 

letter enclosed as Annexure F. 

11. 	 That with regard to the statement made in 

paragraph 4.14 and 4.15 & 4.16 the respondents denied the 

contention of the applicants in view of the discussion made in 

para 9  of this Written Statement s  

12 	 That with regard to the contents of paragraph 

4.17 of the application the respondents denied the contention 

of the applicants and beg to state that interpretation was 
correctly made of 8-2-96 and senior LSG officials were given 
due seniority and pay benefit from the date their juniors got 

BCR HSG-II. 

13. 	 That with regard to the paragraph 4.18 of the 

application respondents beg to state that by introduction of 
a new scheme, the department can not ignore the claim of an 

Contd. .. . . . 4 
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official who attained the seniority in LSG cadre by virtue 

of passing a departmental promotional examination and give 
promotion to their juniors in cadre to the Higher cadre only 

• on the basis of length of service. Therefore, the BCR Scheme 
was reviewed and anomalies rectified by allowing seniority and 

/ pay benefit to the senior officials who due to less length 

of service became victim of scheme. By the order dated 8.2.96 
Annexure C the department has showed justice to the senior LSG 
official. The contention of the applicants is denied. 

14 0 	That with regard to the statement made in 

paragraph 5.1 en to 5.9 of the application the respondents. 
beg to state that in view of the statements made in reply 
to pára 1 to 4.18 of the application in para 2 to 13 of this 

written statement the applicants grounds is baseless and 
thus the application is liable to bedismissed.. 

That with regard to the paragraph 6 and 7 of the 

application, the respondents beg to offer no comments being 

the matter of records. 

That. with egard to the contents made in 

paragraph 8 of the application, the respondents maintain 

that in view of the fact stated against replies 1 to 13 above 
above of this written statement the applicants have no merit and 
deserve no relief and as such the application is liable to be 
dismissed. 	

0 

That with regard to the contents made in 
paragraph 9 of the application, the respondents beg to state that 
in view of the fact stated against replies 1 to 19 above 
of this written statement, the applicants have no merit to get 
interim order. 

• That this written statement is filed bonafide 
and in the interest of justice. 

Contd.... . 

, 
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VERIFICATION 

I, Shri Jitendra Nath Sarmah, Assistant Postmaster 

General(Vig),, jn the office of the Chief Postmaster General s  

Assarn Circle, Cuwahati do hereby solemnly affirm and declare 

that the contents made in paragraph 1 are true to my 

knowledge arid, those made from paragraph 2 to 18 are derived 

from records which I believe to be true including the brief 

history of the case and no material fact being suppressed. 

I sign thi.s Verification on this 	day of Siepterber, 

1996 at Guwahati. 

I 

cc DEPONENT, 
iufl. Po3tmaste? General (7,) 
4uaa Circle, Ouwahati-78191 



• 	
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Jnnexure) 

	 1.69 
INDIJN POSTS AND TELEGRAPHS •DEPAR114ENT 

OFFICE OF ThEIPOSTMASTEn GENERATJZN.E.CIRCLE.Z : SHILWNG 

Memo No.Staff/17/8/76, 	Dated Shjllong the 30/10/81 

The fficjal listed below who qualified in the 
L.S.G. Examination of the 1/3rd quota vacancies for the 
year. 1979 are hereby promoted to the cadre of Lower SelectIon Grade in the scale of Rs.425-15-560-20..640 and alloted to 
the Divisions noted against each. 

9 

They will rank onblock junior to the officials 
promoted under this office letter No. even dated 21-11-1980. 

Name of the nffiCials 	 Divisions CommunIy 

1. Shri Bijanendu Chakraborty RMS'S' Dn 0/C 2 Shri Marzik Lal Sarkar -do- -do- 3, Shri Santi Ranjan Dhar -do- -do- 4. 
• 

Shri 
Shri 

Pijush Kanti Acharjee -do- -do- Bipab Kumar, Roy RMS 'OH' Dn -do- 

The date of assumption of charge in I.S.O. in respect of the above named of fici&lø should be reported to this 
office Immedihtely by sending a copy Of the charge report s  

The DPS,Aggam Region,Guwaaj may also be informed 
the date of d6sumption of such charge dUly cendorsed the copies of charge report submitted by the individuals. 

• 	 • ' 
	 Sd/....(I.Diewrj) 

D.P.S. (HO) 
for Postmaster General 
Assam-Meghalays Circle 

V 	 SHIILONG_793001 

Copy forwarded for information and necessary action to :- 

 
 
 
 

5-9) 
10-14) 

15) 

The DPS,Assam Region,Guwaj 
The Sr,Supdt. of RMS 'OH' Division,Guwh'atj. 
The Supdt. RMS 'S' DivisionSj1char.  
The HRO, RMS Guwahati/Silchar. 
P 4 F. of .the official. 
Officials concerned 
Spare. 

SIC 	
d 

	

fostjo 	 ' (BLB)  

	

Assit . agcll 	 for Postmaster General, 
Assam.Meghalaya Circle 
SHILLONa-7g3001 



INDIAN POSTS AND TELEGRAPHS DflPARTMBNT 

(i 	1T 	.287,rTJ f1T 	ii 	T 1 f 	) 
(See Rule 267, Posts and Telegraphs Financial Handbook, Volume I, 

Second Edition) 

Charge Report and Receipt for cash and stamps on transfer of chugs 

5" 

Certified that the charge of the office of  

• 	

was  

to (name) 	$ 	 ,. 

lirtl ------ 	
-..- 	

- 

• 	. 	 LI o 	 I the (date)...i....:. .2 .J -.-40—ts noon In accordance with. 
after 	• 

- 

o' 	Dated 	7..:ji;3: 'from 	R41..4- 

:. - 	wrur 	fcr1 
Relieved Office, 	•... - 	Relielng Office, 

let 

ps 
Joel IS 

.......: 	...... 
I 

• 	. . 

	 .: 	.. 	 . 

.00'
C Jeo C.,

. 



- 	 4k\ 

*ff 	1T 1T 
 

(cr  gr ft TNTegt 
'Certified that the balance& oç.tbi:4at of the rvçial ooklt1d! 

Stock Book and,Rcgisteri) and4cUpth .à the ollico have been cbeckr14n 

(ound correct: 
 

F1Tf1FT fi ThV f 	ff7r 	117 ? ' TT1fl! tf 
I 	 - 	 J 	I 	• 	 - 	. L1 

	

• 	 . 	
: 

 

Certified that the balances ab detaIied botow were Iiakjded oc t rr 

	

• 	by the Relieve4 Officer and .1 ac pith 	bit 	fo.the.sau.. 

r'd4 
Ri. 

• 	() 
iit/C5t 	•• 	 . . 

"-' u 

	

• 	rn ,  - 
MadeiPof 

 

(i) f/Stamps 	. . 	- 	- 	•--• 

(2) 

R*lieved Offices 	-• 	 Relieving Office! 
J. 1 	 - . ......... 

•' 	u 

tted the 	tf 

Forwarded 

mw q U  Tj grozmul it il 	fq I WrT , I •,  

'The Certificate when not actuallY roqirodnay be icored through 

	

• - 	- 	 €to/O__tO.i.8_2OQO.O0G.t. 	 h[2890/31iZ 

OIPNLK—IIF 	 / 

I 	 •• 	..l, 

-. 



•4.f : T4:  

4- 	
...:-•• 	 .--, 	

- 	 ,, 	

- 	c - 	c 

VX 

S 	
. 	 .1' 

	

I 1• 	 S 	• 	 __p'l 

N. 3 1 -2-6  /83 -P E- 

	

INDIAN POSTS & 	R2HS 	Jt4BT ' 	' 	: 1( ,L' xv 
• 	?/0fficeofrthe Dector, General of 	sts .&  

	

I - 	
...- 	S_,•4.J 	 , 	 1••I . 	 .

. 

	

11ui.'u 	 !1 -  s.' 	r' 	• 	' 	OEC 	t<- 

	

/ 
Ii ii t. J('-i•'j 	J' 	

1 L 	it 	 • 	 N 

Tr.: 
-r 	 l 

,,1j4./I.i 	 ,', r 	• 	, 	
sI\. 	

\'•• 

q 

/ 	
l  LU. Heads of (.'lrclestPostal) 

 

j.  
• 	/,,;' 

tj., • 	•.. 	. 	'.• 5••., 	 ) 	
.-\ •)'\ 

• 	

U 

,,• 	 . 	
' - 4- . 	 .. 	 . 	 • 	 .. -.' 	 . 	 •' . 	

r 

	

. 	 . 	. 	
U' 

TheTissue of Ltiving time bound promotion to recular 
.., emp).oyen in'the 2p,.!o cadro'in the 1kT De.partriont 

• - haçbOen under con sic rtiW'or't1ie bPartmefltal Oouncil(JCM) 
.The- Qvernrnent have arcod to a t-ime-.bound one p:omot ion 	- 
' schQno in tbø basic o26rative cadrea in the, T Dopartmont. 

• •. 
 

An agroomont fl this,schorne has, boon s -ignod between the 	' 
., . 	 staf:',,sidoiflbhe P&T LpartrnOr1tal , .officiaI'aLdO. an 	 ( 

.Coudctl ofTCM.on '30.1 1.1983.. A copy of th'agreernont 	
4-,  I- - 

..' 	• With1tho staff side Lorg with .ts enClOsLlrQsiS forwaded.. 
i'orinformatiofl.; I,- t , 	ill 1 . 4

,. 	• 	 . 	, - 
• ,1 ' - 	iTlio -following '.nstructiofls are horiby-isSUOd in 

	

.1 -. cor.iection4with irnpinnontatiofl of the a ovz.inenioned 	;. t 

• 	'• - ,-' scheme in',tho 	2cT rpartinoflt i 4.. 	'• 	, 	. , - 	. 	
- .• 	•• 

-' 	. 	• 	• 	. .. • .: 	' 	- 	- 	- 	. 	. 	S 

'(j ) 	The' schne wiii come Into offoct froi 30.11.13 . 

	

• \.L1 officials bolorgingto basic ,grvle In Group '-C'. and 	) 	 - 

:. Group 'D' to .thich -there is direct . rocrLtment. either from (' 
L.pUt?ido and/or by,:noans of' limited compotitive examination \ 

- •i.frm1äwor cadros,'and-wiht. 	 16 yearS ç 	- 

• oorv otha jdo [U -bo placed nThox' 	 • ( ': 
ir 	 cadros,listod' .' 

• ,ThArneXo'k.I'to t 	agreoment411bEJ,COVerOd undor "V. :' 	• 

5the sc1ino. -"• 	 ...-.. : 	'''' 	': 

	

" 	P 

	

(2) • r Th 1Ioad 	 ThM. b'i cLrclos/ 	sional Superintendent s/ 	• •, 
.. 

 
15O1' otbor'functional units will tç3ce immediate action  
to'jdezitify"hO officials who havo comp 05 od'i6 years'of 

•..'. roguJa'r sorvicô 'in the cadres covered. undo1' - hQ,,schet 0  as • 

30-11-83 as woU a the officials who 411 cobp4te 
16 .rars oL.sQrVi'O from  

- • 	 •.-- . 	. 	: 	- ,. 	- 	' 	'' 	-- 	-- 	

- 	•-, 	. 

ce l 

	

. 4 	- 	• . . 	.. II 	, 	 , 	.4•• 	•4• 	. 	• • . • 	.1— 	' 

I(.A' 	• 	4 	 • 	
4 	• 

• 	 • 	 • 	 4 	• 	 . 
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Thoxaftor3 action will be initiatod by thoI 	of CircleS 

to CoflVOfl0 departmont.LL pIOI;!otiofl co1uiiittO0 mootingS ti 
c)nsidcr proLlotion of the officials in the opor .atiV cadres 

to the fle )ç t higher scale,of pay. Tho DepartmG 
omntt o which will be con stjtUt(3L1 in accord anco ..th tho 

existing instructi0fls applicabliJ •i the djITororib cadres 	
ll 

asposs the fitness of the idonifiod officialS XD1 for 

pmotiofl to the higher scale of pay. T h o foralitio5 
fl hi3 

oard SUld ho comp 	L 	a pof 	o 	onthS The 

p romotioh 'eTthe next lhor càI 	I Ry \iiL bafltQU 

from the dato follo-flg the dabo oil which th -i idütifiOd
of  

• officials cbmplotQ 16 yours of rogul 	sorviC). In Case 
officials ho have rnplotod 16 nears Df service before 
30-1183 thu pronctiOr1S to the next bighor scale of pay will 
take of foct I roi 30-111. 

(3) special ffortS whoUld be iado.at all levelS to take 
quick d prompt action whii sin uld bO monitored by the J.

0 ad 

of the Circle sq that the NC.. 0alitie are wmpletod a 

prornotiofl or1ore i5suod1 Y9' 

() With off Oct from 1 	oiwars1s . thu heads of Gtrclus/ 

Divisional Supdts./IIe1S of functional units Will idonify the 

officials b0lofliflg to the cadres covered unor the sc1cm, 
who iil compJo0 16 years of service upto 31sviCh f the 

flu)t!1'. 
iTho Doparthtcntil Pmotiofl O5Thi 	

moot irig wiU 

onvU0d 
before 30th June o ceilsidur fitness of tho 

officials conipo ting i6 years f service in thu grlu during 

the year. OfficIalS wh'3 wmplote 16 years of, Service on a date 

later than that of 0jnyoningof th0 iiuotin of thaDC will 
ho placo on the appved list and will be promote( to the next 
higher scaLe°f pay iñnediatelY on completion of. 16 yearS of 
serviCo, subjeCt to their being found fit by the DPC and subject 

to noxaal rules oiting to potiOfl.' ]h rospoCt of the 

officials who completd 16 year of service 
.b0tWeen the peri9.i 

from 1st April to the date the meetiflg of the D?C Is cdn(eflo, 

they wiThi be placed in thoJX hig 	sca1eO pY frnFth 
iho date they complei'3 16 years of service 

SUbJOLt to their boin found fit by tho DPC 

\ () 	s so 	
S. the dopU'thIOfltal 

promotion cot!rnmit0OS i'irialiSO' 

\ t)10 hutS of officialS who are to be )1) U0d to bho 

j{or grad0,'th0 head of the Qircie wil-1 unsure that h1u 
JLLC. 

grade ost arojrnd0d to thu Ighur scale by 
lgSuO of a 

Ior ° 	
gher postS to difforcfl 1u 

iñits s' hatSUch officials can be place'l on the higher ro1e5• 

(6) lor piflOtiOflS 
un1or the timc-boU 1 one promoti0fl schoio 

the noiTmal orerS olatiflg to resorVatin for SWST comipunitioS 

will not apiY unlSS any p0cifiC order in this rega 

subsoquantly issued. 
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• (7) The p of' th official on their baing p)CO in the 

ne 	'xt highc scale of pay under the. chii@ will.bO rxod 

under FR 22-0. • 

(8) OffjcialSOfl 1)rotofl to ho higr scale of paY 
On 

oileti01 •of 16 :years 	S1jCO will uaifltalflt tho 	ifl 

• seniority .n the lower grade fr purpo SOS of, rom92fl_-

porSOrY.POSt5 USt 	LP1I standaS. TiS o protect 

the init eres 	the sonlor offielCiS who nay not be oliiblo 

for prnotiOfl 	a partiQU3 year foT 
no n_mP1Qti0fl of 	: 

16 yearS of.rg 	soTOO, 
but •aro promoted on the basis of 

recnflllatin. of .a 	s. e1Ofl D2C. In case, however, an 

official who is :CoflSjO' untY a DPC( on mpIatiOfl of 

16 yoars of 	
ho fllJôO 	bioritY is-avi5 the 

officialS rootod to the 1Ltgbr scale of p on ho 
basiS 

of tho recoinmU ti9 of LhatDVQ. 

• (9) Th;tho opoái±V0 cadres caverp 

rouctiOflL1l l .  0foctodJ 	sa-L' 	pot.S by khe 

heal OTT[ uil 17D1 	O!fiC/113a 	frKthp0fld0flt 

functional UfljS. Th TOdIUCt1O!1 will be dcne.-fl respect 

oi'the basic grar0 pOetS covered under the SChEP1 e.g. 

Te ca10 SSiSt, 
Postefl, Group tDI.OtO.. 

on a divisional. 

basis. Ifl other words, the 5% cut wiui not beeffeCted offiCe 

wise. The 	number 	
be akOfl into 

RCCO& 	
ti1° off oqtjo total nwber of postS 

wLll be re  oThy5Thub0 	
thrdUCti°n 

ctiotof 	
above wiU be rourido off to to flQ higher 

integer. The jional Supdti. w 	
ensure tht the rodueti 0 fl is 

suitah) UistribUt 	
ong variduS officeS so t1hat the service is 

not dislocated It nay hO dtd that as a re 
5ult of this , whio 

• \ there nay not ho any bySiCa1 
rethiti0'fl 

of staff strength in 

\
ia.Or unitS, in 	

units t1e nuraler.9 postS redUOO iay be 

more than 	' 	• • 	• 	 - 

(1o) &thLt1aT 	ii 	
pçs, yhiCh are 

:3actb 	
ohG bad-S of prosrib 	

as well as prOlOtiO- 

\ j.osts which are actiOfl 
outside the bade gres as per 	

boil  

nonasi (e.g. 	
i.l 

0y05o0r/s0rn 	osnfl 

• 	\ etc.) the nber 
0f 	ct1onod pps5 	

11.b0 rpPod by •i%. on 

onabas 	1C1CUti the reduC0fl, 	acti0fl 	.5 
 t . 

and above wiUib0 round& off 
t,O the no 

1.hG integer. Ire 

again the rodudtiOfl shOl be uitai) 
	diS :J.butl nOflg the 

\ dilfo rent otficOS 
rft oxorciso ref orrod to fl this Var 	id the 

\pviOUS 
ara ii1h0. to •Uo colO1 boforet33 a1 a 

ivOfl bj tho 	
of the I1C 1,orsonitY, 

\addroSsOd to thO DopULY 
DiroC0r GYal (P)J nx) Lb this 

has bCOfl0fl0 -•- • 

0 	 • 

0 	7 
, 

1001  
• 	- 	 t S'P 	

° 	• 
ASSt 	-qI 	itl 

•

0C 
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Lthc 

• 	1. As par the 	(3OfflOflt 
with the staf, id) i' t.h jC1, 

reguiarY ap0iflt 	to iiy )USIC gradU, 

Wi 	
notb retroflcbed fr1h Serv1C as a rsIt of % cut 

ifl th baC postS as n 1 ofltIOflOd n thu previOUS pararaPhS' 

if thoro are not suffic3flb vacaflC 	
in a DvisiOfl to 	vr 

reUuc°fl in the basiC 
grade postS by 31-12-3 the pot 

rnay be ntinued to the 0xtflt necessary in 0r  

thu of cialS 	SorviCO' 	s end bofl vaCaflCi0 ariSU as 

resUlt ofnoI creti0fl, rottrOflIflt, ott., 
tho  otra poStS 

retained 5hoUld be adus 3d against 
 thutn. 

12. The posts. in oporativo and 
supeT1S0rY 

ceS will 

c0flt1flU. 
to be sanct10h10 on the basiS of pSflt norma 

until furtbe, orders. HDwover, while tifl u prOP0 

fo 53cti 	Of establiS1flt 
iriLdif1t offi' cart) 

will be taken to sac that tho roduCi°fl of 
in, the year i983- 	is dUll tOfl jto aCCOUflt :nd the staiT \ 

reduced 	a ptiC 	off jCO oVOfl beyond %iS no 

created again n the 
ot revieW uf tho oStabS1t 

13. 	tOT introduCttOfl of the schOO, tho ppSS UStUiOd 

on proscrib 	
tanda5, hot.h n the bLLiC a1 the 

suporvisoVY gradeS may coflt1t1 to ho s.ntionod n the 

basiS of the 	st1flg nornlS• 	1st 	ri of erorY year, 

in the 
a 5% rod UCtiOII 	basiC grO )OSt5 	15% 

supeTi0Y 
postS as doSCriUd in paraS 9 an 10, aboVo 

wi ll boe1'foctGd in respeCt of the 
poSt S sa rct nod durtfl 

tho pruVi0S 	cial y3' It IS 	
that the 

• 5% ad i5% cUts ref?rrd t in paraS 
9 end 10 ifl rOSL0Ct 

o postS 0tiflg on 30-1183 will be 
0f0ctd 	adiatuly  

on reC;i 	tS 
ttor in an casQQ- 1 L 

will be made in
11 

• roSpoc
05t5 S8C.OU0d 

botweefl 1_1'2-83 nd 31-3' 

Therter the rodue° will o eff0CtCl on 
the 1st of 

p ril ovory year in ro 
5p0Ct of the additiOfl p0 S $ senctionedi 

 If 
• 	biC 0fficO 	jorO immediatelY on ntroUuCtfl 

• 	the •sehlO more than 5% of the 	
I. 	roduC 

in order to maintain 5% cUt on 	
t11.S t) b@ 

ensured that at the 
5 eqUOflt roO1 

of ostablishtont,0f 

that ofuiC onlY extra 	
on time_teSt or 

proscribed no1S 
rlll be sanct10nc end the 

oxtra 

• 	
cut me in that offiCO already is not rosjr0d 

r exnP1°, in an 
0ffiCO if thu'O wOr 100 pO5t ifl 

• 	baSic grei° on 3O-113 and1 	
postS are rO:UCO ifl jor t 

mainta 5%cut on diviSional 
baai 	92. postS would he 

• avlabl With 0ffCt f rain 31 _ i 2_31atst) • 	
SUb$0t 

. . . 



F 

.'VIOW Of EJStabliShuOflt of this office is done a& the 
'total nunihor of posts jusU.Lod coiu35 to 103, thun only 

3 more posts will be ssnctiOflcd for ha chico mJcLug Lli 
total effetiV0 number of pd.sts as 95. 

1 1F. '41.th ofioct' f rcn th0 dato of introduction of the 

	

SCheIflO the officials posted againstrOi 	supervisorY 

posts ati0flOd on. stanlaP-lS will ho 0itjtld to_4 
special alLowei1C .  as indicated.ifl.!flflOX0 I3 to tho ar3OfllOflt 

only officials iho hold .superyiSOrY posts. will be 
eligible to.daw.tho'SPOal allOw1Ce and as such fleCOSSaY 

adjustmonts Ipasod on.soniority in posting Will have to be made. 
Such of the •sniOr offiCilS as are orditisd to hoJi suporVirY 
posts and have tomove out for. want of posts in the saiOflS 

of their oos14ng where they are world..ng at present may be 

• alowoc at their option th move out at t],o end of the, current 
acaciciC year, BhQ-1- be 'oli . giblO to draw, special 

• allowanCe only 4ficfl they aótuallY work against the supervisorY 
'. pô 	i'iorVis0rY osts carrying. soccL''i , 

 allOW'1 cc wbiC 

I,senioritYo  

15. Tho Incumbents of posts ±r. promotional rades like Bead 
• iostm 	)rtirlg P stmon/M:LL . OV0r30Ur. upto the pxtont' Of 10, 

of thu  total number of posts in the basic grattTMtOr 5% cut 
from w.ch promotiOn, is' mado,_ ...wi1 	piL1t1d to j,.  ..2/- por 

month as 'special allowance. posts in 
jostuien, etc., cadros upto 'a ]i.mi 1t of 10% of total,nwiiber of 

posts in PoS'efl cadre after 5% redu9tiOfl.ShOuld be identifiOc' 
and' th officialS bolding tho so posts may be given 'the ped-tl 
allowance.: The filling up of th9so posts maY O done on 

seniority. Thi,s will apply to io% of posts in the case of 

Mail Guards Iso 
 

The incumbentS of the ppsts of Janiadars iptO tho 
oxtot of 1O f.tho total number of poS in the basic 

grade of GroUp' D Test category ( Including those of 
Jcunadars creatôbY upgradatiofl of Group D' postS)' ,tfçr 
effecting the % cut, will b, on'lOd 	per 

as ecial UoWaflCO. 3ioh posts 'of Jtunar shOUld be 
• identifiU and 'hoofficia15 holdiflg thdsa postS may ho given 

special 'al,lOWanc3.' The filling up of those posaY be 
dQno on seflior.LtY. 

/ 1'6 With offct from 30-11-83, special pay snctioned for 
ba.0 

grade 
p05tas•C1  geall0Wa1)c0- b withdrawll. HoWVOr,. 

spCial paY on grouflLlS such  
qualif1C'ati0n'5 for special 
utc., 'will citiflUO so long 
oficialS in the basic grad 
in tho higher scale, also. 

tj.t(, 	( 

Off
• 	. 	

. 

1,CstcT 

	

• 	ç 	11at CL 

	

 
sstt• 	" 

\Qtl 

as for C(U1T1Ug 
rai'ning cnd for harliling cath 

aq thoSe posts are held by the  
upleSs a spocial'paYis pro3crib  

• • 



- 17. 	nnexo tC 1  to tho jkg roomont r ; -ivus p.:culars i' 
• the posts t which a special pay/charge  allowance 	ictinüd 

7 prsont will be withUrain with offoct fxin 30.11 .U3. 

/i8. Eho post.of single-handed and doublo_hidor1.SubP0St - 
mas hors whi. oh....&ry chrgoailowcoatp ro;oft• will bun e3forth 

\ be inainoc1 4by officials who I vo cnp 	j_yis cf 	jLco 

\ and have been laood n t}d nct h,ghr scale o paJ. In urdLr 
\to avóid the inconvunionco,ti the officials wnsoq,uont on 

Jj 	introduction of th0 scheme in rid acaiioniic sosslOfl, it 13 not 
nocesary to doply such officials ar.ainst tho posts of single 
hdod anti dolo handed Sub P)stlflast3r immediately. Such 

l dop1oqnt mLJ be effected at thoqucLb.e_aCdui.-.Y r.  
Cbar ~. b !llowance to thcre posts will, how::.ior, SLand 

thcdraw with effoct from3Q-tl - 3. 

i9. 	rsanction of s rviory posts on stiiards in higher 
gradesin future th0 pot jus!:ifiod a. per o:istin stari1a 11 

• in thp lowor grades b o - . orj reduction wil 	t l be ukon into accunt. 

Tho, special aUow1co for sup ervisony posts mentioned in 
• 	paras i+ and 15 above ill not 1iaa the aharaCtOri3tiCo of 

• 	special pay. Thd spocIal allowance shall riot count for anY 

• 	 •°° other than penstonary benefits. 

 

• 	 p.o. & H.M.. ccc'unts, WID aro in the time scale of 

• 

	

	fpay plus special pay, are also entitled to prornotiT)fl. to lho 
scald of N.  2 -6+0 on c)mpi3tion of their total 16 years of 

servj.ico in the clerical grade including the period they 
worked as Accountants. 	• 	 • 

However 3  the officials bolonçing to P0 & PIvIS ècouttantS 

cadrq • who have cl"oscn the scale of pay of p. 30-620 'are not. 
oliibl for one prctiotfl on mplti')n of i( ?ar3 of sorvio 
In th7scal 	Thoj ma 'be givefl an optii tv') rocit to the 

time sc.lo of pay p1u ;pocial pay rotroo't,iVOlY with 
affoet from tIio date th(y choso the scale of py of 
P. 30-62.0 Their pay cn reversion to the tJ3 	alo. of pay will 

be nbtLônally i'icod witi roi'oroflcU to the pay in the time caLo 
whi c1i tIio,>r would have drawn plus scil pi.y of  

• 

	

	thoy'wOUldibO oligftlo for bein proaotd to the scala of P.s. 
1 .25_6+0 on the ba.s of t,ornpioton. ol' 16 yoar of 30Vice in the. 

• time scale of pat.ThO special pay granted to t1be•i on notional 
• 

	

	
• basis may be taken into a300uflt for fixation of thoir pay ubjoct 

to the conditions laid do;n in Govt. o:' India's order lb. 6 rud 
• 	

• 	
with rneø2rO l?el0w FR22.SWUY'S compation-of FHR • & 3l1fla 

C 



	

•"'H 	

çr/ ) 	' 	 '"1 

:l 	:Q0S 	 w}iic1 ;!i.'y fli±(tht 	wn:j 
V. 	10 oCpay of Rs. 30620 cVttCi1, fixeti on of tholr pay 

	

I 	 int1io tLmoSca1  011 notional bi.s i1j.. not b rocovr 	Tho 
opt.Lo.i sliou3.d ue oxurciud by Rfl cjilCOrfl(A 'W.LthJJI a por.Lod 01 
two niunths i ro,i tiLu dto of J 3(LO of thOflfj orJor' rnrl t112 option 
oxorcj.sud oncoshal1 be 1'in.i.L 

22. 8inco.ithi boon docidod to give one prouot1.on to all 
* of.fcials .who complete 16: years ci survl.cu Lii a articu1ar grado, 

offici1s who have boon trn'forrea wider FUJ.ui 38 of the &T. 
Manual, Vol. IV in the samo c 1ro, are eli1blo to coutt their 
enLLro por1o1 of sorsrj Co for proLloti.on unLler tho schema. Th' 	iL. 

7/ covor.ovonoficialwhoha.vo boon..transforrei from one CLrcio t c 

	

L' 	another iU tbo so cadre. Thej question of extending the scheo 
to officials who have been transferred under silo 38 from one 

• catiro to another (e.g. fromn4 	wistants to 0 assistants) 
• separatoly under ,considrtion 	. 	. 	. 	. 1. 

	

• . 	Tho. followtng further clarifications 	instrLlctipns are 
also 

(i) In respect of ,  the c1dr2S wh.i.ch are coveroc under' the scheme 
of timo-bour-1 oneromouio, ho orders issued .Ldo P&T Io. NO 

datä
t 
 1607 L;. an3 Ninistr:j of Finaco O.M. 

dated 10.1.1 977 wiLL stan 4thc1ra.tn af tar 
30.11. 	. 	 • 	 . 	. 	. 	. 

.4 

. (ii) romoLLo to' -bhQ LSG 1/1.1 or i.io bo Ls of dpa1ziont0.1 
\• o ninatJ.on twill bQaboJ.ishod on introduciofl oi •  f.ho :chOi'iO. 

\ Howeifer vacaneioi faLiiigurx.1or LSG 1/3r 1  qiotTht1O.12. 
will be filled n' accordance with Lho instructions orFi süi3ci. 

(ui)Tho introduction of ,  the schono AU not ofect of f.i-C:L3-JS ho J/ 
have aaxeady.boenrJLIOtd. o:nregular bas from-thc.basic grades 
to thánoxt.,hIghei'gradè8 bfoo30..11.83.undO'O 	ruies,, 
Tho officiais who have already boen prQmotod to the ncxt higior 
scale of ay.before30.1i.83 will rankfn block senior to the 	• 
oCCicials who a±eplacod . 1n the next 1igjiêr s,ca- in pur EUar.C.O . 

Of the now sei6mo. 	. 	. 	. .. 	. 	. .. .. 	.. • 	. 

(i.v) The officials who coplcto 16 years of srvicoand who are 
p romood to.noxtjaichor scale !of, p ay ,  will ccnti.rtUo, to -perform, 

I operative duties uLLss they 

	

'/ 	posts 	JIiQt',_ttuj.. 

The Heads of (1i.rclos and &dnjinistrative (2tTioos w.i.11 be 
• • porpc5r3U i'oonstbLe to onsure impLomentatiOfl o- the oiors 

issuod abovo,hoy iili :exi.10 - the onclosLwop to l this 1otor 
including the /gzoiient and to instructions cont.ined in tio' 

	

-. 	 above .r)aras voi :carruily and. tak all steps for it most 
They Lwiil .lsO 'be r.esponsiblot9 

moiutortho!prOgrOSS made in thF 	 Uri.i's 

• \ undor thoir jur 	
the i2rnnentaton of the 

	

• 	sc'icmo. 	- 	. 	 • 	• • 

oci :ff1t1  

AsStt. S*4, 
	

PO 	•8W 	 . 	• 
• 	 -••. 	. . 	•- 	• 	ojO. 	

'' 	
• 	 . 	• 

• 	. • 	. 	. 	• •; 	4ssa 	
crc e, 	

. 
• 	 - 	••- 	 •- 	•- 

• 	. 	. 	,-• 	•- 	- 	. 	 • 	• 	 - 	 I 
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U 	 (8) 

Thor attention is ocift ily cliawn to the insirUCt0nS 
pr 10 rogardi thu corf 	a to to be sent 

by thm'tO tho DG () by no., 

	

Th Ho19 of 	ios/,mthi.Strat0 OrtiCofl 	y take 

	

itiiiiodiao.. toi to 2c1LP a co 	within the oxistir gtaff 

to doal W.LtiI the djfforont itLet retir1L to th schoilo 

-of, timobOufld one pronOLiOfl in tuoir olficos for this purpOSO 

Tho 110cd s of CtLrclO s aat Jrti1)1StraLiV0 Of flco will 

1oasQ sord,.a 	night.y pgr SreP0rt to the DirGCtOrato 

:Prt0I1a ogi•1 	1omofltat10fl of the scheme 
In thu 6nc1bSQd  
of tirno-OUflLl One prOm0Ofl. 	. 	 . 

In cao of any doubt re1ardifli. implementation of 
tho chomc, 

a• reference may be made: by H03J1 S O. Gircies to tho .DG (Qe 

1rO!1O ,iOfl CoU).iJ1  tho L'&T1 to., which has boen spoeiSiC.l1Y 

con itUtCd to .c1opl &th the mators arisn out o the irnp1CmO.fl 

tion of time Udund, .no proinptiofl .schorao inhe. 	T Dopar4UOfl. 

Pcoipt of this letter may pl0a5G be 0flQwlqg0d to 

P. I.I. VenkatesIarfl 1 41) G (PE). 

4. 	 . 

 

Youxs,faithfullYj  

(S .K. 	nT1LSJt 
1)1UT1 DIR1WR GiHIU3L (]?) 

copy to : 	.. 	•. 	 ;. 

i. The 	
retOr of ud1t, P&T. 'dit OfCice De1 iOO. 

2 	ll £T. Branch audit fice0 
rctôrs/. Directors of 0eofltS (postal). 

ffteer0rg0, 	.. 1c°id Office, Kp.te.e. 	S  

	

.. fl1?S Nag rk000't. 	. 
u. Oiof 'kCcbUflt5 

Offior P&T.Cost Chock Unit, angaa.or 	00O1. 

tuiilin/ (i/TW 
32 G/ sEW 3- 1/ 5P13.- IT/Bud iot/ E-IIFA' II/Ea- IiIF 1ST/' 

postal 	 (8 	ios)/GA SectiOn (8 copios)/ : 

(R (8 . pie s)IC 
3, 'fl pcoisod Unns/0Ciat0s & p3derations otc. 

2' 	
onfj1o/a 	lo. 	.. 

•EP1Yi DIRLY:ci QWRL (P) 

• 	cl" ° 
C\s 	

' 

o 

I . . 
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	 4. 

• 	10 

1-3-9 2 

1-10-91 

1_11_9 1  

1_10-91 

1-3-92 

4-7-92 

11 

' /- 3—q2— 

= 

9 
pcsfr 

1.9 
-. 

..- 

f 1 ' empo  

Date of ..i 
9 .  ne$t 	9 
9 increment9 

9 
9 	 9 

. LowB 
SeleCticfl Grade 5uperVi50r 	 2300. 

; Scale_of Pay Rs. 1400 - 40 -1800 - EB - 50 - 
	 - 

9 .Stat9 Date of 9 Date of$ Liate of 9Dat Th 
dd 

a, 	
$whether9 birth 

900tnu_9substa 	9 gra 
LSGe 

F; 	qualifBt1fl 	
SC/ST .9 	9ous.GoVtIti 	9 Name -&  

$ 	- 	 $ 	9 	95erViCe 9entry in 9 

- 	 I 	 9 	$the grade{ 

	

• 	9 

HSA GH RMS/ 1950/ 

1. 5hri.ke_!t5i . F-i 

(M) 1760/ uas 
241' 

. 
20-5-65 2637 30-10-79 Supvr. 

G 	RMS/2 . 	' 
/

dnury. 
MuneSW 	Chou- 

.-- . 	- 
i_i0-64 

,_ 

1-11-79. Supvr. i600/ 

3. 	" RasarnoyC DC 	1-3-4 14-9-9 GH RM5/P1 
1760/- rf-iury. 

i_142' 
.. 

20_10-62 1-7-65 . 30-10-79 Supvr. 
HRO 	(M) 	- 

Duaj C. .LOdh . 	- . . 1950/ 
•1' ... . 	. 

1-6-34. i-3-55 i_12-58 2-3-61 Supvr. 
elaxI 

1_12-58 121-81 Supvr.(R) 2000/ 

i_iZ34 1-3-5 GU RMS/2 	; 

No of3-
P ermaflfiM2 0  

9 Present 	$ Pay 

9 rleSigflatiofl$ now 
& office 	9 r1awn 

9 
k 

Remarks 

- p- 

7, . 	Bip1abK 	•by 	
•2-3-47 23_1D-69 12-76, 	

12_l.181 .5upvr.(M) 
, 	- 	GH RMS/3A _•. 

B. / It or4rc .th 

 

9. 	5ui Ch Entta 	i-9-3 	11-6-56 1-7-62 	6--1 	
- 	 1-11-91 

Supvr.(R) 	1600/- 
- 	 j 

crjee 	

GH RMS/33 



- 	 - 

lirn 

	

---& - - 	
' V 

	

Clfi 

....• 2 •....• 
	 'V 

n 

	

- 	 -- 	- 	 - 	 - 

• 	2 	 3 	4 	5 	6 	7 	 8 	 9 	 10 	 11 

ac 	1-4-34 - 29-8-57 1-7-6 2- 30-11-83 SRO/RNY 	100/- 	1-2-92 	- - 

-. 	 V 	

.., 	 8-11-69 	 •• 

i. 	aBh. Dc 	 i93-14-7-59 1-10-64 	44-83 
1612-90 EH RMS/3A 1800/- 	1-2-92 	- 

( 

2. 	 jitK 	a#e– 	-i--18___16--9--° Sup.(M.'— 	 -- 	
g 

 
charj-ee- 	 - 	 7-6-1 	GH RM5/1 1800/- 	1-2-92 	 VL 

3, 5-,- -ci t 	eiiGupt a --- 22 1 1 --- 9 -4-65 -H 10-6 	_L- /5  

V 	
9-8-91 	 V . 

4ghi UmtE 	 3&284 O 	-W-64 3011 	Supvr.(M) 

	

 

- - 	13-8-91 GH RMS/3B 180
V
0/- 	1-2-92 	- 	v( j/-3- 7 

15. Vacant 	
• 	- 	 - 	 - 	

- 	5R0/Tz 	 - 

	

Vacant 	 - 	 - 	 - 	H5A/RNY 
- 	 RMS/L-V 	

V 

17.. •Shri krishnaMohn 	Sr. 	1-5-3 	1-10-60 1-7-65 	30-11-83 HRO/GH 	1800/- 	1-2-92. 	- 

V 	
ax - I I. • 	

V 

18 	 rarnesh Ch. Paul 	.2-3-39 	30-12-60 1-7-65 	30-11-83 HSA 	1800/- 	1-2-92 	
- 

9-8-91 	SH Stg. 	 -. 	 - - 	 • 	 V 

19. 	\- ct 	 - 	-' 	 H S A 
z MS 

20.7 Vacant 	 - 	 V 	 - 	
- 	V 	 - - 

	-, 	lISA. 
 

I_E M P V0 R A R V 	- 	 • 	• 	V 

- 	- - - 	- - 	, 	- 	 - 	

- 	

•_ 	
V 	

- 	V 

-. ' 	Va c ant 	• V / 	VVLV-'L 	

- 	 ' 	 r 
'1 	 • 	V 	

V 	
V 	 -• 
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.øp, 

No of Posts. 
Permanent -. 293 

) 

	

Fresent I Pay nowl Date 	1 #esignation 'rewn 	next 
f& Office 	. 	lincrementi Ramarlcs" I 	 I 	'I 

- 

' Th 

P A R T 

LOWER SELECTION RADE (20) INCLUDING TIME 5CAL( CADRE 
Scale of Pay Rs. 1400 - 40 - 1800 - EB - SO - 2300 ' 

& 

Rs. 975 -25 - 1150 - EB - 30 - 1660 
State I L'ate of UBate of UL)ate of 

01 Name & quaIificatjonwhoth8r 	birth 	tcOntinu-lsubstan... Igraded I 	 $ SC/ST 	 $ous Govt$tjv 	$L5G I 	- 	 . 	 . 	IServie lentry in $ $ 	 . 	
Ithe grade I 	 I 

• 	

2 
3 4 5 6 	 7. 11 8 9 10 	 11 

Smt. 	Amita 1)ey 
/ 

OC '11-1-39 11-3-60 110.-64 	30-11-83 LS1/SAç... 1800/- 1-2.-92 	 - 

S+ - HRO/GH . 	. 

1800/j29 
• 	t&uno Kr. Paul 2293484.55112 

. 	
) 	Nanj 	nus.an bas . 

. 	ft 

1-2-92 	-'d SC -1-3-39 1-10-60 - - 1765 
• ;; 

1800/- 1-2-92 	- 

• 	 Ks • SC 2-2-36 6.-9-6j 1 1-64__ 
- Purkaytha . 1 	99-1 

• 
/ 	. 

--- - 

A • 	 rnarenra 	Kr.  I .,  SRO/T . . . . 	Das SC 2-4-42 6-9-61 1-1-66 LSG/5Af 1760/- ' - 1-9-91 -  
•• 	. HRO/GH 

•,. 
- 	 .. 	 . 

. 	
;.• 

F 

- 	 - - 	

'-• -- 	 --- - - 	- •- -.-- - - 	- 



• 1 ' 
	 ( 2 ) 	. 

 
2 3 4 5 6 7 8 9 11 

tFakra DC 1-3-34 30-3-E2 1-10-64 30-11-83 LSG/SA 1760/.. 
HRD/GH 

- 

1720/- r." i-1-" ro/RN 

Kr. 	Biswas 	- /' .2-3-41 26.D62 14...66 1720/- 111-91 
HRQ/Gh 

il Kr 	as 	. SC 2-9-41 20-10-621-4-66 i.-"ic-c 1720/- 1-2-92 

l Cband Rcy . SC .1-5-39 	- 20-10-62 1-4-66 . 1720/- 1-11-91 - 

Jogenr4 r 	Ch. 	I. SC • 1-2-42" . 20-10-62 1-4-66 . 	H 	• 1720/- 1-11-91 - 

--• 

11 
- . . 	--- GPti 24-4-6- 4 1-1-67 5R0/RtY- '-P 1•720/-.-------- 1-4-9 2 -  

6. A" 1-S4 - 2C i I . 1720/- 1-4-92 
22-4-4 1-1-67 . -. 

f7. 	
" Kr_ DC .25-6-35 1-7-5 1-12-64. L5G/5 1720/- 

- RU / 

" Guru Prasad Girl ". 1-2-43 5-6-63 1-1-67 ' LSG/SA 1720/- 1-11-91 -• 

9. 	" Jyot.ish, Ch. 	5ikdar SC . 1-7-44 / 20-2.64 1-1-67 LSG/SA 1720/- 1-2-92 - 

• - 	 -. .. SRD/BNGN 

O. 	)' Manik Roy - 29-4-44 22-7-64 1-1-67 ' 	 .'' LSG/SA 	. 1720/- 1-5-92 - 

J 	--' - 

r-c-j t 

-. 

ID 

/1 



- 

	

* 	 , 

	

(3) . 	 - 

2. Shri 5ubrt.a Mohan gb 	
1-2-45' 	22-1-64 	

1-7-67 	
II 	 u 	1720/ 	%5-92 	- 

2. St. Jyotika Rani Bhatte- 	
• 2-7-45/ 	11_1164 i-7-67 
	 4 	

1120/- 1-5-92  

charjee. 	 S 

13 

24, 5 	 ____ 	

a 

	

charj e. 	
9_7-65 	1-7-67 

Nirni 	0c, 	
13-46 	11-5-65 	

i-167 	
SR0/fl 	1720/- 15-92 	- 

• .2. 	
Pradip Ranjafl Sen 	•i_2-42 	il-S-65 	

1-3-68 	
u 	RO/GN 	1720/- 1-5-92 	- 

55 	

S 	

S 

3 	. 5t. pranati fleb 	
.i_646 / ii-5-6 	1-3-68 	

1720/- 1-5-92 

28hri A1t 29hi Chou- 	
- 	iO-134 	

H 	 1720/- 	 D/Prvmot, 

- 	
9- ,-65 

H 	
27-7-38 	

26-8-86 	
1.680/- 1-2-92 	- A*ø 

• 	 8tfl 	1-1-46 30 hnaK ta! 	

" R0/IJH 

t. 

a 	H±mangShu pau1 	• 	
• 4-144 	15-3-66 	

26370 	
HRO/GH 	i60/- 1-2-92 

32. Smt. Lauri Rañi purky 	
18-1-47 	15_366 	

263-7,0 	 • 	 U 	
1680/-: 1-2-92 . 	- • 	

* 

- 	stha. 

 

zz  

Z. 

S 	 . 	 • 	 - 	 . 	 ••S 	 • 

5.5,. 	 .•.• .. 	 ...••. 	 . ......•... . 

y
-  •- 	-- 	4 



V 	 V 	

V b5 

C 
4 	). 	 . 	. 	

c1.I 	

t 

3 4 5 6 7 	 8 9 10 	11 

• 
2 

33. Shri Dhirendra Ch. 	Roy SC. .18-10-39 15--66 26-3-70 30-13 LSG/SA. 	Ut 
KRU/GH 1_-'71- 

. 	1680/- 1-2-92 	- 

. 
No.11 

- 

V  -Maninra Kr. 	pur- OC 10-12-44 15-3-66 26-3-70 30_11_63 	O— 1680/- 1-3-92 	. 
V 

• 	knyastha. V 

ST .l-2-46' 15.3-66 Z6-3-70 " 	LS/5A 	V 1680/- 1-2-92 	- V 

35. Bibhuti Bhusqfl 
V 

 Sargiery S 

t_V.il.;, SRO/RNYS V  

Deka ST 1-6-42 .. 153-66 23-70 LSG/SA 	
•V 

16801- 1-2-92 	- 

36 
/ 

" Lohit Ch 
V 

V 	 14R0/GI-I 	. 

V  37 II  Kamewar Brahma ST ..1.10-39 15-3-66 26-3-70 LSG/SA 
SRO/RNY 

1680/- 1-2-92 	- 
V 

38. " Vrun-5aran.Barfl 
V 

ST 1-3-47 15-3-66 
V.  

2& 370 
- 

L5G/5 7 	
Dj • 	office 1660/- 1-2-92 

 

.39 " Mohit Ch. 9rahma V 
ST . 1-8-4 3 f 15- 3-66 26-3-70 LSG/SA 

50/RNY 	- 1680/- 1-2-92 
 

f40 " Sushil Ch_ Dey II • i-6-45, 28-7-66 26-3-70 V 	 L5G/SA 
HRO/GH 

1660/- 
V  

1..2-92 
V 	

V V 

- 1.-6-43 
/ 30-7-66 26-3-76 .L5G/SA 16801- 1-2-92 	

- 

Bati Ram rath '  5RD/RNY V 	 V 

- V 

s'-, 
. 	•• 

Tar.ini Kaita Deka 
V  

1 2.2_47 1-6-67 1-4-7w 
i•V- 

.LSG/SA 	. 
HRO/GI1- 

1680/- 1-2-92 	- 
• 	V  13c..-R. 

V  ViV7V) 
. 

r 
V...V.V VV VVV.V: 

:- - 

- 
-V  

77 
V. 
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I 	 5 ) 	 - 

2 	 3 	4 	 5 	 6 	 7 	 8 	 9 	 lo u 

0.4 	Shri Sunil Kr. hakra- 	OC .31-12-47 1-6-67 	1-4-70 	30-11-83 LSG/SA, SRO/Tz 1680/- 1-2-92 	- 	i3.;;: 

/ . 	 v arty. 7 -93  
- 

7-3 

	

.-44 / 1-667 	1-2-76 	•' 
" 	 U  Dvi. Office 1680/- 1-2-92 

Umananda j 
	- 

	

" 	

1 SRO/RNY 	1660/- 1-2-92 

	

45• U 	 ni -Kan 	Pathek 	. 2-4-47 	1-6-67 	1-4-7 1 
 

	

" 	Nitai'Cflaaa Nath 	 15-3-48 	1-6-67 	1-4-72 	" ' 	- " 5R0/Tz 	1680/- 1-2-92 	- 

	

ft 	Tarjn Ia1rkd,ar 	 2-10-47 	1-6-67 	1-4-72 	U 	 SRO/NL 	1660/- 1.2.92 

	

1 	3atyenra Kishore 	. 1-1-48 	B-6-.-67 	1-4-72 	 ' HRO/GH 	1660/- 1-2-92 	- 	/3c 

Dey,BA 	 S  

	

" 	Kian Sih Bahma ST 	i-12-40 	1-6-67 	1-4-72 	- " 	 1660/- 1-3-92  

	

U 	Dhirenra Kr. Barman5T 	23-1-42 	1-6-67 	1-4-72. 	 1680/- 1-2-92  - 

Ajit Ch. 	ro 	ST 	2-1-43 	1-6-67 	1-4-72 	
tt 5R0/RNY 	1680/- 1-2-9 2 	- 	3 e 

3en Sin;h Royal 	ST . 1-1-46 / 	1-6-67 	1-4-72 	lt 	 SRO/SH 	1680/- 1-2-92 	-/23 

Hera Kan:Da$ 	ST 	21-2-47 	671-276 	f-7) 	HRO/GH 	168O/ 	1-2-92 

	

p54. u 	Sanat X. 1Jey 	 .14-8-39 	16-11-59 1-12-64 26-1-84 	" 5R0/NGN 	t680/- 1-2-92 L'eptl. i3e47_ 

(P 	 . 	
6-1-8 1-4-72 

Nité. RajnDe 	-i.-48 	22-1-68 1-4-72 	22-84J/ 	U 	 *1 	 1680/ 	1-292 	- - 
it 

 

Sachinra 11'a 	 - 5-46 	26-1-68 1-4-72 	26-1-84 1-2-92 - 	- 	 --.-',- 



OF PC379 (INDII1) ' 	 OFFICE OP fHE CHI:ri ITW.gTEp GENERAL3SIJ.1 CI!CLE: 4 
- 	 !jiuct"/'/'Ft'TI_i 	 '7 

'1' 

, 

.'ij P.s in 1r;.'nm Cjrc1. 
t. 1Jf1• IU43/u'.j,hitj. 
JPt.PMS/'3iichar. 

) :.i 	trnrs in 1ssam Circle. 
5) 'OlRMSiGuwTthi/Si1char • 	

ç 
P. NQEST/25/:i. 	9 Dci1ce1 it GuwTh€j the 5-1-92. 

•Subject: 	 Bian1a1 Cadre Reviews - promotion to HSG-Ii. 
.. 

c.py f the Dircto1*ate,Ncw_De1hj letter 
WO.4-51/glpBII c'tr, :4-l2-'l on the above subject is appended below for information -inl gui-lance. 

- 	

s3tt.Direct..)r(tt) 
for Chief Potmster General, 
t.r,sam Circ1e,Guw.hatj_7OlOOl 

A copy Df thet 	 7i.Ep_i c1td.24_2_91 
Ir it k&A D"fl brought to notice to this office that in some Circies'or'rb have 1 'een iSUd prior to 11-10.91 ordering Posting end tr'ster in HSG-tj cadto as per the pOsition Obtaining as at ttmt 1D- The post!, 	egai.ns sanctioned posts invo1vd in scmc e--. 	 c4r'.. 4vc •  S'iiic most of these officials havq complt 2G years of oLvice they feel that with the - • 	 Biennial Cadre Revie• bdxQd 

.n the above said circular they will be able toget H$G-I1 	*4in-sjtu in the same statj-n itself. Since this, may happen 	Jnce promotion to HSG-II grade as per the above said circular lte dated 11.-1O_ 	would be without any reference to availability :r posts,jf any officjai,who stands • promoted to HSG-II as per 
.iosi.tian obtaining prior to the issue of the above  ~ai,d circular,(1;r.s rit want to join the 

particuiar pont which may be at a station out-ij and want to await ordcrn •s per. 
the above said circular Such requests may be acceded to. This conce 
ssion applies only to those whbhv been promoted to HSG-II after • 	
26 yea±s of service. 	 - 

The cadre review enyi.aged in the above said circular my be conducted immediately and orders issued as quicky is 
possible so that the sanctioned posts are also manned regularly without delay. 

YOurs faithfully, 
I 	 Sd,'- 

R.1<rishnamorthy  
i\Sstt.Djrector General (Spr) 

`P Gelvety S1661 

'A- 



• 	 — 

For, Sometime past, the Staff Unjos have been raising dem; 	for Qrantliig two Prômo ioris Lo each employees during his 
career. The Dopart;in hacl,jn the fiist instance considered (ho 

limo BoundOneprorior,ri Scheme for basic oPerative Group 'c' 
anc] D' cadres after COlflpii0 	f 16 years f satisfncto 	SOtco 
flr1 i•llp]II nfod Lhi 5oiic vi.1c this Office memo flo • 3 i -2 6/83pE .1 PJo St€,ff IJ  

hr)vc been Pressing for acceptance of t:hjr dCfltCfld for SecOnd `]."Inc? Bound Promotion on completion of 26 
years of service in the }:s grade. After careful cOnsjdetation it has been decided that this concept is not acceptable. 2. 	

HoweVer,wjth C VICW 
to Providing relief to the employees Government have accepted the need for Biennial Cadre Reviews i.e. ((nce in 

two years)under which the incumbents of existing Posts would be enabled o draw pay in hi her scales on 
years of servjce,not on y or Providing promotional OPPOrtunities for 

staff concerned but alsc on the basis o functional JUStification 
While it is at the same time realised that in many cases the of f Ic-
ials concerned may continue to perform the same tasks even in 

the higher scale,eff03 would be made to Utilise them for Providing 
Lotter supervj0 and for dealing with work involving comparitively higho responsjjjj3 and betterskjll3 
are accordingly iSsued: 	 The following instroctions ... 

1) The scheme will come into effect from 1-10_1991 

1J.)RiCnnj1 Cadroovjews will he CPPljcable for only those 
ca(3r03 

in G. endS 
'. for Which scheme of One Time Bound 

Premoti,1 
On compxoj0 •6f 16.years of service 

Cadre 
vide ON dtd.17 	 In the basic grade I already 

In Cxjsthce 

	

	
..12 _83 referred to in Para 1 abovt.. Reviews will be cofld ible cadres at th 	 ctd in respect of the elig- e level or 	

U
authority who control these cadres. 

satisfactory 

iv) The 	
Promotion  will be eligibi&ity of 26 years of Cvjce 

) In he 13ieflia1Cadre Reviews suitable number of posts will be 
created by upgradaj0 by the Heads of Circles in Consultation 
with their IFAs, subject to reduction by l%'j respect of 
Operative posts and 5% in respect Super-vjso posts as mentioned in Sub Para (xj)helow 

vi) Creation of PO$tby upgradatj0 will be in the scales as 
ifldjCted. belw 

Basic Scale 	 - 

V 

1) Postal 'Asstt/ 
975-1660 Sorting Asstt/ 

Pot1 Asstt($8) 
Offjte Asstt/p0 
& RNS Accounts/ 
RLO Clerks/f5 Clefics 

2)Postmefl/Majl Guarcj 	825_1200 
Machine 

ASStb.Gra..j1 132O_2O4O 

Machine 950-1500. Z\SStt.Grade...II 

\ 3 t:.amp Vendors. 
;)o;j•oup 	'D'Test 

..atogory Officji5 /50-g'. 

I' 

1, 

caje of Pay 	Scale of pay 	•• J or-i Time Bound - 	after Frionrijal, Promotion 	 Cadre RovJ.ew after1 'ears 	(on completion 
of 26 years of 
more Service) 

14OO23OO 	1600-.2660 

950-1400 	 975-1660 
1400-2600 	1640-2900 	- 

1320-2040 	14OO26OO 	
e. 

$i1ø$totø5 

950-1400 	• 	975-1660 

800-1150 	 950-1400 

(contd, ..2/....) 



01 

-2- 

Pay of the bfficja1g promoted under the Biennial Cadre 
Review will he fixed under the provisions of FR-22-I(a)( 4ri Substituted vide * Ministry of Pefonne1,publjc Grievances and 
Pension&(Deptt,Qf Personnel and'Training)NO.1-19/89-ESTT  (Pay-I)c1tc1.3.....Qs rnended from'tjme to time. 

(viii)mo first 13ienja1 Cadre fleview for eligible officials may 
be conducted imn1ec1iite1y and orders issued before 31st 
Decemher,gl Thereaftet the Biennial Cadre Review for 
eligible &ffjCj1s coveing the period from 1-1-92 to 
31-12-93 	

will bc completing 26 ears ofceormore 
ñtcrucja1 dates viz @  the' date Of the review' 1-7-92,. 1-1-93 and 1-7-93 niay be,conducted, The tnimber'of''pos€s' 

to provjd.for the promotjon required • immediate1y an' on 1-7-92, 1-1-93 'and 1-7-93 may a'lsd be worked out. With the 	ostg it would'bä possible to provide ,promotjon to these emp1yees who have completed 
26 years of 'Hservice;or mnre on tI1bo7e crucial, dates subject to thir otherwise being found f4t. 

• •Ux)':Th 	
dBiennj1 Cadre Reiew,whjch Wilicover theperiod fror 	

1-194 to 31-12-95 should be .completed before 
'-l-'94./rhe..required r1umhrof posts needed to be released 

.in half yearlyjnsta1rnentg on 111_41,1...7_94, 1-1-95 and 
Provide-promotiofi tothose who, would hav6 comple.. •;.:ted. 26' years f service cbnthe .four crucial 

'dates will be 
:'scertajned and sancfl5 released in 'approrjate instalmo... 

eligjble . offjj5 bould be 1 notjjcd on due dabe, 
(X)i l Supevjsozyt Special Pay/special Allowance 

adndssjble to • 
. •l:various.cadrsufldpr one time bound promotion scheme will 

with the Implementation of this scheme w.e.f. .01-10...1991 	 xected that those who are promo 
HSG.II scale under this scierneon completion of 	

ted to the
26 ears 

respongibji t es 

 

 

- -. 	 Jjrj[jfl D tne LSG su eT J er  

Creation ofposts by Upgradaj under.'the Biennial Cadre 
Revjew will be by. matching savings ,  to 'the extent of 1% cut 
on basis operative cadre and 5% cut on supervisory cadre. 
These cits are in addition to be existing cuts of 5% on 
basis operative cadres and lS% in Supervisory Cadres under the Firt Time Bound Promotion Schem I 	 e.q Soon after imp 1ementatjo ofX the scheme by 31-12-91, the 
Circ1esshou1d furnish information regarding the nimber of 
posts of various 'z,:: categories that existed as on 1st 
October)g1,the reductions that were effected on the' strength 
of opertjve and supervisory posts In accordance wIth(xi)abovet the number of Officials who had completed 26 years of ser*jce 
in variQus categories for whom posts IT) higher scales were 
created and the net posts in the different scales that are 	(P in force as on 1-1-92. The information duly vetted by the 
IFA of the Circle may be furnished on or before 1st Feb., 1992. 

\ j•.ct  
\ 1  e 

T 	,e.. 
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( cont....3/.....) 

't• 

'1 
•1 

	
'I •i 	# 



• 	0 	
'Sd/.... 	:'" 	: 

Fl.L.Bhaskar 
) 	 I AsSttDjrto Genral 

0j 

- 	• 	0• , 	•. 

0 	
• 	 0 	 •• •• 

4' 

I 	

•00.0 

- 

t The 
PrOPosed Scheme of Promoti0 etails e)(pemdjtu CXCCss 

Of the savings °ffCXCd by the Staff Side by wj 
increased Productij by reductj0 of 1% oPerative an

re  

Posts, In order to bridge the gap 
and alo to 

impro.e produ 	
in the Departniet the 

imp1eme1ati 

• 	

of the scheme is subjeS€ o the condjtj0 that the •Departet 
introduces a phased prorae of mode1satjo thzoulh Suitabi technologicai 1flPuts 

sa1so 
through simplifjd of Prpcedures and .view of existing work 

flo5 wherever 
• COflSdered aPpropriate Therefore the 
	

strength of Postal 

•0 

ASsistants deployed at t Post Offic COUnters as well as in behind the Counter operati05 
wifl 

berÔzen at te CXisting leveiCless the reducti as no Propsed)i all the PoOff Ices 
whe mlt1_pUrpos Counter machines or other technologjcai 
inputs have been installed/o are propo5 to be Installed 
The implemej of the Scheme is also Subject to the condi- 
tion that the operatj strength of the Department would be 
kept -frozen t6 the maxjm Gxtet PoSsible by a judjcj • SCheme dr medhafljsatjo an Compuerisatj Pgrae 

in other 

1ar 	

sch as Sorting in Sorting Offices,savjngs Bank, P.L.I., Post Off Ice AcCouptsfl other operatj03 

The orders relating to reseatjon for SC/ST Cnjtjes for 
IYpromotiofl Under this scheme wilj be issued separately by the Staff Branch,,,, 

romQtjon in the fit Occasion will be In teg f the existing no5 of seniOrity U fj 
	suboquonty 

0  Promoti05 will ,  be subject to .,som 	 evallition  'procei0 to be eo1ved in consultatio with the Staff Side, 
6. This issu with the 

cr ncurreflce of the MiniLL of Pinance 
and in Consultation with Meer(rjna 
	

Vide his ID 
No.2739/91 dated 08.1091 
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!lVlifl s XY of,  Co1nmunicat4is 

of. 	st Po 	 - 

D a k Bhavan, 
Srsad 
New. Uelhj-110 001. 

• .:Uate: 8/2/96 To 

FAll Heads of Postal Circles. 
I •• 	 .. • 	 - 

..• 

Of - ' T*L30P/BCR isrheih6. inst±uctj8 regard ing. 

Time Bound On Promotion Scheme and B!enn1a1 
Cadre Review Schemes were intrhdt'cod vide 

this office 	. letters N03126/83_pE.I..dted41.7/J2i 'S3, No, .2O_288_IE.I ,• dated: 26/7/91, No. 221/89.pE.I dated1111o/9j and No, 
4-12/88-1E,I (Pt.) dated 22/7/93 with a 

view to improve 1rpromotjonal prQspcts.of employet. of the lJcpatment of 
cost, As'por. these Schemes, officials who complete 
prescribed satisfactory 1onth of service - in the .ppropjate .rndesár'piäecj in- the next higher grade.I.bsequontj y ,..i.t .WaS. noticed thit 	 y UL)Cs iq.tho.Cjr1oan(j SDCO, LSG.(b 	.3rd and 2/3rd), . ACCountaflt 	Whn were 	n16 beforo i 1flplomenttjon of. .the schemes were denied higher scls 
° ray admissible ndr the SchfliCSWhj1b some junio  oj:fjcjàlè beca 	e1igib1. for hlghc.r SC:1O of pay by 
virtue of Iheir length of• servj,co, Some of the affected, 

	-' off±cja1, file! pplicatjo 	 I8i'OUS. b6flhos0f, . . the Central idrdinjstatjvo ITrib.urals 
demanding higr . sclo of r6y frni..th 0 -  d:' a te theiI Juniors were rndo ..j.11gih1 under thoo Schemes 	 - 

1), 	
The c.ae has been examjnd iflconsUltatjon with thc Mini5t 	of Fihance, Dc-p.artrñen-t;i ExpeñdfljJ±,d.:it. 

.h& now hoen decldd that all the ociais, such as 	. 1JLJCs •i.t thaCirc].o 	 LsG (both 1/3rd.ind.' 2/3rd)co.& R.J1.S. uCceuntn.ts, .Whis.Q.6en1.olty Was ;. 'Jvc•rsely affected by irnplcm?ntatic)n f• BR Schém.. • •• • I 	pg,thejrJunj5 n1 thoincx.himer:Iec, P' 1 will' nowbe considered for. next. highcziscai e  of: pay. from-  'ho .,dnt0 thir imnidiate juntor became liglbl0 for the .n.'x:t higher. SCII 	This .wij_, h 	v1jt .be_ ji able L: the 	 . 	-. • 	1 IJL 'ught oji transfer under Ryl38, &rvo1.Iv and axe s c a 	p ay by viFtye of length 
-........_•. 	• 	 . 	 . 	,. 	 . 	 - 	

. 
:3 	• 	Th. tr— 	seniority of the officials in tt 	• 
i.:wet raie will b kept intact for the .t'urI.ose of 	 .• eiigibi.Ijtjf"or 	motion to next: higher -grade. 

 
OOW 
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2  

;}ieadsof Circles are requested to settle'all 
such pending cases/represontatiohs etc. according to 

the above guidelines withio 60 dy-o issUc of these orders. 	 . 

A compliance report he. number of off iclals 
benefited (iru.detail) may be furnj.shod totheDepártnent 
after implementation of these instructjr,ns 

This issues in concurrante with the Ministry 
of Finnncj, Department of cxpendjture vide their I.D. No. 
5(37) E.II.1/94,,dated 19/12/95and Internal Finance Advice 
Sectionvjd - €hejr Dy No. 41e/Ft96 dated5/2/96 .4 	 ,•t 	 I 	 I 	.-... 	:- 	 :. 

7 0 	p4eaeL6cknow1ece tt)e recipt.of the letter. 

8. 	/ 	Hindj version will follow. .. .• 	 -. . 	
. 	. 4 ........... 1 	'•• 	 .. 	

• 	
.• 	

I 	 . . 	 '. 	

. 	': • 	:.''.• 	 If 	
•,' 	

•' 	I 	.. . ..
,. 	,, 	. 
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01 

(Alok Saxene) 
Asstt. 1  I)ir. General (Estt.j 

Copy to: 	 I 	
r 

••.• P.P.S. to Secietary (Iqst). 	 . 
P.S. to Member(0)/Mcnth?r(p)/Mcmbe(D)ASr. pDG(QM). 
P.S. tel 'JS & FA. 
P.S. toSecrtary, Postal Services Board. 

: The DlrectQr General Audit (I&T),  
All Rejlna1 I'bstmaster..Generi 	. .. 	. 

L.) All '. irctor Getieraj."and Directors in the 
Lsirectorate. 
Chief General Manager (Uçstal Life,Insurance), 
New Delli,.' 	 • 

9, 	Ulrectox, PO.tal Staff ollege, Ghaziabad 
' 10. Controller Ioreign Mai1s Bombay. 	 p 

irincIp1s, lostal Training'centr, Darbhanga/ 4  - 
Madurai/Mysore/saheranrur/vadodara. 	 • 	- ' — 

12. All Drctors/Dy. Directors Acctunts (Ppstal). 
130 rQfflcpr in 'charge, AS Record Office Kampteeb 
14.. fll Sections in te iJirectorate. 
15. All recognised unions/a$socjatj.onsand federatirns. 
160 Gu 1rd file. 
17. Spare copias. 

e 	 - 

(/\lok S.axcna4-7 	; 
• 	 fsstt. tAr. Genexa(L (Estt) 
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DEPRTMENT OF POST:: INDIA 
CFFI,CiFTHE CHIEF iOSTMASTER GENERAL, ASSW'CIRCLE 

JW AH.\TI -• 7,81001. 
1 	f 

flo..tff/17-1./c!BcR 	 Dated at (uwahti the 01-05-9. 

Inpursuanco of Dte/ND letter No.22-5/95-pE_I 
,dtd, 0-2-96 circjlzted -vide C.O., .Guvh.ti lettcr No.Est/2-56/91 
CitI. 20-2-96' regarding modification of 8CR scheme for promotion of the 
senior Official5. from 'the date of rornt on of their.  -imnedito Juniors 

	

•-, --in the next higher 	e, the da.eof promotioryof the followihg 8CR 
.Z-iI)-Officja1s in POs & RMS Offices -  jn- \ssam Circle has bcn 
modified a; indicated,aginst each. 

)L. Name of Official COMM- Promoted Date of 	Name of Divn. iJo, 	 nity 	on 	modification 
4 	-5 	 6 

W ing
1. Naba Kr. Hazarika 'ST: 	O1-07-4 01-10L91 	Dibrugarh BCR(HSG.-II) 	- 	 •. 
2. Sukumar Paul, 	- OC 	01-07-92 01-10-91 	Guwohati .BCR(HSG-II)  
1*4.5 Ving 

t3iplb Kr. Roy,'/ CC 	. 	01-01-96 01-10-91. 	. 	'Ga' ElMS - I3cR(HSG-II) 
Moniki3l Sarkar, 	CC 	01-01-93 01-10-91 	'S 1  Dn.,Silchar DcR(HSG-II) -- ,-. 
Santi.Rn. Dhar; - ' 	OC 	. 91-07-i.94 .01-10-9 -i 	' SI Dn.,Silch.,r BCfl(H3GII) 
-PijushKanti- 	', 	 CC- 	01-07-93 01-10-91 	'S' Dn.,Silchar • Acharjee,- .-  
BCR(HsG-Ii)-. 	. 	. 	 •. 	: 	-• 

In case any disciplinary/vigilance case was pônJin 
gainst.nyofthe Official during the period the modification should 
not be allowed ihout:obtaining specific orders from this OffIce. The-
Officials aga&nst-whom punishment.w3s current should. not bo given effect before expiry. o'--currency of- punishment and a report in this regcrd be furñishd to this Office.immetateiy..  

0.. K\CH\flI -) 
Director of Postal Services 

- 	•.Asam Circle, Guwahti-781001 
Copy f cir ,  inforinotion' and necessary actior ito: 	. •. 
1. 	 SSPOs/SPO5, Guwahati/Dibrugrh w.r. to their Nos.BO/3Cr1/ 

4 	 HSG-II/Rlg/92 dtd. 13.3.96 and 13-1/Prori/BCR dtd. 1-3-96 
4 	respectively. 

2 	 SSRMS/sRM, Guwahati/Slichar w.r.to thoir No.B2/7/jnj. I 	
dtd.6.2,96 and 8-7/23/Biennial. dtd. 26-2-96 respective. 

30 	 - - ' 	SSPO/SP0s In Assarn Circle. As per th.. ir rprt there ar - - -- . 	no qfected LSG(Y3rd quota and 2/3rd) Officials -n 
theIr Divisions. 	0 

A4 0t 

c. S.11M\ ) 	 - 	-•- Øt 	, 	 'sstt. Postmaster Gener-l(St-tff) - 	..  
To 	For Chic-f Postmaster G.nor-oi 

Assam Circle, Guwahati - 781001. 
- 



/ 

I 

-4 

- 	
.. 

(A rl~ / 

-I. 	 iic fiiy  
DEPARTMENT 	zN1t,4:... ' 

- ZIR 2 6 7,lTfTl4 
(See Rule 2Q, ?° if 	legraplis Financial Hand boo 	1uni.47Second E ion) 

Charm Report and Receipt for cash and stamps on trans 	ge ;;:,j,... 	
, ...... ;frtfrt wm fv 

 Cerlified that the charge of•the cJ1ca-f 

:f 	ç+ • 

tm) 	 Pj 
............................................... 

1 	I 	•S( o the (date)...... 	 . .....................................noon in accordance with 

i 	r No. 	 •. 	Dated 	 from 	$&r- 

Relieved Oear 	 -. 	 Relieving Offic& 

gç  
- O 

11tt. 



I 	

: 

.Tflf4 	f 	 : 
46 

fr) 
Cerified that the b4ences of this datàof the seve rat books including 

StockBot,k.aad Rcis*)aMaccounts otthe offi 	avç ce h 	becchecked 	. 
and found correCt 	 , 

'qTfT ll1TT TT ft f rftf 	ic 	 firO 
4 R 

• 	 'Ce'tified that the balances as detailed below were handed over to me 
by the Relieved Oflicet thd I accept the responsibility for the same. 

I 	
Io - 	

Re 	 P 
() irt/Csh 

vrr r /tIiprmprt 	

- 	: 

Madeupof:—. 
(j) fti/Stamps 

'(2) pcJCash  

fvir 3tfHTT 	4'7Tj 
RelicvelOfJjLer 	 •.: 	Rc!ieving Officer.  

Dated the 

7;Zr 	 . 
'The Ccrtilicate when not actually required maybe scored,thr 

?.tP (!tT 93/rPD/o/s,..94_ 30 I&th Cop1.. 
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DEPARTMENT OF POSTS., INDIA 

To 

ØIM ftfll, V"Y' -1• 
	 .s cc - 

C$'sf Pa, H.w 4  

1 ;rti 
& 

No. 

/ 

i-4L 7 WV. 

Sigel 

• Ø• Øt ' 

SD/LP/C0095.90 dt. 26-6-9 700 P.da. 

• Poa,41ur Qenera! ( Sta ; 
Olo rh,. Chief Pox 1ma.rr Geflriffl 

4.mi.'s (iuI.., Cis*t,i :1 • 71,1)01 

4 

' 

Dated at 

fiqzr 
Subject. 	11)4 	7  

(Ciwa,R, f) 

1? A3 \fi 	Ccpi-. 	 FL (,mff 	tJ_ Ii?:) 

3fcii 	71kt, Ci1 

• 	 c-c&_ Q 

T 4kg 
i- 	c-ttAcL. croL 	44J4' 	C4P 

I>J 

o - 

41\JL. 

9 

r 

cj v4 4m-, 



A-ZL 
Higher -Selection Grade-I(General L1ne)No.of .sts = 3 	 - 
from SA cadre. 	 . 	-. Guwahatj RMS 	= . 	 - 	 - 	Silchar Dn,  

_4. 

Name of the Official Cste Date of birth Date of Entiy Date of.- -  Date of HSG-I Prsent place of 
HSGII - - 	 : p 

j 	ri su .5hanta Sekhar Las - OC 01-0-1-41 31-12-60 - 	- 01-11-8B '3-l' 	RMS 

2, 	Sri Ashotosh Dutta OC 01-04-44 02-06-63 - 01-10-92 IS' 	Division. r- 	jCh0udhur-  -, 
1 	jsri 	OQo Rm Na.ry ST 1_01-03-40 .20-02-64 1977 : 01-10-92 'G4'. RMS 

Sri Kha.. endi-a NathDs ST 30-05-46 22-07-65 	'- 14-.03-91 - 	. 	- 	.. 'G-' 	RMS..- 

	

HSG-II(Norm base) 	- 	. 	. 	-No-of posts =6 -- 
GuwahatiRMS.. 	3 - 

	

- - 	.• 	 SiJ.char Dn. 	- 	= 3 
6 

.--..-..r t 

Khenara Nth Das ST 30-05-46.- 22-07-65 14-O3-9i 	,- 	 (3uwahatt RMS 
- - 	 (promoted to 

HSG-I) 

- 	. 	. 

CeO 

..dt .  ' 

- 	 - 	Ncrm based HSG-I -2 1

Posts are manned 
- - 	 . 	by Senior HSG-II/ 

- BCR) Officials. 
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DEPARTMENT OF POST:: INDIA 
• . 	 OFF1E OF THE OBIEF POSTMASTER GEWERAL., ASSAM CIRCLE 

UJVAHTTI —  781001, 

To, 	I 

The SSRMS, 
'GH' Dri., 

0 	 iwahati-10 

No,.Staff/17-1/96 13CR 	Dated at aiwahati the 15-07-96, 

Sub: 	Seniority/prorotion under HSG—II BGR Scheme. 

O 0 0• 

	

Kindly refer to the representations ' 	
0 

.dtd. 04-07-96 received from Shri Kiran Singh Brahma, 
,1-ISG'-'IIS.A, nd other 24 HSG—II SAs of 'I' RMS Dn on 

0 	 the above subject. 	0 	 0 	

0 

The case has been examined thoroughly in this 

office. I am directed to inform you that Shri Biplab Kr. 

Roy Yard. ISG has been promoted to LSG w.e.f. 12-11-81 and 
as such he will rank senior. The saniority in. LSG is the 
basis for entoriy in HSG—II(BCR). As such  the order issued 
vtde this Office letter of even No. dated 1-5-96 is in orde 

nd the claim of the applicants can not be entertained. 

The represontationists may be 'replied suitably 
and the order of B . K. Roy be,implemented immediately. 

I 

0 	 •: 	 i 

ces( Of 
• 

~ 001 

0 	 OL 0 	 •.-. 

( I. c 
Asstt. POstrnr General(Staff) 
For Chief Postmaster General 

1 Assam Circle, Guwahati - 781001. 
0 
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I N THE CIMTRS AMIXISMUTIVE T11JN 
UHTI BEICH S S GtTB1tI 

2! 	J4/j 

f9 - 	 Shri 	Purkayast1rn & Others 

"Veris 

I, 
	

Union of India & Others. 

-Md 

In the matter of t - 

Wi.tten statnent submftt&. by 

• the respondent No.5 

'Md 

In the 1jter 

Shri Biplob Kr, Iby 

E$..G 3:3: 

1111), 14S, 

Guvahati Division 

iwahati. 

(fr 	The above named respondent most wnbly and reseotfiully 

b egs to state that 

1. 	That the copy of the Original application no • 124/96 

has served upon me and I have careñl1y gone through the 

0 .&* and understood the contents, I deny all the statements 

made in the above Original application except which are 

born out of rord and which are specifically a1mitted 

herein below 1 

lee 	 That with regard to the statements made in pam 

4.3,4.4 and 4.5 of the Original application the applicant 

Oontd...2 
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beg to state that ai.thouh the applicant no. I to 5 were 

appointed in the initial grade into the service of the 

1.0 prior to the appointment of the applicant, but the 

awuca34 was promoted to the cadre of L.E.G.(Lower 

selection Grade ) much earlier than the present applicant 

i.e. with effect from 12.11.81 from the time scale U Cadre 

on the basis of promotion examination under 1/3 1 ..G 

quota and he was posted against one of the vacant posts 

of I4.0 20% quota w.e.f. 12.11 .1 vide S$.1.M, Guwahati 

Division Nno no. B-2fl/t.S.G (OP) OH IT dated 7.11.81 

at the relevant time there was no time bound promotion 

scheme was in force when the apje-snt was promoted to 

the Oadre of L .S.G. therefore the date of initial entry  

of the applicants into their services has get no barring 

in the instant case rather it is admitted by the applicants 

in paragraph 4.4 that the time bound promotion scheme was 

introduced wide Director General's New Delhi letter no. 

31"26/83i!B'•I dated 17.12983 whIch wassubseqjieritly cir 

Culated by the senior aiperientadent. 	vide letter 

dated 60.84 and It is categorically admitted and stated 

by the applicants that the time bound promotion scheme 

cane into effect on 30.11.83, therefore apDlIe-axrt was all 

alozg senior In the cadre of L.S.G. than the applicants. 

3. 	That With regard to the statements made in para- 
TI 	 4- graph 4.6, 4.7, 4.6, 4.99,  4.10  and 4.11 the-applie-ant 

c atagoric ally denied the same and the presit respondent 

Oontd. ..3 
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was sboi senior to the applicants in the cadre of 1.34 

In the gradation list of R4$ Guwahati Division in respect 

of Gzup C officials corrected upto I .7.91 the applicant 

was placed In serial no.7 In the cadre of L.S.G supervisors 

in the payscale of s. 1400 2300[ whereas applicant no.1 

to 5 were placed in seria no. 34,  31, 42, 47, 59 • There-  

fore, the pre3ent respondent is admitbdly senior to the 

applicants. In this connection it may be stated that 

although the aithorities have introduced the scheme of 

biexrnial cadre review to facilitate farther promotional 

avenue to group 'C' & 'D' employees of the postal department. 

But unfortunately the said scheme of B .0 .R which was oir' 

culated under letter dated 10011.91 did not take care 

regarding the employees who were senior in the cadre of 

L•.S.G and who were promoted in the cadre of L$.G through. 

departmital examination prior to the introduction of 

16 years time bound promotion scheme. Be it stated that 

ktz#x* the present respondent was promoted to the cadre 

of L.S.G through departmental examination system In the 

year 19810 But no wa4ee was given while the eeed scheme 

of bi-ennial cadre review were introduced • As a result, 

the present respondent and other similarly situated employees 

a erving X indifferent region have been adversely effected 

due to ixIro&aotion and Implementation of bi-enriial cadre 

review scheme as the present respondent and the other simj-

larly situated employees were made juniors In the process 
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of implementation of the bi - nja1 cadre review scheme. 

However this fact of anomalies and discrimination 18 

brought to the notice of the authorities immediately after 

the implementation of the biennial, cadre review scheme, 

and the same was l'actified aubaejient1y by declaring the 

present respondent senior to the applicanj and by way of 

r "unting retrospective promotional benefit to the present 

respondent, in order to safe guard the right and interest 

o f the 10 present respondent who was promoted to the auper-. 

visory cadre of L.S.G. long before the introduction of the 

time bound promotion scheme, it is ought to mention here 

that, ft the present uppliot have served under the present 

respondent after his promotion to the cadre of L.S.G. thgh 

the departmenta], examination system. Therefore, in any 

event the present respondent can not be made tó( junior to 

the applic ants at the distant point of time. Therefore, 

the authorities have rightly granted the retrospectjye 

promotional benefit with effect from 1.10.91 instead of 

1.1.96 by modiing the earlier promotion order to the 

grade of H.S.G. II and also by declaring the present res 

pondeit senior to the applicants. 

4. 	That the present respondent categorically denies 

the stateisrits made in para 4.13, 4.14, 4.159 4.16 and 4.17 , 

4.18 and txrtber beg to state that 41te categorically admitted 

by the official respondent in the written statement that the 

seniority and promotional benefit of the senior L.S.G. who 

o ame out through departmental examination through 1/3 cpota 

were under consideration of the directorate and finally 
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the directorate have decided to grant restrospective 

proiotiona1 benefit as well as seniority and thereby 

protected the interest of the present respondent. There-

fore, it is not correct that the applicants were deprived 

the benefit of seniority over the present respondent 

B e it stated that the present respondent was all along 

senior in the cadre of L...G hence, the benefit of 

seniority and retrospective promotion vhiJe was granted 

vide letter datel 1.5.96 in purance of the directorate 

letter dated 8.2.96 has been 	-13r given to the present 

respondent and the same has been done after careftil con-

sideration of the cases of present applicant as well as 

present respondent. 

In the facts and circumstances stated above, 

the applicant could not mace out any case which reqiire 

interferete es of the Ban 'ble Pribunal as regards the 

plicy, decision taken by the directi'ate • In the facts 

and circumstances étated above the application diocTups 

to be dismissed with cost. 

S.. verification. 

I 



H 
I Shri Biplob Kumar Th)y, Son of 1a4e 	 k 17 - 

resdeit of R c&1 	(k.vahati respond nt in the 

1nsait case do hereby and verifr and declare that the 

ataent made in para I to 4 are hue to my knowledge 

and I have not supPressed any material facts. 

I 
	

And I sit this verification on this  

day of Novnber, 19970 

Plao r : 	Signature. 

Date 


